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REALTY. RELIABILITY. RESPONSIBILITY.
AN iSﬂ 9001:2015; Hﬂﬂ'l 2015; 45001:2018; 27001:2022 CERTIFIED CDMPANY

9 Date 27.08.2024

To,
The Member Secretary,

State Level Expert Appraisal Committee (SEAC),
Bays No. 55-58, Sector-2,

Panchkula, Haryana

Sub: Regarding Terms of Reference for the Industrial Plotted Colony Project at
Village -Shidrawali, Tehsil -Manesar, District -Gurugram Haryana by M/s
Signatureglobal India Limited.

Dear Sir,

We are herewith submitting Form [, Form IA in the prescribed format of esteemed
MoEFCC, Government of India and Conceptual Plan along with the necessary
Annexure as per the checklist of SEIAA, Haryana and as per the Haryana
Government Notification No. DE & CCH/3060 dated 14t October, 2021; we are also
submitting scrutiny fee in the shape of Bank Draft for obtaining Environmental
clearance for the subject mentioned project. Demand draft details are as follows:

Demand Draft No. : 201709

Amount : : Rs.2,00,000
Payable at : Panchkula, Haryana
Bank _ : Yes Bank Ltd

Date of Issuance . 216.08.2024

Kindly considér the case and award the Terms of Reference at your earliest.

Thanking you,
Yours truly,

Designation: co0

Encl: As stated

SIGNATUREGLOBAL (INDIA) LIMITED | CIN: L70100DL200DPLC104787
REGD. OFFICE: 13™ FLOOR, DR. GOPAL DAS BHAWAN, 28 BARAKHAMBA ROAD, CONNAUGHT PLACE, NEW DELHI - 110001
CORP. OFFICE: UNIT NO. 101, GROUND FLOOR, TOWER-A, SIGNATURE TOWER, SOUTH CITY-1, GURUGRAM, HARYANA - 122001

WEBSITE: WWW.SIGNATUREGLOBAL.IN | EMAIL: COMPLIANCE@SIGNATUREGLOBAL.IN | PHONE: 0124-4908200, 011-49281700
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SEIAA-HARYANA

Check-list for obtaining Environment Clearance
(Under Category 8 (a) & 8(b) in Building & Construction Projects)

T

Sr. Check-list ' Yes No Not
No. Applicable
1.  Scrutiny Fee as per Notification No. Annexure-I

DE&CCH/3060 dated 14th October, 2021
issued by the Haryana Government

2. Form-I Page No. 1-22
3. Form-IA Page No. 24 - 84
4. Conceptual Plan/ Brief description of the |Page No.85-107
project
5. EIA Report NA
6. EMP Report Form [A

7. |Project Details:

(@) Location of project in the Sector Plan/Master| (a) NA
Plan (b) Annexure- 11
(b) Plan showing surrounding features within 500 (3 b&¢)
meter/5km/10km radius or as Notified by Govt. (c) Annexure-1II
(w.r.t. Eco Sensitive Zone/ Wildlife/ Wetland/ (d) will b.e )
Restricted Area/ Controlled Area or Any other] ~ Submittedin

such Establishments) EL_‘\ report
(c) Status of the construction/site in brief with (e) Willbe

photos submitted in
EIA report

(d) Location of STP/ETP on plan
(e) Location of RWH structure on plan

8.  Structure Stability (design) Certificate Will be
submitted in EIA
report
9. [TOD Compliance (License) i NA
10. Land Details: | Annexure-IV
& (a) Ownership or Rented or Leased or any other |
mode
(b) valid License/Allotment letter/ CLU Approval
11. | Lay out Plan/Building Plan Annexure-V
12. |ZoningPlan Will be
submitted in EIA
report
13.  Green Belt Development Plan Will be
' submitted in EIA
report
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14. [Traffic Circulation Plan/ Traffic Study Will be
submitted in EIA
report
15. Parking Plan Will be
submitted in EIA
report
16. [Safety Plan (Fire & Electrical etc.) Will be
submitted in EIA
report
17. |Rainfall latest data Form [A
18. |NOC from AAl regarding height clearance NA
19. |NOC Aravali Clearance Annexure VI
20. NOCfrom Forest Department regarding: Annexure VII
(a) Eco Sensitive Zone
(b) wildlife
(c) Wetland
(d) Restricted Area
(e) Controlled Area orany other such
Establishments.
(f) National Board for Wildlife (NBWL)
21. Air Simulation Plan and Remediation for | Will be submitted
higher value of GLC at particular loadings before the EC
meeting
22. |Analysis Report from accredited lab along with Annexure VIII
Permissible limits
(i) Soil
(ii) Water
(iii) Air
(iv) Noise
23. |Water Management Plan (Construction &
Operational Stage)
(a) Fresh Water (a)1943KLD 1
(b) Underground (b) -- '
(C) Treated Water (c)2030 KLD
(d) Any other source ()~
24. |Discharged Water Management Plan after
treatment in
(i) STP
a) Sewerage (a)1049 KLD
b) Zero Liquid Discharge (b) --
c) Horticulture/Landscaping/Irrigation (c)112 KLD

d) Any other mode

(d)---
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(ii)) ETP NA
a) Sewerage
b) Zero Liquid Discharge
¢) Horticulture/Landscaping/Irrigation
d) Any other mode

25. |Power Mobilization Plan Will be
submitted before
the EC meeting

26. Waste Management Plan 18139 kg/day

(Bio-Medical Waste/ E-Waste/ Plastic Waste/

Hazardous Waste/ Solid Waste Management etc.) -
27. [Copy of Board Resolution Annexure-1X
28. Details of Consultant |

‘ (a) Annexure-X
(a) Authority Letter for engaging Consultant by | (b) Annexure-XI
Project Proponent

(b) Proof of NABET Approved Accreditation
Certificate of authorized Consultant

Note/Attention:

b
r

r

Undertaking (if any).

All documents should bear page number with proper index.

All pages should bear complete signature of authorized signatory and coordinator
with stamp.

All the declarations/Analysis reports/certificates obtained should be submitted in
original.

Scope of work of Laboratory.

The hard copy of legible plans (1:10,000 scale) to be submitted before SEAC at the
time of presentation.

SEAC will call for Certified Compliance Report in case of Expansion and same shall
be presented by the PP at the time of presentation.
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FORM I

w.r.t.
INDUSTRIAL PLOTTED COLONY PROJECT
At

Village- Shidrawali, Tehsil- Manesar, District- Gurugram,
Haryana

Project Proponent:

M /s Signatureglobal India Limited
Schedule: 8(b), Category: B1
AN

Proposed Built-up Area = 7, 24,895.645 m?

B
s
| | NABET

=

GRl’(',:M

Submission Period: August, 2024
QCI Certificate no. NABET/EIA/21-24/SA 0211
Validity Extension letter no. QCI/NABET/ENV/ACO/24 /3338

ENVIRONMENT CONSULTANT:

GRASS ROOTS RESEARCH & CREATION INDIA (P) LTD.
QCI Certificate no. NABET/EIA/2124 /SA0211
(Accredited by QCI/NABET, Approved by MoEFCC, Gol, ISO 9001:2015 Certified Co.)
F-374-375, Sector-63, Noida, U.P.
Ph.: 0120- 4044630, Telefax: 0120- 2406519
Email: md@grc-india.com,eia@grc-india.com
Website: http.//www.grc-india.com

GRC INDIA TRAINING & ANALYTICAL LABORATORY
(Accredited by NABL, Recognized by MoEF&CC, Gol)
A unit of GRC India

\y
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Industrial Plotted Colony Project, - I
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana FORM I
CONTENT
' S.NO. |DESCRIPTION PAGE NO.
,7_ 1 Basic Information 3-5
[1 Activity 5-16
I11 Environmental Sensitivity 16-19
IV Terms of Reference 19-21
Page 2

M/s Signatureglobal India Ltd.
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Industrial Plotted Colony Project,

Village- Shidrawali, Tehsil- Manesar

District-Gurugram, Haryana

T £ e . A e e B T~ sttt

(I) Basic Information
S. Item Details

Name of the project/s Industry Plotted Colony Project at Village- Shidrawali,
Tehsil Manesar, District- Gurugram, Haryana by M/s
Signatureglobal India Limited

S. No. in the schedule 8 (b): Townships and Area Development projects
Capacity/ area/ length/ tonnage | Total Plot Area = 5,49,258.716m? (135.7250 acres)

to be handled/ command area/ | Built Up Area = 7,24,895.645 m? El
lease area/ number of wells to
be drilled

New/ Expansion/ Modernization | New

Existing Capacity/ Area etc. Not applicable
Category of Projecti.e. ‘A’ or ‘B’ Category B1
Does it attract the general | No

condition? If yes, please specify.
Does it attract the specific | No
condition? If yes, please specify.
Location Latitude | 28°14'46.93'N
Plot/Survey/ Khasra No. Longitude | 76° 49’ 29.40" E
Village Village Village- Shidrawali
Tehsil District | Gurugram

District State Haryana
State

Nearest railway station/airport || Nearest Railway | Inchhapuri RS (12.6 km, NW)
along with distance in kms. Station:
Nearest Airport: | Indira Gandhi International Airport
(40 km, NE)

Nearest Town, city, District || Nearest Town | Shidrawali Town (approx. 8 km, S)
Headquarters along with | | Nearest city Gurugram (approx. 13.5 km, N)
distance in kms. District Gurugram (approx. 13.5 km, SE)
Headquarters

Village Panchayats, Zilla | Gurugram Municipal Corporation,

Parishad, Municipal Corporation, | Address: C-1, Info City, Sector-34, Gurugram. Haryana
Local body (complete postal | Toll Free Number: 18001801817

addresses with telephone nos. to
be given)

M/s Signatureglobal India Ltd.
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana FORM |

m

13. | Name of applicant M/s Signatureglobal India Limited
14. | Registered Address 13t Floor, Dr. Gopal Das Bhawan, 28 Barakhamba Road,
New Delhi- 110001

15. | Address for correspondence :

Name Vineet Kumar

Designation Authorised Signatory

(Owner/Partner/CEQ)

Address 13t Floor, Dr. Gopal Das Bhawan, 28 Barakhamba Road,
New Delhi- 110001

Pin Code 110001

Telephone No. 9910670404

Fax No. --

E-mail vineet.kumar@signatureglobal.in

16. | Details of Alternative Sites | No
examined, if any. Location of
these sites should be shown on a
toposheet.

17. | Interlinked Projects No

18. | Whether separate application of | No
interlinked project has been

submitted?
19. | If yes, date of submission Not Applicable
20. | If no, reason Not Applicable

21. | Whether the proposal involves
approval/ clearance under: if
yes, details of the same and their
status to be given.

(a)The forest (Conservation) act, | No
19807
(b) The wildlife (Protection) act, | No
1972?
(C) The C.R.Z Notification, 1991? | No

22. | Whether there is any | 1. NBC Guidelines, 2016
Government Order/Policy | 2. State Bye Laws
relevant/relating to the site? 3. MoEFCC Guidelines
23. | Forest land involved (hectares) No Forest Land involved.

Whether there is any litigation | No

M/s Signatureglobal India Ltd.
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

pending against the project and
Jor land in which the project is
propose to be set up?
(a) Name of the Court
(b) Case No.

(c) Orders/directions
Court, if any and its relevance
with the project.

of the

(IT) Activity
1. Construction, operation or decommissioning of the Project involving actions,
which will cause physical changes in the locality (topography, land use, changes in
water bodies, etc.)

S. No.

Information/Checklist
confirmation

Yes/No

Details thereof (with approximate
quantities /rates, wherever
possible) with source of
information data

Permanent or temporary change in
land use, land cover or topography
including increase in intensity of
land use (with respect to local land
use plan)

The License has been granted by
Directorate of Town and Country
Planning, Haryana vide License no.
104 of 2024 dated: - 01.08.2024

Clearance of existing land, vegetation
and buildings?

There are few trees present at the

project site  which  will be

| transplanted in the greenbelt.

Creation of new land uses?

The License has been granted by
Directorate of Town and Country
Planning, Haryana vide License no.
104 of 2024 dated: - 01.08.2024

Pre-construction investigations e.g.
bore houses, soil testing?

Soil investigation has been done
during the study.

Construction works?

All construction activities will be
confined within the project premises;
there will be no physical changes
outside the project boundary.

Demolition works?

Not applicable

Temporary sites used for
construction works or housing of

construction workers?

All the construction activity including
stocking of raw materials will be
confined within the project site only.

M/s Signatureglobal India Ltd.

Page 5
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

“

3 T=

FORM I

No temporary labor hutments are
proposed. Local labors from nearby
area will be hired. Sanitation facilities
will be developed at site.

ol

solid waste or liquid effluents?

1.8 | Above ground buildings, structures| Yes |The earthwork included soil
or excavation and cutting of the earth
earthworks including linear will be moved. Excavated earth will
structures, cut and fill or excavations be reused and excess will be handed

over to authorized vendor.

1.9 | Underground works including mining No No underground works including
or tunneling? mining/ tunneling will be undertaken

except excavation of earth.

1.10 | Reclamation works? No No reclamation work required.

1.11 | Dredging? No No dredging required.

1.12 | Offshore structures? No No offshore structures required.

1.13 | Production  and  manufacturing No No production/manufacturing
processes? process involved as the project

involves development of residential
apartment.

1.14 | Facilities for storage of goods or| Yes | Raw material will be stored at site in
materials? a covered area. Cement will be

separately stored under cover in
bales. Sand will be stacked neatly
under tarpaulin cover. Bricks and
steel will be laid in open.

1.15 | Facilities for treatment or disposal of| Yes olid Waste:

The solid waste generated from the |

project will be in the form of:
Construction Waste:
Left over cement
cement concrete blocks, aggregate,
sand and other inorganic material
will be recycled and reused as
granular subbase (GSB) layer of
pavement. Earth rendered surplus
from the excavation will be utilized in
the embankment works.

Operational Phase:

and mortars,

M/s Signatureglobal India Ltd.




Industrial Plotted Colony Project,

Village- Shidrawali, Tehsil- Manesar

District-Gurugram, Haryana

318

The solid waste generated from the
project shall be approx. 18139 kg per
day @ 0.5 kg per capita per day for
residents, @ 0.15 kg per capita per
day for the visitor, @ 0.3 kg per
capita per day for the staff members
and landscape waste @ 0.2
kg/acre/day) and STP sludge waste
@0.35 * Wastewater generated*BOD
difference/1000).  Solid  wastes
generated will be segregated into
biodegradable (waste vegetables and
foods etc) and non-biodegradable
(papers, cartons, thermocol, plastics,
glass, etc.) components and collected
in separate bins. The biodegradable

| organic wastes will be disposed by

local vendors. Recyclable and non-
recyclable wastes will be disposed
through Govt. approved agency.

Construction Phase:

During construction phase, sewage
will be treated and disposed through
septic tanks with soak pits.

Operati

The wastewater in operation phase
will be treated in 3 onsite STPs of
total 3060 KLD capacity (500 KLD
+1410 KLD +1150 KLD) and treated
effluent will be reused for flushing, &
horticulture and the remaining water
will be discharge to External Sewer.

Facilities for long term housing of
operational workers?

Local laborers will be hired from
nearby areas during construction
phase. So, there will be no facilities for
long-term housing of operational

e —

M/s Signatureglobal India Ltd.

Page 7
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Industrial Plotted Colony Project,
[ Village- Shidrawali, Tehsil- Manesar

f District-Gurugram, Haryana

“

workers.

1.17 | New road, rail or sea traffic during No Only internal roads; paths will be
construction or operation? developed for vehicular movements
for transportation of construction
material during construction phasel
whereas internal tracks and paths will
be developed for traffic circulation (to
avoid any congestion) during[
operational phase.

1.18 | New road, rail, air waterborne or No Only internal roads; paths will be

other  transport  infrastructure developed for vehicular movements
including new or altered routes and for transportation of construction
stations, ports, airports etc? material during construction phase

whereas internal tracks and paths will
be developed for traffic circulation (to
avoid any congestion) during
operational phase.

1.19 | Closure or diversion of existing| Yes | There will be part closure at portions |

transport routes or infrastructure of the carriageway or in median
leading to changes in traffic during construction. Post
movements? construction there would be minor

modifications in the traffic circulation
in the area for seamless traffic
movement, both vehicular and

pedestrian.
1.20 | New or diverted transmission lines or No There are not been any new/diverted
pipelines? transmission lines or pipelines

around the project.

1.21 | Impoundment, damming, culverting, No No impoundment, damming, |
realignment or other changes to the culverting, realignment or other|
hydrology of watercourses or changes to the hydrology of surface
aquifers? watercourses.

1.22 | Stream crossings? No There are no streams running across

the site.

1.23 | Abstraction or transfers of water| Yes |The water supply will be through
form ground or surface waters? Ground water during construction

phase. About 1943 KLD of fresh water
will be required during operation
phase of the project.

M/s Signatureglobal India Ltd.



Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

1.24

Changes in water bodies or the land
surface affecting drainage or run-off?

Runoff will increase due to increased
paved surface. However, increased
runoff will be managed by well-
designed rainwater harvesting system
and storm water management plan.

Transport of personnel or materials
for construction, operation or
decommissioning?

During the construction phase, most
of the transportation of construction
material will be done at nighttime.
Adequate parking space within the|
project site for loading and unloading
of materials will be provided.
Adequate parking space will be
provided for operational phase in the
premises.

dismantling or
or restoration

Long-term
decommissioning
works?

or

term dismantling
restoration

No Long
decommissioning
works will be involved.

or

Ongoing activity during
decommissioning which could have
an impact on the environment?

None

Influx of people to an area in either
temporarily or permanently?

Local laborers from nearby area will
be employed during the construction
phase. In the operation phase, most of
the occupants will be from the
surrounding areas. Hence, the project
led to a redistribution of occupants
within the city. Thus, there will be no
significant influx of people is
envisaged.

1.29

Introduction of alien species?

No

Not Applicable.

1.30

Loss of native species or genetic
diversity?

No

There will be no significant impact on
the native species or genetic diversity.

1.3%

Any other actions?

No

Not Applicable.

2. Use of Natural resources for construction or operation of the Project (such as land,
water, materials or energy, especially any resources which are non-renewable or in
short supply):

S. No.

Information/checklist confirmation

Yes/No

Details thereof (with approximate
quantities/rates, wherever possible)

L _______ ]
M/s Signatureglobal India Ltd.

Page 9
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana
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J

with source of information data B

21

iLand especially undeveloped or
agricultural land (ha)

No

The License has been granted by|
Directorate of Town and Country|
Planning, Haryana vide License no. 104
of 2024 dated: - 01.08.2024

2.2

Water (expected source & competing
users) unit: KLD

Yes

During operation phase, total water
requirement is 3475 KLD. About 1943
KLD of fresh water will be required for
the project and will be sourced through
GMDA.

2.3

Minerals (MT)

Yes

Minerals such as sand, Cement and
aggregates will be required during the |
construction phase.

2.4

material -
sand/ soil (expected

Construction stone,
aggregates,

source - MT)

Yes

All materials for construction will be
arranged through selected authorized
suppliers.

25

Forests and timber (source - MT)

No

All material and timber will be
provided by selected suppliers.
However steel frames etc. shall be used
to minimize the use of timber.

2.6

Energy including electricity and fuels
(source, competing users) Unit: fuel

(MT), energy (MW)

Yes

The power supply will be supplied by
Dakshin Haryana Bijli Vitran Nigam |
(DHBVN). The total maximum demand
is estimated as 12,883 kW.

There is provision of 2no. of DG set of
total capacity 1100kVA for
Commercial Facility which includes 1 x |
750kVA +1x 350 kVA and 2no. of DG |
set of total capacity 1750 kVA for
Common Services which includes 1 x
750kVA +1x 1000 kVA are proposed
for power back up. The DG sets will be
equipped with acoustic enclosure to
noise  generation and
adequate stack height for proper
dispersion.

minimize

2.7

Any other natural resources (use
appropriate standard units)

Not Applicable

M/s Signatureglobal India Ltd.
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

3. Use, storage, transport, handling or production of substances or materials, which
could be harmful to human health or the environment or raise concerns about actual
or perceived risks to human health.

S. No.

Information/Checklist
confirmation

Yes/No

Details thereof (with approximate
quantities/rates, wherever
possible) with source of information
data

Use of substances or materials, which
are hazardous (as per MSIHC rules)
to human health or the environment
(flora, fauna, and water supplies)

Not Applicable

Changes in occurrence of disease or
affect disease vectors (e.g. insect or
water borne diseases)

Suitable drainage and waste
management measures will be adopted
in both the construction and
operational phase such that there will
be no stagnation of water or
accumulation of waste. This will
effectively restrict the reproduction

and growth of disease vectors.

Affect the welfare of people e.g. by
changing living conditions?

Socio-economic standard of people will
improve due to increased direct and
secondary employment opportunities
provided by this project. This will lead
to better quality of life and will also set
a standard for future developments in
the area.

Vulnerable groups of people who
could be affected by the project e.g.
hospital patients, children, the elderly
etc.

Impacts of this type are not expected.

3.5

Any other causes

No

Not Applicable

4. Production of solid wastes during construction or operation or decommissioning
(MT/month)

S. No.

Information/Checklist
confirmation

Yes/No

Details thereof (with approximate
quantities/rates, wherever
possible) with source of information
data

4.1

Spoil, overburden or mine wastes

No such spoil, overburden or mine

M/s Signatureglobal India Ltd.
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

wastes will be generated

Municipal waste (domestic and or
commercial wastes)

The total solid waste to be generated is
approx. 18139 kg/day.
Arrangements will be made at the site

in accordance to Municipal Solid Waste
(Management and Handling) Rules,
2000 and amended Rules, 2016.

Hazardous wastes (as per Hazardous
Waste Management Rules)

The hazardous wastes along with
other wastes in the project will be
used oil from DG sets, which is
classified as per The Hazardous
Wastes (Management & Handling)
Rules, 2016 (As amended).

Used oil from DG sets will be stored in
HDPE drums in isolated covered
facility. This used oil will be sold to
authorized recyclers. Suitable care will
be taken so that spills/leaks of used oil
from storage are avoided.

Other industrial process wastes

Not applicable

Surplus product

Not applicable

Sewage sludge or other sludge from
effluent treatment

343.434 kg/day of Sludge generated
from the STP plant will be dried and
later will be used as manure for green
belt development.

Construction or demolition wastes

The construction waste will consist of
excess earth and construction debris
along with cement bags, steel in bits
and pieces, insulating and packaging
materials etc.

Recyclable construction
materials will be sold to recyclers.
Unusable and excess construction
debris will be disposed at designated
places in tune with the local norms.

waste

4.8

Redundant machinery or equipment

No

Redundant machinery will not be
generated.

M/s Signatureglobal India Ltd.

4.9 | Contaminated soils or other materials No Contaminated soils or other materials
%—_ﬁ—
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

will be not being generated.

4.10

Agricultural wastes

Landscape wastes of 1.84 kg/day will
be generated.

411

Other solid wastes

No

Not Applicable

5. Release of pollutants or any hazardous, toxic or noxious substances to air (Kg/hr).

S. No.

Information/Checklist
confirmation

Yes/
No

Details thereof (with approximate
quantities/rates, wherever possible)
with source of information data

5.1

Emissions from combustion of fossil
fuels from stationary or mobile
sources

Yes

The project does not envisage any major
air pollution sources except operation of
DG and
vehicular traffic.

sets during power failure

Emissions from production processes

No production processes involved. Hence,
there will be no such emissions.

Emissions from materials handling
including storage or transport

Small quantities of fugitive emissions will
be envisaged during transport and
handling of materials. Such emissions will
be temporary and controlled by the use of
sprinkling and other viable techniques.

construction
plant

from
including

Emissions
activities and

equipment

This will be restricted to the construction
phase and the construction site only.

Dust or odours from handling of
materials construction
materials, sewage and waste

including

Dust will be anticipated during loading
and unloading of construction material
and excavation of upper earth surface.
This is temporary in nature, which will be
controlled by providing water sprinklers.
Tarpaulin cover will be provided on
stored loose materials to reduce the dust
emission.

Emissions from incineration of waste

No incineration of wastes is proposed.

Emissions from burning of waste in
open air (e.g. slash materials,
construction debris)

Open burning of biomass/other material
will be prohibited on site.

5.8

Emissions from any other sources

No

Not Applicable

6. Generation of Noise and Vibration, and Emissions of Light and Heat:

|

] Details thereof (with approximate quantities/]

M/s Signatureglobal India Ltd.
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana
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S. No.

Information/Checklist
confirmation

No

rates, wherever possible) with source of
information data

6.1

From operation of equipment
e.g. engines, ventilation plant,
crushers

Construction phase: Noise will be generated by
machinery used for construction, viz. cranes,
excavators, dumpers, earth compactor, concrete
mixer, bar cutting machine.

Operation Phase: Source of noise in the
operational phase will be from backup DG set and
pumps & motors.

All the machinery will be of highest standard of
reputed make and will comply with standard i.e.
the DG set room will be provided with acoustic
enclosure to have minimum 25 dB(A) insertion
loss or for meeting the ambient noise standard
whichever is on higher side as per E (P) Act, GSR
371 (E) and its amendments. High noise
generating construction activities would be
carried out only during day time.

From industrial or similar

processes

Not Applicable.

From construction
demolition

Due to various construction activities, there will
be short-term noise impacts in the immediate
vicinity of the project site. The construction
activities included the following noise generating
activities:

¢ Concreting, mixing & operation of DG-sets.
vehicle

* Construction and

movement.

plant heavy

From blasting or piling

No blasting or mechanized piling will be done.

From construction
operational traffic

Some noise will be generated from vehicular
movement in the construction and operational
phase but that will be mitigated with green belt.

From
systems

lighting or cooling

No

No significant noise impact will result from
lighting or cooling systems.

6.7

From any other sources

No

Not Applicable

s

7.

Risks of contamination of land or water from releases of pollutants into the
ground or into sewers, surface waters, groundwater, coastal waters or the sea:

|

|

| Details  thereof (with approximate |

M/s Signatureglobal India Ltd.
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Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

Information/Checklist
confirmation

quantities/rates, wherever possible) with
source of information data

From handling, storage, use or

spillage of hazardous materials

The project does not involve handling of
hazardous material which will contaminate
ground water

Spent oil from DG sets will be stored in HDPE
drums and disposed as per Hazardous waste
Management Rules, 2016.

From discharge of sewage or other
effluents to water or the land
(expected mode and place of
Discharge)

The wastewater will be treated in an onsite
in 3 onsite STPs of total 3060 KLD capacity
(500 KLD +1410 KLD +1150 KLD) and
treated effluent will be reused for flushing, &
horticulture and the remaining water will be
discharge to External Sewer.

By deposition of pollutants emitted to
air into the land or into water

The project does not envisage any major
sources during operation phase.

From any other sources

Not Applicable

Is there a risk of long term buildup of
pollutants in the environment from
these sources?

Not Applicable

8. Risk of accidents during construction or operation of the Project, which could
affect human health or the environment

Information/Checklist confirmation

Yes/
No

Details thereof (with approximate
quantities/rates, wherever possible)
with source of information data

From explosions, spillages, fires, etc.
from storage, handling use or
production of hazardous substances

Yes

To deal with any fire related accident,
firefighting facility of single handed
hydrant valve, long hose reel, and portable
fire extinguisher shall be provided.

From any other causes

Not Applicable

Could the project be affected by natural
disasters causing environmental damage
(e.g. floods, earthquakes, landslides,
cloudburst, etc.)s

The project falls under seismic active Zone
IV indicating high damage risk zone. The
buildings will be designed as earthquake
resistant and comply with the required IS
specifications.

M/s Signatureglobal India Ltd.
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Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

9. Factors which should be considered (such as consequential development)
which could lead to environmental effects or the potential for cumulative impacts
with other existing or planned activities in the locality
S. | Information/Checklist confirmation | Yes/ | Details thereof (with approximate
No. No | quantities/rates, wherever possible)
with source of information data
9.1 | Lead to development of supporting.| Yes | Appropriate infrastructure like roads,

utilities, ancillary development or power supply, waste management and
development wastewater treatment will be developed
stimulated by the project which could within the project site.

have impact on the environment e.g.:

* Supporting infrastructure (roads,
power supply, waste or sullage
treatment, etc.)

¢« Housing development Yes | Industrial Plotted Colony Project
e  Extractive industries No
*  Supply industries No
e Other No

9.2 | Lead to after-use of the site, which| No | NotAnticipated
could have an impact on the
environment

9.3 | Set a precedent for later developments | Yes | The project will provide good infrastructure
and better lifestyle and will set an example
for later developments in the areas.

9.4 | Have cumulative effects due to| No | Not Applicable

proximity to other existing or planned
projects with similar effects

(IIT) Environmental Sensitivity

Name/Identity Aerial distance (within 15
S. No. Areas km) Proposed project
location boundary
1 Areas protected under Indori Nala Approx. 1.8 km, SE
international conventions,
national or local legislation for Rangala RF Approx. 3.8 km, SE
their  ecological, landscape,
cultural or other related value. Gondhan PF AP GO
Sahibi River
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Chaupanki RF

Khori Kalan PF

Approx. 8.6 km, S

Approx. 12 km, SE

Approx. 13.3 km, ENE

Areas which are important or Indori Nala

sensitive for ecological reasons -
Wetlands, watercourses or other Rangala RF
water bodies, coastal zone,
biospheres, mountains, forests Gondhan PF

Sahibi River
Chaupanki RF

Khori Kalan PF

Approx. 1.8 km, SE
Approx. 3.8 km, SE

Approx. 6.8 km, N

Approx. 8.6 km, S

Approx. 12 km, SE

Approx. 13.3 km, ENE

Areas used by protected, Indori Nala
important or sensitive species of
flora or fauna for breeding, Rangala RF
nesting, foraging, resting, over
wintering, migration Gondhan PF

Sahibi River
Chaupanki RF

Khori Kalan PF

Approx. 1.8 km, SE
Approx. 3.8 km, SE

Approx. 6.8 km, N

Approx. 8.6 km, S

Approx. 12 km, SE

Approx. 13.3 km, ENE

Inland, coastal, marine or None
underground waters

State, National boundaries None

Routes or facilities used by the NH 48
public for access to recreation or
other tourist, pilgrim areas SH 28

NH 919

Adjacent to project (NW)
Approx. 0.58 km; (SW)

Approx. 3.8 km; (S)

M/s Signatureglobal India Ltd.
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Village- Shidrawali, Tehsil- Manesar
District-Gurugram, Haryana

SH 25 Approx. 4.1 km; (S)
MDR 132 Approx. 5.1 km; (NE)

Western Approx. 8.7 km; (NE)
Peripheral Expy.

NH 352W Approx. 9.5 km; (NW)
Defense installations None

Densely populated or built-up Gurugram 13.5 km N away from the
area project site

Areas occupied by sensitive man- Schools:
made land uses (hospitals, Rajendra Public Approx. 0.15 km towards NW
schools, places of worship,| School, Gurugram
community facilities)
Virat International Approx. 1 km towards W
School, Kapriwas

College:
Government College, Approx. 1.2 km towards N
Shidhrawali

Rao Lal Singh Approx. 2 km towards N
College of Education

Hospital:
Vardaan Hospital, Approx. 5 km towards SW
Dharuhera
Approx.5.8 km towards NE
Gangaram Hospital
And Trauma Centre

Temple: Approx. 3.9 km towards S
Panchmukhi
Hanuman Mandir

Areas containing important, high None
quality or scarce resources.
(ground water resources, surface
resources, forestry, agriculture,
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fisheries, tourism, minerals)

Areas already subjected to There are no areas within 15 km
pollution or environmental which are subjected to pollution
damage (those where existing or environmental damage.

legal environmental standards
are exceeded)

Areas susceptible to natural Earthquakes The site falls under the zone IV
hazard which could cause the as per the Seismic Zone Map of
project to present environmental India and is thus prone to
problems (earthquakes, highest damage risk zone.
subsidence, landslides, erosion, Adequate measures will be
flooding or extreme or adverse taken during the construction of
climatic conditions) the project.

8(b):STANDARD TERMS OF REFERENCE FOR CONDUCTING ENVIRONMENT

IMPACT ASSESSMENT STUDY FOR TOWNSHIP/ AREA DEVELOPMENT PROJECTS

AND INFORMATION TO BE INCLUDED IN EIA/EMP REPORT

1. Examine details of land use as per Master Plan and land use around 10 km radius of
the project site. Analysis should be made based on latest satellite imagery for land
use with raw images. Check on flood plain of any river.

. Submit details of environmentally sensitive places, land acquisition status,
rehabilitation of communities/ villages and present status of such activities.
Examine baseline environmental quality along with projected incremental load due
to the project (Already generated for Winter season - December 2023 to
February 2024).

Environmental data to be considered in relation to the project development would
be (a) land, (b) groundwater, (c) surface water, (d) air, (e) bio-diversity, (f) noise
and vibrations, (g) socio economic and health.

Submit a copy of the contour plan with slopes, drainage pattern of the site and
surrounding area. Any obstruction of the same by the project

. Submit the details of the trees to be felled for the project.

. Submit the present land use and permission required for any conversion such as

forest, agriculture etc.
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“

8. Submit Roles and responsibility of the developer etc for compliance of

environmental regulations under the provisions of EP Act.

9. Ground water classification as per the Central Ground Water Authority.

10. Examine the details of Source of water, water requirement, use of treated waste

water and prepare a water balance chart.

11. Rain water harvesting proposals should be made with due safeguards for ground

water quality. Maximize recycling of water and utilization of rain water. Examine

details.

.Examine soil characteristics and depth of ground water table for rainwater

harvesting.

13. Examine details of solid waste generation treatment and its disposal.

14. Examine and submit details of use of solar energy and alternative source of energy

to reduce the fossil energy consumption. Energy conservation and energy efficiency.

15.DG sets are likely to be used during construction and operational phase of the

project. Emissions from DG sets must be taken into consideration while estimating

the impacts on air environment. Examine and submit details.

16. Examine road/rail connectivity to the project site and impact on the traffic due to

the proposed project. Present and future traffic and transport facilities for the

region should be analysed with measures for preventing traffic congestion and

providing faster trouble free system to reach different destinations in the city.

17.A detailed traffic and transportation study should be made for existing and

projected passenger and cargo traffic.

18. Examine the details of transport of materials for construction which should include

source and availability.

19. Examine separately the details for construction and operation phases both for

Environmental Management Plan and Environmental Monitoring Plan with cost and

parameters.

20. Submit details of a comprehensive Disaster Management Plan including emergency

evacuation during natural and man-made disaster.

21. Details of litigation pending against the project, if any, with direction /order passed

by any Court of Law against the Project should be given.

M/s Signatureglobal India Ltd.
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22.The cost of the Project (capital cost and recurring cost) as well as the cost towards

implementation of EMP should be clearly spelt out.

23. Any further clarification on carrying out the above studies including anticipated

impacts due to the project and mitigative measure, project proponent can refer to

the model ToR available on Ministry website http://moef.nic.in/Manual/Townships.
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Industrial Plotted Colony Project
At Village -Shidrawali, Tehsil -Manesar
District Gurugram, Haryana FORM-I

“l hereby undertaking that the data and information given in the application and
enclosures are true to the best of my knowledge and belief and [ am aware that if any part
of the data and information submitted is found to be false or misleading at any stage, the
project will be rejected and clearance give, if any to the project will be our risk and cost.

Date:
Place:
Signature of pplicant
With Name and Full Address
(Project Proponent/ Authorized Signatory)
NOTE:

1. The Projects involving clearance under Coastal Regulation Zone Notification, 1991
shall submit with the application a C.RZ map duly demarcated by one of the
authorized agencies, showing the project activities, w.or.t. CRZ. and the
recommendations of the state Coastal Zone management Authority. Simultaneous
action shall also be taken to obtain the requisite clearance under the provisions of
the C.R.Z. Notification, 1991 for the activities to be located in the CRZ.

2. The projects to be located within 10 km of the National Parks, Sanctuaries,
Biosphere Reserves, Migratory Corridors of Wild Animals, the project proponent
shall submit the map duly authenticated by Chief Wildlife Warden showing these
features vis-a-vis the project location and the recommendations or comments of the
Chief Wildlife Warden thereon.”

3. All correspondence with the Ministry of Environment & Forests including
submission of application for TOR/ Environmental Clearance, subsequent
clarifications, as may be required from time to time, participation in the EAC
Meeting on behalf of the project proponent shall be made by the authorized
signatory only. The authorized signatory should also submit a document in support
of his claim of being an authorized signatory for the specific project”.

Ak ok ok
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Industrial Plotted Colony Project
At Village -Shidrawali, Tehsil -Manesar
District Gurugram, Haryana FORM-I

“I hereby undertaking that the data and information given in the application and
enclosures are true to the best of my knowledge and belief and | am aware that if any part
of the data and information submitted is found to be false or misleading at any stage, the
project will be rejected and clearance give, if any to the project will be our risk and cost.

Date:
Place:
Signature gf pplicant
With Name and Full Address
(Project Proponent/ Authorized Signatory)
NOTE:

1. The Projects involving clearance under Coastal Regulation Zone Notification, 1991
shall submit with the application a C.R.Z map duly demarcated by one of the
authorized agencies, showing the project activities, w.rt. CR.Z. and the
recommendations of the state Coastal Zone management Authority. Simultaneous
action shall also be taken to obtain the requisite clearance under the provisions of
the C.R.Z. Notification, 1991 for the activities to be located in the CRZ.

2. The projects to be located within 10 km of the National Parks, Sanctuaries,
Biosphere Reserves, Migratory Corridors of Wild Animals, the project proponent
shall submit the map duly authenticated by Chief Wildlife Warden showing these
features vis-a-vis the project location and the recommendations or comments of the
Chief Wildlife Warden thereon.”

3. All correspondence with the Ministry of Environment & Forests including
submission of application for TOR/ Environmental Clearance, subsequent
clarifications, as may be required from time to time, participation in the EAC
Meeting on behalf of the project proponent shall be made by the authorized
signatory only. The authorized signatory should also submit a document in support
of his claim of being an authorized signatory for the specific project”.

ek ok koK
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INDUSTRIAL PLOTTED COLONY PROJECT
At

Village- Shidrawali, Tehsil Manesar, District- Gurugram,
Haryana

Project Proponent:

M /s Signatureglobal India Limited
Schedule: 8(b), Category: B1

Proposed Built-up Area = 7, 24,895.645 m?

AN
.f:a'_ie._(ilo.bf
Nt
2| | NABET | GRC fudia

Submission Period: August, 2024
QCI Certificate no. NABET/EIA/21-24 /SA 0211
Validity Extension letter no. QCI/NABET/ENV/ACO/24 /3338

ENVIRONMENT CONSULTANT:

GRASS ROOTS RESEARCH & CREATION INDIA (P) LTD.
QCI Certificate no. NABET/EIA/2124 /SA0211
(Accredited by QCI/NABET, Approved by MoEFCC, Gol, ISO 9001:2015 Certified Co.)
F-374-375, Sector-63, Noida, U.P.
Ph.: 0120- 4044630, Telefax: 0120- 2406519
Email: md@grc-india.com,eia@grc-india.com
Website: http://www.grc-india.com

GRC INDIA TRAINING & ANALYTICAL LABORATORY
(Accredited by NABL, Recognized by MoEF&CC, Gol)
A unit of GRC India




Industrial Plotted Colony Project,

Village- Shidrawali, Tehsil Manesar

District-Gurugram, Haryana - FORM IA
CONTENTS
S.NO DESCRIPTION PAGE NO.
: Land Environment 24-30
2 Water Environment 31-43
3. Vegetation 43-44
4. Fauna 44

5 Air Environment 45-47
6. Aesthetics 47-48
Fa Socio-Economic Aspects 48-49
8. Building Materials 49-51
9, Energy Conservation 51-56
10. Environment Management Plan 56-84
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FORM IA

CHECK LIST OF ENVIRONMENTAL IMPACTS

SECTION 1- LAND ENVIRONMENT
1.1 Will the existing land use get significantly altered from the project that is

consistent with the surroundings? (Proposed land use must conform to the approved

Master Plan/Development Plan of the area. Change of land use, if any and the

statutory approval from the competent authority are submitted). Attach Maps of (i)

site location, (ii) surrounding features of the proposed site (within 500 meters) and
(iii) the site (indicating levels & contours) to appropriate scales. If not available
attach only conceptual plans.

» No

The Industrial Plotted Colony Project is to be developed by M/s Signatureglobal India
Limited. The project site is located at Village- Shidrawali, tehsil Manesar, District-

Gurugram, Haryana on a land measuring 135.7250 acres.

The company has vast experience in planning and construction of Industrial Parks. The
project facilities include:

* Industrial Plotted Development

+ Residential Plotted Development

+ Community facilities

« Commercial facilities

M/s Signatureglobal India Ltd.
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Industrial Plotted Colony Project,
Village- Shidrawali, Tehsil Manesar
District-Gurugram, Haryana FORM IA

1.2  List out all the major project requirements in terms of the land area, built up
area, water consumption, power requirement, connectivity, community facilities,

parking needs etc.

LAND REQUIREMENT:
The total area of the site is 5, 49,258.716 m? (135.7250 acre). The detailed area statement

along with brief details of the project is provided below in Table 1:
Table 1: Detailed Area Statement

Particulars Area (in m?)

Total Licensed area 5,49,258.716

Area under Road ( Delhi -Jaipur Road) Widening 10,194.015

Area under proposed Green Belt of Delhi -Jaipur Road 13677.139

(considering 60 m wide on either side)

Area under green belts of RRTS (considering 20m on either 5293.280
side)

Total area to be deducted (2+3+4) 29,164.434

Balance area (1-5) 5,20,094.282

50% benefit of area under road ( Delhi -Jaipur Road) 11,935.577
Widening, Green Belt of Delhi -Jaipur Road & green belts of
RRTS

Net Area (6+7) 5,32,029.859

Area under undetermined use 5,516.641

Net Planned area (8-9) 5,26,513.219

Proposed Area under plots 319,416.066

e Area under Industrial Plots 1,84,280.882

¢ Area under Residential plots 1,27,433.845

¢ Area under Commercial plots 7701.339

Total Permissible FAR 5,78,220.453

¢ Industrial Permissible FAR (1.250) 2,30,351.102

e Commercial Permissible FAR (4.2857/Plot) 11,417
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e e
* Residential Permissible FAR (2.64) 3,36,452.351
5,78,220.453

Total Proposed FAR
e [ndustrial FAR 2,30:351.102
e Commercial FAR 11,417
e Residential FAR 3,36,452.351
NON-FAR Area 1,46,675.192
Total Built up area 7,24,895.645
Green Area 37,241.664

%+ Green Area under DDJAY 14942.433
% Green Area under Green Belt 13677.139
% Green Area Metro/RRTS Green Belt 5293.280

>

WATER REQUIREMENT

During the Construction Phase the Source of water will be Ground water. During operation

phase, the source of water supply will be GMDA. The total water requirement for the

project will be approx. 3475 KLD.

The domestic water demand for Residential (Type 1 & 2), Community Buildings,

Commercial Buildings, & industrial Plots is 2905 KLD. The freshwater requirement for

Residential (Typel &2), Community Buildings, Commercial Buildings, & industrial Plots will

be 1943 KLD. However, one-time freshwater demand for the project will be 3475 KLD.

» POWER REQUIREMENT

The power shall be supplied by the State Electricity Board. The maximum load demand for

the project will be approx. 12,883 kW.

Details of D.G Sets: There is provision of 2no. of DG set of total capacity 1100kVA for
Commercial Facility which includes 1 x 750kVA +1x 350 kVA and 2no. of DG set of total
capacity 1750 kVA for Common Services which includes 1 x 750kVA +1x 1000 kVA are

proposed for power back up. The DG sets will be equipped with acoustic enclosure to

minimize noise generation and adequate stack height for proper dispersion.
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g CONNECTIVITY

The Nearest Highway is NH-48 which is adjacent to the 8.7 km site in North west direction,
SH-28 is 0.58 km towards SW direction, SH-25 which is 4.1 km (S), NH-919 is 3.8 km
towards S direction, Western Peripheral Expressway is 8.7 km towards NE direction, MDR
132 is 5.1km towards NE direction, & NH-352W which is 9.8 km (S) direction away from
project site.

The nearest railway station being Inchhapuri Railway Station is about 12.6 km (NW) away
from the project site.

The nearest Airport is Indira Gandhi International Airport 40 km (NE) from the project site.

» PARKING FACILITIES

Adequate provision will be made for car/vehicle parking at the project site. There shall also
be adequate parking provisions for visitors so as not to disturb the traffic and allow smooth
movement at the site.

For plotted development the parking shall be within the plots by the individual plot

owners.

1.3 What are the likely impacts of the proposed activity on the existing facilities
adjacent to the proposed site? (Such as open spaces, community facilities, details of
the existing land use and disturbance to the local ecology).

The project being a well-planned activity will result in organized open spaces and green

areas. Total green area measures 37241.664 m? (Shelter belt, Avenue plantation and lawn).

The biodiversity in the area will increase due to the proposed green areas. The project will
have an overall positive impact on the existing land use and will not cause any disturbance

to the local ecology. Proposed activity shall have no impact on surroundings.

1.4 Will there be any significant land disturbance resulting in erosion, subsidence &
instability? (Detail of soil type slope analysis, vulnerability to subsidence, seismicity,
etc. may be given).

There will be no land disturbance resulting in erosion, subsidence and instability as it is a
vacant land. The site falls under the zone IV as per the seismic zone map of India and
indicating highest damage risk zone. The project will be earthquake resistant taking into
account the latest provisions of Indian Standards Codes.

e e —
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——%
1.5  Will the proposal involve alteration of natural drainage system? (Give details
on a contour map showing the natural drainage near the project site).

The project will not intersect any natural drainage route. Urbanized stretch and well
planned storm water drainage will be designed for internal storm water drainage. Thus, no

impact on the natural drainage system is anticipated.

1.6 What are the quantities of earthwork involved in the construction activity-

cutting, filling, reclamation etc. (Give details of the quantities of earthwork involved,

transport of fill materials from outside the site, etc.?)
The earthwork included soil excavation and cutting of the earth will be moved. The cut and
fill material in the project site is nearly at par and hence the need for movement of soil to

and from the site will not be anticipated.

1.7  Give details regarding water supply, waste handling etc. during the
construction period.

During the Construction Phase the Source of water will be Ground water. During operation
phase, the source of water supply will be GMDA. The total water requirement for the
project will be approx. 3475 KLD.

The domestic water demand for Residential (Type 1 & 2), Community Buildings,
Commercial Buildings, & industrial Plots is 2905 KLD. The freshwater requirement for
Residential (Typel &2), Community Buildings, Commercial Buildings, & industrial Plots will
be 1943 KLD. However, one-time freshwater demand for the project will be 3475 KLD.
Waste handling during the construction phase will be done by the site contractor whose
responsibility lies with collection and storage of construction and demolition waste
generated on the site. All construction wastes generated during construction will be used
within the site itself for filling the floors, roads, aggregate for mortar etc. to the extent

feasible. Remaining will be sent to the agency for proper disposal.

M/s Signatureglobal India Ltd.
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Construclion

Figure 3: Solid W n ment Scheme n

1.8  Will the low lying areas & wetlands get altered? (Provide details of how low
lying and wetlands are getting modified from the proposed activity).
No. The site area is a flat land and the surroundings are characterized by an urbanized

stretch. No low lying areas or wetlands are found in the region.

1.9 Whether construction debris & waste during construction cause health
hazard? (Give quantities of various types of wastes generated during construction
including the construction labor and the means of disposal).

No health hazards are expected during the construction phase. The laborers will be
provided with face masks to minimize dust inhalation.

A significant portion of the construction waste and wood scrap generated will be used on
the site.

The quantity of domestic waste generated was very little, as mostly local laborers will be

employed. However, the wastes generated will be collected and disposed by an authorized

agency.
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SECTION 2- WATER ENVIRONMENT

2.1  Give the total quantity of water requirement for the project with the breakup

of requirements for various uses. How will the water requirement be met? State the

sources & quantities and furnish a water balance statement.

During the Construction Phase the Source of water will be Ground water. During operation

phase, the source of water supply will be GMDA. The total water requirement for the

project will be approx. 3475 KLD.

The domestic water demand for Residential (Type 1 & 2), Community Buildings,

Commercial Buildings, & industrial Plots is 2905 KLD. The freshwater requirement for

Residential (Typel &2), Community Buildings, Commercial Buildings, & industrial Plots will

be 1943 KLD. However, one-time freshwater demand for the project will be 3475 KLD.

The calculation of daily water requirement and wastewater is given below in Table 2 to 6

respectively.

Table 2: Calculations for Daily Water Demand

Rate of water
S. | Description | Occupancy Total Water Requirement (KLD)
demand (Ipcd)

Fresh Flushing Fresh | Flushing Total

A. | Domestic Water for Residential plots (Type 1)

Residential @ 65 @ 21 Ipcd 333 108 441
5130

plots Ipcd

@25 @20 Ipcd 5 4 9
e Staff 200

Ipcd

@ 10 @5 lpcd 5 3 8
e Visitors 513

Ipcd

115 KLD 458 KLD

343
KLD
Total Domestic Water= 458 KLD

Domestic Water for Residential plots (Type 2), Community buildings, & Commercial

buildings
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Residential @ 21 lpcd 256

plots (Type 2)
o Staff ( for @20 Ipcd

Community
buildings,
Operation &
Maintenanc
e for
residential
plots (type
2) &
Commercial

building)

Visitors ( for
Community
buildings,
Residential
Plots, &
Commercial

building)

1001 374 KLD | 1375KLD
KLD

Total Domestic Water for Residential plots (Type 2), Community buildings & Commercial
Buildings = 1375 KLD

Domestic Water for Industrial plots
¢ Industrial 23035 @25 @20 lpcd
Plots Ipcd
e Visitors ( for | 2303 @ 10 @5 lpcd
Industrial Ipcd

plots)
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| 599 | 473KLD | 1072 KLD
i KLD

Total Domestic Water for Industrial plots

1072 KLD

Horticulture | 37,241.664 31/sqm

m2

112 KLD

Grand Total (A+B +C+D) 3,475 KLD

able 4: Wastewater Calculation for Residential plots 1

Domestic Water

458 KLD

e Fresh water

343 KLD

» Flushing water

115 KLD

Waste water [@80% fresh + 100% flushing]

274.4 +115 =389 KLD

STP Capacity

500 KLD

Ta (W water Calculation for Resi ial

T

& Commercial buildings,

2).Co uni ildin

Domestic Water

1375 KLD

e Fresh water

1001 KLD

* Flushing water

374 KLD

Waste water [@80% fresh + 100% flushing]

801 + 374=1175 KLD

STP Capacity

1410 KLD

T : Wastewater Calculation

In

Domestic Water

1072 KLD

e Fresh water

599 KLD

» Flushing water

473 KLD

Waste water [@80% fresh + 100% flushing]

479 + 473=952 KLD

STP Capacity

1150 KLD
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e e e -
WASTE WATER & TREATEMENT

Approx. 2516 KLD wastewater will be generated from the Residential plots (Type 1 & 2),

Community buildings, Commercial buildings & Industrial plots. Wastewater will be
treated in an in-house STP of total capacity 3060 KLD (500 KLD +1410 KLD +1150 KLD).
STP 1 [For Residential plots (Type 1) ]: 500KLD

STP 2 [For Residential plots (Type 2), Community buildings, & Commercial

buildings]: 1410 KLD
STP 3 [For Industrial plot]:1150 KL.D

Treated wastewater will be used for flushing and horticulture and remaining water will
discharge to External sewer.

Water balance diagram for summer, monsoon & winter season is presented below:
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Fresh Water for Residential plots Waste Water for Residential plots (Type 1) =
(Type 1) 389 KLD
STP Capacity = 500 KLD

(343 KLD)

e e ——
Flushing Water for Residential
plots (Type 1) 115 KLD

(115 KLD)

TR
Waste Water for Industrial plots =952

Fresh Water for Industrial plots KLD ‘
(599 KLD) STP Capacity =1150 KLD ‘
S SN

s« @ 90% of952 KLD =857
KLD
473 KLD S
E 3

2030 KLD

e— @ 100%
Flushing Water for Industrial
plots
(473 KLD)

.

Fresh Water for Residential plots Waste Water for Residential plots (Type
(Type 2), Community buildings, & 2), Community buildings, & Commercial
Commercial buildings buildings
(1001 KLD) =1175 KLD

STP Capacity =1410 KLD

Flushing Water for Residential
plots (Type 2), Community
buildings, & Commercial 374 KLD
buildings
(374 KLD)

@ 100% @ 90% of 1175 KLD = 1058 KLD

* HORTICULTURE*
(112 KLD)

@ 90% of 389 KLD + 857 KLD + 1058 KLD

DISCHARGE TO EXTERNAL 956 KLD
DRAIN
(956 KLD)

o " *Considering horticulture water demand @31/sqm

Treated effluent.

Figure 4: Water Balance Diagram (Summer Season)
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Fresh Water for Residential plots Waste Water for Residential plots (Type 1) =
(Type 1) 389 KLD

(343 KLD) STP Capacity = 500 KLD
— - 100%
Flushing Water for Residential
plots (Type 1) 115 KLD

« L] . L] - L]

(115 KLD)

@ 80% TP
Waste Water for Industrial plots =952
Fresh Water for Industrial plots KLD
(599 KLD) STP Capacity =1150 KLD

@ 100%

2020 KD

« @ 90% of 952 KLD = 857
KLD
473 KLD b cvommn
b

Flushing Water for Industrial
plots
(473 KLD)

-_— = -*

Fresh Water for Residential plots Waste Water for Residential plots (Type
(Type 2), Community buildings, & > 2), Community buildings, & Commercial
Commercial buildings buildings
(1001 KLD) =1175 KLD
STP Capacity =1410 KLD

Flushing Water for Residential |
plots (Type 2), Community I @ 100% @ 90% of 1175 KLD = 1058 KLD

buildings, & (_Iommercial | 374 KLD
buildings
(374 KLD)

=
X
=
L
=
-
+
=
=
r-.
L
=<
+
=
>
=)
&
o
L)
<
s
S
=)
€

HORTICULTURE*
(19 KLD)

DISCHARGE TO EXTERNAL 1049 KLD
DRAIN
(1049 KLD)

e——— TR *Considering horticulture water demand
@0.51/sqm

Treated effluent.

Figure 5: Water Balance Diagram (Monsoon Season)

... ___________ ____ _____ ______________________________________________________________________]
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Waste Water for Residential plots (Type 1) = |

Flushing Water for Residential
plots (Type 1)

(115 KLD)

Fresh Water for Industrial plots
(599 KLD)

Flushing Water for Industrial
plots
(473 KLD)

Fresh Water for Residential plots
(Type 2), Community buildings, &
Commercial buildings
(1001 KLD)

Flushing Water for Residential
plots (Type 2), Community
buildings, & Commercial
buildings
(374 KLD)

e —
HORTICULTURE*
(67 KLD)

DISCHARGE TO EXTERNAL
DRAIN
(1029 KLD)

———p  Wastewater

Treated effluent.

389 KLD |
STP Capacity = 500 KLD

115 KLD

A ————
' Waste Water for Industrial plots =952
KLD
STP Capacity =1150 KLD

2030 KLD

@ 100%

« @ 90% of 952 KLD = 857
KLD
473 KLD I .

Waste Water for Residential plots (Type
2), Community buildings, & Commercial
buildings
=1175 KLD
STP Capacity =1410 KLD

@ 100% @ 90% of 1175 KLD = 1058 KLD

374 KLD

@ 90% of 389 KLD + 857 KLD + 1058 KLD

1029 KLD

*Considering horticulture water demand
@1.8l/sqm

Figure 6: Water Balance Diagram (Winter Season)
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2.2. What is the capacity (dependable flow or yield) of the proposed source of water?
During the Construction Phase the Source of water will be Ground water. During operation
phase, the source of water supply will be GMDA. The total water requirement for the
project will be approx. 3475 KLD.

The domestic water demand for Residential (Type 1 & 2), Community Buildings,
Commercial Buildings, & industrial Plots is 2905 KLD. The freshwater requirement for
Residential (Typel &2), Community Buildings, Commercial Buildings, & industrial Plots will
be 1943 KLD. However, one-time freshwater demand for the project will be 3475 KLD.

2.3 What is the quality of water required, in case, the supply is not from a
municipal source? (Provide physical, chemical, Biological characteristics with class
of water quality).

During the Construction Phase the Source of water will be Ground water. During operation

phase, the source of water supply will be GMDA. The total water requirement for the

project will be approx. 3475 KLD.

The domestic water demand for Residential (Type 1 & 2), Community Buildings,
Commercial Buildings, & industrial Plots is 2905 KLD. The freshwater requirement for
Residential (Typel &2), Community Buildings, Commercial Buildings, & industrial Plots will
be 1943 KLD. However, one-time freshwater demand for the project will be 3475 KLD.

The quality of water conforms to the desirable drinking water standards as per IS: 10500.

2.4 How much of water requirement can be met from the recycling of treated
wastewater? (Give the details of quantities, sources and usage)

Approx. 2516 KLD wastewater will be generated from the Residential plots (Type 1 & 2),
Community buildings, Commercial buildings & Industrial plots. Wastewater will be
treated in an in-house STP of total capacity 3060 KLD (500 KLD +1410 KLD +1150 KLD).
STP 1 [For Residential plots (Type 1) ]: 500KLD

STP 2 [For Residential plots (Type 2), Community buildings, & Commercial
buildings]: 1410 KLD

STP 3 [For Industrial plot]:1150 KLD
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Treated wastewater will be used for flushing and horticulture and remaining water will
discharge to External sewer.

2.5 Will there be diversion of water from other users? (Please assess the impacts of
the project on other existing uses and quantities of consumption).

No. There will not be any diversion of water from other users. Rise in water demand is a
local phenomenon but the project would only involve spatial shifting of water demand

within a region.

2.6 What is the incremental pollution load from wastewater generated from the
proposed activity? (Give details of the quantities and composition of wastewater
generated from the proposed activity)

Approx. 2516 KLD wastewater will be generated from the Residential plots (Type 1 & 2),
Community buildings, Commercial buildings & Industrial plots. Wastewater will be
treated in an in-house STP of total capacity 3060 KLD (500 KLD +1410 KLD +1150 KLD).
STP 1 [For Residential plots (Type 1) ]: 500KLD

STP 2 [For Residential plots (Type 2), Community buildings, & Commercial
buildings]: 1410 KLD

STP 3 [For Industrial plot]:1150 KLD

Treated wastewater will be used for flushing and horticulture and remaining water will
discharge to External sewer.

2.7  Give details of the water requirements met from water harvesting? Furnish
details of the facilities created.

The storm water collection system for the premises shall be self-sufficient to avoid any
collection/stagnation and flooding of water. The amount of storm water run-off depends
upon many factors such as intensity and duration of precipitation, characteristics of the
tributary area and the time required for such flow to reach the drains. The drains shall be
located near the carriageway along either side of the roads. Taking advantage of road

camber, the rainfall run off from roads shall flow towards the drains. Storm water from

various plots/shall be connected to adjacent drain by a pipe through catch basins.
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Therefore, it has been calculated to provide 65 rainwater harvesting pits at selected
locations, which will catch the maximum run-off from the site.

1) Since the existing topography is congenial to surface disposal, a network of storm
water pipe drains is planned adjacent to roads. All building roof water will be
brought down through rainwater pipes.

2) Proposed storm water system consists of pipe drain, catch basins and seepage pits

at regular intervals for rainwater harvesting and ground water recharging.

3) The peak hourly rainfall of 45 mm/hr shall be considered for designing the storm

water drainage system.

Rainwater harvesting has been catered to and designed as per the guideline of CGWA. Peak
hourly rainfall has been considered as 45 mm/hr. The recharge pit of 2.5m diameter and 4
m depth is constructed for recharging the water. Inside the recharge pit, a recharge bore is
constructed having adequate diameter and depth. The bottom of the recharge structure will
be kept 5 m above this level. At the bottom of the recharge well, a filter media is provided to
avoid choking of the recharge bore. Design specifications of the rainwater harvesting plan
are as follows:

» Catchments/roofs would be accessible for regular cleaning.

» The roof will have a smooth, hard and dense surface which is less likely to be
damaged allowing the release of material into the water. Roof painting has been
avoided since most paints contain toxic substances and may peel off.

All gutter ends will be fitted with a wire mesh screen and a first flush device would
be installed. Most of the debris carried by the water from the rooftop like leaves,
plastic bags and paper pieces will get arrested by the mesh at the terrace outlet and
to prevent contamination by ensuring that the runoff from the first 20 minutes of
rainfall is flushed off.

No sewage or wastewater would be admitted into the system.

No wastewater from areas likely to have oil, grease, or other pollutants has been

connected to the system.

Calculations for storm water load:
Green Area = 37,241.664m?
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Paved Area = 1,69,855.489m?
Mean monthly rainfall for District as per IMD = 45 mm
Run-off from Green area = 37,241.664 x 0.045 x 0.20
=335.174m3
Run-off from Paved area = 1, 69,855.489 x 0.045 x 0.70
=5,350.447m3
Total runoff load from green and paved area = 335.174 + 5,350.447= 5,685.621m3

Taking 20 minutes Retention Time, Total volume of storm water = 5,685.62 173
=1,895.207m3

Taking the effective diameter and depth of a Recharge pit 2.5 m and 4 m respectively,

Volume of a single Recharge pit =t r2h = 3.14 x 1.25x 1.25x 4= 29 m3

Hence No. of pits required = 1,895.207/29 = 65 pits

A total of 65 no. of pits proposed for artificial ground water recharge.

2.8 What would be the impact of the land use changes occurring due to the project

on the runoff characteristics (quantitative as well as qualitative) of the area in the

post construction phase on a long term basis? Would it aggravate the problems of

flooding or water logging in any way?

The project will include paved areas and thus the runoff from the plot is expected to

increase due to reduced infiltration. However, the increased runoff will not cause flooding

or water logging as a well-designed storm water drainage will be provided. The runoff will

finally be collected into rainwater harvesting tanks for groundwater recharging and

rainwater harvesting pits for artificial ground water recharge. The quality of the runoff is

expected to improve due to paved areas.

2.9  What are the impacts of the proposal on the ground water? (will there be

tapping of ground water; give the details of ground water table, recharging capacity

and approvals obtained from competent authority, if any).
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Project will not use ground water during construction and operation phase; however rain
water recharge pit will improve the ground water table so overall impact on ground water

will be positive.

2.10 What precautions/ measures have been proposed to check the surface run-off,
as well as uncontrolled flow of water into any water body?

The following management measures are suggested to protect the water quality during
construction phase.

» Care would be taken to avoid soil erosion.

» Community toilets shall be constructed on the site during construction phase and
the wastewater will be channelized to the septic tank in order to prevent
wastewater from entering the water bodies.

Any area with loose debris within the site shall be planted.

To prevent surface and ground water contamination by oil/grease, leak proof
containers would be used for storage and transportation of oil/grease. The floors of
oil/grease handling area would be kept effectively impervious.

Collection and settling of storm water, prohibition of equipment wash downs, and
prevention of soil loss and toxic release from the construction site will be adhered to

minimize water pollution.

2.11 How is the storm water from within the site managed? (State the provisions
made to avoid flooding of the area, details of the drainage facilities provided along
with a site layout indication contour levels).

Most of the storm water produced on site will be harvested for ground water recharge.

Thus proper management of this resource is a must to ensure that it is free of

contamination. A detailed Storm Water Management Plan will be developed which will
consider the sources of storm water. The plan will incorporate best management practices
which will include the following:

e Regular inspection and cleaning of storm drains.

o Installation of clarifiers or Oil/Water separators system of adequate capacity around

parking areas and garages as per requirement.
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Cover waste storage areas.
Avoid application of pesticides and herbicides before wet season.
Conducting routine inspections to ensure cleanliness.
Preparation of spill response plans, particularly for fuel and oil storage areas.

Good housekeeping in the above areas.

2.12 Will the deployment of construction laborers particularly in the peak period

lead to unsanitary conditions around the project site (Justify with proper
explanation).

No, we will be providing Mobile STP during construction phase.

2.13 What on-site facilities are provided for the collection, treatment & safe
disposal of sewage? (Give details of the quantities of wastewater generation,
treatment capacities with technology & facilities for recycling and disposal).

Approx. 2516 KLD wastewater will be generated from the Residential plots (Type 1 & 2),
Community buildings, Commercial buildings & Industrial plots. Wastewater will be
treated in an in-house STP of total capacity 3060 KLD (500 KLD +1410 KLD +1150 KLD).
STP 1 [For Residential plots (Type 1) ]: 500KLD

STP 2 [For Residential plots (Type 2), Community buildings, & Commercial
buildings]: 1410 KLD

STP 3 [For Industrial plot]:1150 KLD

Treated wastewater will be used for flushing and horticulture and remaining water will
discharge to External sewer.

2.14 Give details of dual plumbing system if treated waste used for flushing of
toilets or any other use.

Dual plumbing system that utilizes separate piping systems for freshwater and recycled
Sullage will be adopted for the project. The recycled water system shall utilize this treated

Sullage and serve for non-contact uses such as flushing and horticulture.
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3. VEGETATION

3.1 Is there any threat of the project to the biodiversity? (Give a description of the
local ecosystem with its unique features, if any).

No ecologically sensitive area falls within the project site. Hence, no ecological/ biological
threat will be anticipated.

3.2 Will the construction involve extensive clearing or modification of vegetation?
(Provide a detailed account of the trees & vegetation affected by the project)

The project does not support any significant vegetation. It is to develop a peripheral
greenbelt of native plant species to enhance the aesthetic value of the region and also

provide an excellent habitat for various faunal groups.

3.3  What are the measures proposed to be taken to minimize the likely impacts on
important site - features (Give details of proposal for tree plantation, landscaping
creation of water bodies, etc. along with a layout plan to an appropriate scale?)

Green belt will be developed along the periphery of the project premises along with the
internal parks and lawns. The project being a well-planned activity will result in organized
open spaces and green areas. Total green area measures 37,241.664 m? (Shelter belt,

Avenue plantation and lawn) of project site.

4, FAUNA

4.1 Is there likely to be any displacement of fauna both terrestrial and aquatic or
creation of barriers for their movement? Provide the details.

No. The existing land use around the site is urban and does not provide a habitat for wild
species. A few species of butterfly, avifauna and reptiles were recorded during the course of
survey, which are common and found abundantly in this region. The proposed peripheral

greenbelt will provide an excellent habitat for the native fauna.

42  Anydirect or indirect impacts on the avifauna of the area? Provide details.

The project will not have any direct or indirect impacts on the avifauna of the area.
However, planting of fruit bearing trees in the proposed greenbelt will be an attraction to

the local bird population.
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4.3  Prescribe measures such as corridors, fish ladders etc. to mitigate adverse

impacts on fauna.

Not applicable.

5 AIR ENVIRONMENT
5.1  Will the project increase atmospheric concentration of gases & result in heat
islands? (Give details of background air quality levels with predicted values based on
dispersion models taking into account the increased traffic generation as a result of
the proposed construction).
Ambient air monitoring will be carried out at the project site during the environmental
assessment.
During the post construction phase, cars, scooter/motorcycle will be owned for the
commercial purpose. Vehicular emissions will be major source of air pollution in addition
to DG sets. Quantum and dispersion of pollutants form vehicular emission will depend upon
the following:

Volume of traffic on the roads,

Meteorological conditions.

Emission sources from DG sets.
From vehicular emissions, PM, NOz and CO are pollutants of primary concern. The
dispersion of vehicular emissions would be confined within 100 m from the road and

concentration will decrease with the increase in distance from road. It is anticipated that

the contribution of vehicular emissions in ambient air quality will be marginal but well

within the stipulated National Ambient. At higher wind speed dispersion will be faster.
Air Environment
Impact: During the post construction phase, cars, scooter/motorcycle will be owned for the
commercial purpose. Vehicular emissions will be major source of air pollution in addition
to DG set. Quantum and dispersion of pollutants form vehicular emission will depend upon
the following:

e  Volume of traffic on the roads,

e  Meteorological conditions.

. Emission sources from DG sets.
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From vehicular emissions, PM, NO, and CO are pollutants of primary concern. The
dispersion of vehicular emissions would be confined within 100 m from the road and
concentration will decrease with the increase in distance from road. It is anticipated that
the contribution of vehicular emissions in ambient air quality will be marginal but well
within the stipulated National Ambient. At higher wind speed dispersion will be faster.

Air Quality Modeling:

The only source of emissions from the project is the operation of backup generator during
grid power failure. Detailed air quality modeling has been carried out for predicting the
concentration of different pollutants contributed by the project during operation of the

backup generators.

Mitigation Measures: It is proposed to develop a green belt inside the premises of the

project site and along the internal roads, which will work as barrier for the movement of

pollutants and help in pollution control.

5.2 What are the impacts on generation of dust, smoke, odorous fumes or other
hazardous gases? Give details in relation to all the meteorological parameters.
Source of pollution:-

As per dispersion modeling of pollutants from DG set, predicted resultant GLC for various

air pollutants are found insignificant within the NAAQS norms.

5.3  Will the proposal create shortage of parking space for vehicles? Furnish
details of the present level of transport infrastructure and measures proposed for
improvement including the traffic management at the entry and exit to the project
site.

Adequate provision will be made for car/vehicle parking at the project site. There shall also
be adequate parking provisions for visitors so as not to disturb the traffic and allow smooth
movement at the site.

For plotted development the parking shall be within the plots by the individual plot

owners.
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5.4  Provide details of the movement patterns with internal roads, bicycle tracks,
pedestrian pathways, footpaths, etc. with areas under each category.

Internal roads of adequate width, footpaths/pedestrian pathways have been well planned

for the project.

5.5  Will there be significant increase in traffic noise & vibrations? Give details of

the sources and the measures proposed for mitigation of the above.

Significant noise impacts have been carried out within and outside of the project site. Noise,
due to the traffic within the site, will result in a marginal increase in the noise levels
because noise control measures shall be provided in vehicles and the DG set as mentioned

below, which will cause a slight increase in the noise level.

5.6  What will be the impact of D.G. set and other equipment on noise levels and
vibration in ambient air quality around the project site? Provide details.

During operation, vehicular movement and operation of DG Set are the major sources of
noise pollution. But both these activities- DG Set and vehicular movement will not have any
significant impact on the people residing in the area. Since DG Set will not be operational
continuously and will be enclosed with suitable enclosures, hence no or minimal impact
will be anticipated. It is envisaged that the movement of the motor vehicles will be
restricted to designated carriageways only.

Impacts on Air Quality due to DG Set:

* Impacts on ambient air during operation phase would be due to emissions from the
stacks attached to backup DG set only during grid power failure.

Mitigation Measures for Impacts of DG Set on Ambient Air Quality:

Back up DG Set will comply with the applicable emission norms.

Adequate stack height for DG Set will be provided as per norms.

Back up DG Set will be used only during power failure.

Monitoring of emissions from DG Set and ambient air quality will be carried out as per
norms.

Noise Control Measures for DG Set:

* DG Set room will be provided to insure 75 dB (A) insertion loss as per the regulations.
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* Adequate exhaust mufflers will be provided as per norms to limit the noise.

6. AESTHETICS

6.1  Will the proposed construction in any way result in the obstruction of a view,
scenic amenity or landscapes? Are these considerations taken into account by the
proponents?

The proposed project will not result in obstruction of any view, scenic amenity or

landscape.

6.2 Will there be any adverse impacts from new constructions on the existing
structures? What are the considerations taken into account?
No. Following measures have been proposed to minimize the impact from proposed project
on the existing structures in vicinity:
e Design of proposed building as per IS codes to ensure structural stability.
e Restricting dust by covering of under construction building.
Transportation of construction waste and material through covered trucks.
Disposal of excavated earth through a local vendor.

Disposal of solid waste through an authorized agency, etc.

6.3. Whether there are any local considerations of urban form & urban design
influencing the design criteria? They may be explicitly spelt out.

The project has been designed as per local norms.

6.4 Are there any anthropological or archaeological sites or artifacts nearby?

State if any other significant features in the vicinity of the proposed site have been

considered?

No anthropological or archaeological sites or artifacts exist near the site.

7 SOCIO-ECONOMIC ASPECTS

7.1  Will the proposal result in any changes to the demographic structure of local
population? Provide the details.

No such changes anticipated.
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Construction phase: Since local labourers will be engaged during construction phase,

alteration to the existing demographic profile of the area is not anticipated.

Operation phase: The changing demography in the area is another impact that needs

attention. The project will mainly lead to spatial redistribution of local population and

hence no considerable influx of population is envisaged owing to the project.

7.2 Give details of the existing social infrastructure around the project.

Table 6: Social Infrastructure

Name Distance (In km) Direction
Schools

Rajendra Public School, Gurugram 0.15 NW
Virat International School, Kapriwas 1 w
College

Government College, Shidhrawali 12 N
Rao Lal Singh College of Education 2 N
Hospital

Vardaan Hospital, Dharuhera 5 Sw
Gangaram Hospital And Trauma Centre 5.8 NE
Temple

Panchmukhi Hanuman Mandir

7.3  Will the project cause adverse effects on local communities, disturbance to

sacred sites or other cultural values? What are the safeguards proposed?

Construction phase: There are no religious sites or archeological monuments of historical

significance on the project site. Hence, no adverse impact in this regard is anticipated.

Rather, this phase will generate jobs that relate to unskilled, semi-skilled as well as skilled

labour category. Few supervisory positions will also open up, for which local candidates

will be considered based on merit.
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Operation phase: The project will provide goods storage facility in the area, thereby

provide the jobs opportunity. A project of such scale will also boost the local economy.

8. BUILDING MATERIALS

8.1 May involve the use of building materials with high embodied energy. Are the
construction materials produced with energy efficient processes? (Give details of
energy conservation measures in the selection of building materials and their energy
efficiency)

The proposed project is construction of Industrial Park Project. The proposed building will
not be centrally air conditioned, the selection of building materials plays a major role in the
energy consumption. The proposed project will make attempts to use to avoid building
materials with high embodied energy. The glass used in the building will be minimal
quantity, low emissivity and having U value as per ECBC norms to the extent possible.

GGBS, industrial waste will be part of Concrete.

8.2 Transport and handling of materials during construction may results in
pollution, noise and public nuisance. What measures are taken to minimize the
impacts?
Mitigation Measures for Air Pollution during Construction Stage:
« Construction materials will be suitably covered with tarpaulin cover etc during
transportation.
Water sprinkling shall be done on haul roads where dust generation is anticipated.
Raw material storage and handling yard will be enclosed from all sides.
To minimize the occupational health hazard, proper personal protective gears i.e. mask

shall be provided to the workers working in the dust prone areas.

Mitigation Measures for Noise Pollution during Construction Stage:

« Administrative as well as engineering control of noise will be implemented.
« Isolation of noise generation sources and temporal differentiation of noise generating

activities will ensure minimum noise at receiver’s end.

M
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m

* To prevent any occupational hazard, earmuff / earplug shall be given to the workers

working around construction plant & machinery emitting high noise levels.

* Use of such plant or machinery shall not be allowed during night time. Careful planning

of machinery operation and scheduling of operations shall be done to minimise such

impact.

8.3

savings achieved?

Are recycled materials used in roads and structures? State the extent of

GGBS (Ground Granulated Blast-furnace Slag), industrial waste will be part of Concrete.

8.4  Give detail of the methods of collection, segregation & disposal of the garbage

generated during the operation phases of the project.

The solid waste of the project will be segregated into biodegradable waste and non-

biodegradable. Biodegradable waste and non-biodegradable waste will be collected in

separate colored bins. The recyclable wastes will be sent off to recyclables. Proper

guidelines for segregation, collection and storage will be prepared as per Municipal Solid

Wastes (Management and Handling) Rules, 2016.

Table 7: Calculation of Solid Waste Generation

S. Description Occupancy Norms Waste Generated
No. (kg/capita/day) (kg/day)
1. | Domestic Solid Waste for Residential plots
* Residential plots 17316 | 0.5 1’ 8658 |
2. | Domestic Solid Waste for Industrial plots l
e [ndustrial Plots 23035 0.25 5759
3. | Staff (Residential 0.25 518
Malntena-nce, ' 2070
Community, Commercial,
| & Industrial)
4. | Visitors(Residential, 0.15 2,859
Community, Commercial, 19060 :
& Industrial)
5. | Horticultural Waste @ 0.2 kg/acre/day 1.84
(9.20 acres)
| 6. | STPSludge Sludge generated x 0.35 x B.0.D 343.434
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difference/1000 l

Total Solid Waste Generation = 18,139kg/day

9. ENERGY CONSERVATION

9.1 Give details of the power requirements, source and supply, backup source etc.
What is the energy consumption assumed per square foot of built-up area? How have
you tried to minimize energy consumption?

The power shall be supplied by the State Electricity Board. The maximum load demand for
the project will be approx. 12883 kW.

Details of D.G Sets: There is provision of 2no. of DG set of total capacity 1100kVA for
Commercial Facility which includes 1 x 750kVA +1x 350 kVA and 2no. of DG set of total
capacity 1750 kVA for Common Services which includes 1 x 750kVA +1x 1000 kVA are
proposed for power back up. The DG sets will be equipped with acoustic enclosure to

minimize noise generation and adequate stack height for proper dispersion.

Effective measures have been incorporated to minimize the energy consumption in
following manners:
» All external lighting shall be LED
» All common spaces including street lights (where there is no use of light for reading
purposes), shall be of “LED".
Astronomical timer based controllers will be used for automatic dusk to dawn
operation of street lights.

Staircases can be motion sensor based lighting.

9.2  What type and capacity of power backup do you plan to provide?

There is provision of 2no. of DG set of total capacity 1100kVA for Commercial Facility which
includes 1 x 750kVA +1x 350 kVA and 2no. of DG set of total capacity 1750 kVA for
Common Services which includes 1 x 750kVA +1x 1000 kVA are proposed for power back

up. The DG sets will be equipped with acoustic enclosure to minimize noise generation and

adequate stack height for proper dispersion.
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9.3 What are the characteristics of the glass you plan to use? Provide

specifications of its characteristics related to both short wave and long wave

radiation?

Clear glass will be used for fenestration purposes only.
Characteristics are as under: U-value : 5.8 W/m2 K
Shading coefficient (SC): 0.9

Visual light transmission: 85% (for regularly occupied spaces)

9.4 What passive solar architectural features are being used in the building?
Illustrate the applications made in the project.

Passive solar design refers to use of the sun’s energy for the heating and cooling of living
spaces. Pergolas, projections, fagade elements, metal louvers will be provided for sun
shading to reduce the heat influx into the building and thus reduce the air conditioning

loads.

9.5 Does the layout of street & building maximize the potential for solar energy
devices? Have you considered the use of street lighting, emergency lighting and solar
hot water systems for use in the building complex? Substantiate with details.

We will install solar power generation system of the capacity Minimum 50 Kilo Watt peak
(KWp) as per Haryana Building bye-laws.

Solar energy will be utilized for street lighting, solar blinkers and signages to reduce

electricity consumption.

9.6 Is the shading effectively used to reduce cooling/heating lands? What
principles have been used to maximize the shading of walls on the East and the West
and the Roof? How much energy saving has been effected?

Not applicable.

9.7 Do the structures use energy-efficient space conditioning, lightening and

mechanical systems? Provide technical details. Provide details of the transformers
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and motor efficiencies, lightening intensity and air conditioning load assumption?
Are you using CFC and HCFC free chillers? Provide specifications.

All chillers for air conditioners will be CFC & HCFC free. Well-designed building structures
will allow natural light to enter. Measures prescribed in Energy Conservation Building Code
2007 will be adopted to the extent possible to reduce the heat influx by walls, roofs and

openings. Only prescribed quality of glasses will be used.

9.8 What are the likely effects of the building activity in altering the micro-
climates? Provide a self-assessment on likely impacts of the proposed construction
on creation of heat island & inversion effects?

The approximately 33% of site area is landscaped. White tiles will be used in roof areas and
tiles with SRI>29 will be used in non-roof areas (hardscaped areas), in line with IGBC

guidelines, to reduce heat island effect and mitigate any impact on microclimate.

9.9 What are the thermal characteristics of the building envelope? (a) Roof (b)
external walls and (c) fenestration? Give details of the material used and the U value
or the R values of the individual components.

Overdeck insulation will be provided in roof-top. External wall be RCC. Approx. U-values

have been provided below:

S.No. | Component U-value (W/m2-K)
(a) Roof 1.2
(b) External wall 37

9.10 What precautions & safety measures are proposed against fire hazards?
Furnish details of emergency plans.

Firefighting measures will be adopted as per the guidelines of NBC. External yard hydrants
shall be installed around all buildings in the complex in galvanized steel fire house cabinet

(weather proof). All external yard hydrants shall be at one meter height from finished

ground level as per NBC at a distance of 60 m along the road. External fire hydrants shall be

located such that no portion of any building is more than 45 m from a hydrant and the
external hydrants are not vulnerable to mechanical or vehicular damage.
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Fire hydrant system will be provided within the buildings, fire escape staircases and refuge
areas will be provided and the building structures will be planned as per NBC, 2016. In
addition, 10 kg fire extinguishers will be provided for class A, B, and C fires. CO2

extinguishers will also be provided

Disaster Management Plan
PRECAUTION & MITIGATORY METHODS TO PREVENT DISASTERS:
» Complex is planned to reduce the impact of disasters and to encourage recovery.
» A disaster management cell would be established which will take care of post
disaster scenario.
» It would be a volunteer kind of set-up and professionals can also be hired in case of
eventuality.
» Complex management and maintenance agency will prepare an integrated,

comprehensive management plan.

PRECAUTION & MITIGATORY METHODS TO PREVENT DISASTERS:
(Earthquake Management)
» At the time of designing and constructing the building due care would be taken to
have earthquake resistant structures which will conform to IS 1983.
* New systems and devices using non-conventional civil engineering materials would
be developed to reduce the earthquake forces acting on structure.
PRECAUTION & MITIGATORY METHODS TO PREVENT DISASTERS:
(Fire Hazard)
« Fire safety would be taken into account and would follow all the safety norms and
regulations as per the NBC and other related Indian Standards.
« All electrical cables would be underground and sophisticated modern electrical
distribution system to reduce risk of fire.

* Special firefighting equipment’s like Automatic Fire Detection and alarm system,

automatic Sprinkler System etc. would be installed as per the NBC standards.
* Risk assessment with onsite disaster management plan will be specified to fire,

smoke and other emergency conditions.
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9.11 If you are using glass as wall materials, provide details and specifications
including emissivity and thermal characteristics.

The project being a Industrial Plotted Colony Project will not involve use of much glass as
wall material. All fenestration with U-factors, SHGC, or visible light transmittance

determined, certified and labeled in accordance 1SO 15099 shall be adopted.

9.12 What is the rate of air infiltration in to the building? Provide details of how
you are mitigating the effects of infiltration.

There will be provisions for ample natural ventilation.

9.13 To what extent the non-conventional energy technologies are utilized in the
overall energy consumption? Provide details of the renewable energy technologies
used.
Solar energy will be variedly used to meet the energy requirements of as:
> We shall be exploring utilization of solar energy in the form of solar street lighting

and warehouse power requirement wherever feasible in our premises.

LEDs will be used to minimize the energy consumption.

Green area is provided along with tree plantation which will result in natural air

cooling and will reduce the load on conventional energy sources.

10. ENVIRONMENT MANAGEMENT PLAN

The Environment Management Plan (EMP) would consist of all mitigation measures for
each component of the environment due to the activities increased during the construction,
operation and the entire life cycle to minimize adverse environmental impacts resulting
from the activities of the project. It would also delineate the environmental monitoring plan
for compliance of various environmental regulations. It will state the steps to be taken in

case of emergency such as accidents at the sites including fire. The detailed EMP for the

complex is given below.

During operation phase, the capital will be 796 lakhs and recurring cost will be 132.75 lakh

/ year.
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10.1 Environmental Management Plan

The Environment Management Plan (EMP) is a site specific plan developed to ensure that
the project is implemented in an environmental sustainable manner where all contractors
and subcontractors, including consultants, understand the potential environmental risks
arising from the project and take appropriate actions to properly manage that risk. EMP
also ensures that the project implementation is carried out in accordance with the design
by taking appropriate mitigation actions to reduce adverse environmental impacts during
its life cycle. The plan outlines existing and potential problems that may adversely impact
the environment and recommends corrective measures where required. Also, the plan
outlines roles and responsibility of the key personnel and contractors who will be in-charge

of the responsibilities to manage the project site.

10.1.1 The EMP is generally

» Prepared in accordance with rules and requirements of the MoEF & CC and CPCB/ SPCB
* To ensure that the component of facility are operated in accordance with the design

* Aprocess that confirms proper operation through supervision and monitoring

* A system that addresses public complaints during construction and operation of the
facilities

* Aplan that ensures remedial measures is implemented immediately.

The key benefits of the EMP are that it offers means of managing its environmental
performance thereby allowing it to contribute to improved environmental quality. The

other benefits include cost control and improved relations with the stakeholders.

EMP includes four major elements:

¢ Commitment & Policy: The management will strive to provide and implement the

Environmental Management Plan that incorporates all issues related to air, water,
land and noise.
Planning: This includes identification of environmental impacts, legal requirements

and setting environmental objectives.
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e Implementation: This comprises of resources available to the developers,

accountability of contractors, training of operational staff associated with

environmental control facilities and documentation of measures to be taken.

e Measurement & Evaluation: This includes monitoring, counteractive actions and

record keeping.

It is suggested that as part of the EMP, a monitoring committee would be formed by M/s

Signatureglobal India Limited comprising of the site in-charge/coordinator, environmental

group representative and project implementation team representative. The committee’s

role would be to ensure proper operation and management of the EMP including the

regulatory compliance.

The components of the environmental management plan, potential impacts arising, out of

the project and remediation measures are summarized below in Table 8.
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ﬂ

operation phase|e Storm water| water quantity water supply,

is Municipal |collection for water envisaged. water will be
water supply. |harvesting. brought using
¢ Percolation well to tankers.
be introduced in
landscape plan.

* Awareness Campaign
to reduce the water

consumption

Surface Water | Surface water i e Silttraps and other | No off-site impact
Quality contamination Surface runoff measures such as envisaged as no
from site during additional on-site surface water
construction |diversion ditches will be| receiving body is
activity. constructed to control | present in the core
surface run-off during zone.

site development

Operation Phase | e Waste water will be | No off-site impact | CPCB guidelines
e Discharge of treated in STP. envisaged will be followed for
domestic disposal of sewage.

wastewater to

EEEEE———————————————————————————————————————————
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ﬁ

site
development.
e Running D.G. set
(back up)

reduce the

emission levels,

Operation Phase

Power
generation by
DG set during

power failure

Emission from
vehicular traffic

in use

eUse of low sulphur
diesel if available
*Providing Footpath
and pedestrian ways
within the site Green
belt will be developed
with specific species to
help to reduce PMzs &
PMi level
eUse of equipment
fitted with silencers
eProper  maintenance

of equipment

Not significant.
DG set would be
used as power
back-up (approx. 4

hours)

No significant
increase in ambient

air quality level is

expected from the

project’s activities.
There are no

sensitive receptors

located within the

vicinity of site.

s Use of Personal
Protective
Equipment
(PPE) like
earmuffs and
earplugs during
construction
activities.

Stack height of
DG set above the
tallest building
as per CPCB

standards
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6. Land Soil

Environment contamination

Construction

Phase

¢ Disposal of
construction

debris

Construction debris
will be collected and
suitably used on site as
per the solid waste
management plan for

construction phase

No significant
impact.

Impact  will be
local, as waste
generated will be
reused for filling
of low lying areas

etc.

Operation Phase

e (Generation of
municipal
solid waste
e Used oil
generated

from DG set.

e [t is proposed that the
solid waste generated
will be managed as per
MSW Rules, 2016.

¢ Collection,
segregation,
transportation and
disposal will be done
as per MSW
Management Rules,
2016 by the authorized

agency

Since solid waste
is handled by the
authorized
agency, waste
dumping is not
going to be
allowed.

significant.

Negligible impact.

ﬂ
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;

relocation

Operation Phase

e Site operation

o Project will
provide employment
opportunities to the
local people in terms of
labor during

construction and

service

personnel
(guards, securities,
gardeners, etc) during
operations
° Providing

quality-Integrated

infrastructure.

Beneficial impact

Traffic Pattern

Increase of

Construction

Phase

e Heavy
Vehicular
movement

during

e Heavy Vehicular
movement will be
restricted to time only
and adequate parking
facility will be

provided.

No negative

impact

§
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10.2 ENVIRONMENT MANAGEMENT PLAN
An Environmental Management Plan (EMP) will be required to mitigate the predicted
adverse environmental impacts during construction and operation phase of the project and

these are discussed in later subsections.

10.2.1 EMP for Air Environment
Construction Phase
To mitigate the impacts of PMio & PMzs during the construction phase of the project, the
following measures are recommended for implementation:
e A dust control plan

e Procedural changes to construction activities

Dust Control Plan

The most cost-effective dust suppressant is water because water is easily available on
construction site. Water can be applied using water trucks, handled sprayers and automatic
sprinkler systems. Furthermore, incoming loads could be covered to avoid loss of material

in transport, especially if material is transported off-site.

Procedural Changes to Construction Activities

Idle time reduction: Construction equipment is commonly left idle while the operators
are on break or waiting for the completion of another task. Emission from idle equipment
tends to be high, since catalytic converters cools down, thus reducing the efficiency of
hydrocarbon and carbon monoxide oxidation. Existing idle control technologies comprises
of power saving mode, which automatically off the engine at preset time and reduces

emissions, without intervention from the operators.

Improved Maintenance: Significant emission reductions can be achieved through regular
equipment maintenance. Contractors will be asked to provide maintenance records for

their fleet as part of the contract bid, and at regular intervals throughout the life of the

#
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contract. Incentive provisions will be established to encourage contractors to comply with

regular maintenance requirements.

Reduction of On-Site Construction Time: Rapid on-site construction would reduce the

duration of traffic interference and therefore, will reduce emissions from traffic delay.
Operation Phase

To mitigate the impacts of pollutants from DG set and vehicular traffic during the
operational phase of the project, following measures are recommended for
implementation:

e DG set emission control measures

e Vehicular emission controls and alternatives

e Greenbelt development

Gas based Generator Set Emission Control Measures
Adequate stack height will be maintained to disperse the air pollutants generated from the
operation of DG set to dilute the pollutants concentration within the immediate vicinity.

Hence no additional emission control measures have been suggested.

Vehicle Emission Controls and Alternatives
During construction, vehicles will be properly maintained to reduce emission. As it is a

Industrial Plotted Colony project, vehicles will be generally having “PUC” certificate.

Footpaths and Pedestrian ways: Adequate footpaths and pedestrian ways would be

provided at the site to encourage non-polluting methods of transportation.

10.2.2 EMP FOR NOISE ENVIRONMENT
Construction Phase
To mitigate the impacts of noise from construction equipment during the construction

phase on the site, the following measures are recommended for implementation.
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Time of Operation: Noisy construction equipment would not be allowed to use at night
time.

ob Rotation and Hearing Protection: Workers employed in high noise areas will be
employed on shift basis. Hearing protection such as earplugs/muffs will be provided to

those working very close to the noise generating machinery.

Operation Phase
To mitigate the impacts of noise from diesel generator set during operational phase, the
following measures are recommended:

e Adoption of Noise emission control technologies

e Greenbelt development

Greenbelt Development:
Green belt will be developed along the periphery of the project premises along with the

internal parks and lawns. Total green area is 37,241.664 m?

EMP FOR WATER ENVIRONMENT
Construction Phase
To prevent degradation and to maintain the quality of the water source, adequate control
measures have been proposed. To check the surface run-off as well as uncontrolled flow of
water into any water body check dams with silt basins are proposed. The following
management measures are suggested to protect the water source being polluted during the
construction phase:
e Avoid excavation during monsoon season
e Care would be taken to avoid soil erosion
e Common toilets will be constructed on site during construction phase and the
wastewater would be channelized to the septic tanks in order to prevent
wastewater to enter into the water bodies

e Any area with loose debris within the site shall be planted
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* To prevent surface and ground water contamination by oil and grease, leak-

proof containers would be used for storage and transportation of oil and grease.
The floors of oil and grease handling area would be kept effectively impervious.
Any wash off from the oil and grease handling area or workshop shall be drained
through imperious drains.
Collection and settling of storm water, prohibition of equipment wash downs
and prevention of soil loss and toxic release from the construction site are
necessary measure to be taken to minimize water pollution
All stacking and loading area will be provided with proper garland drains,
equipped with baffles, to prevent run off from the site, to enter into any water
body.

Operation Phase

In the operation phase of the project, water conservation and development measures will

be taken, including all possible potential for rain water harvesting. Following measures

will be adopted:

e Water source development.
¢ Minimizing water consumption.

Water Source Development

Water source development shall be practiced by installation of scientifically designed Rain

Water Harvesting system. Rainwater harvesting promotes self-sufficiency and fosters an

appreciation for water as a resource.

Minimizing Water Consumption

Consumption of fresh water will be minimized by combination of water saving devices and
other domestic water conservation measures. Further, to ensure ongoing water
conservation, an awareness program will be introduced. The following section discusses

the specific measures, which shall be implemented:

Domestic and Commercial Usage
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e Use of water efficient plumbing fixtures (ultra flow toilets and urinals, low flow
sinks, water efficient dishwashers and washing machines). Water efficient
plumbing fixtures uses less water with no marked reduction in quality and
service

e Leak detection and repair techniques.

e Sweep with a broom and pan where possible, rather than hose down for external
areas.

e Meter water usage: Implies measurement and verification methods.

Monitoring of water uses is a precursor for management.

Horticulture

e Drip irrigation system shall be used for the lawns and other green area. Drip
irrigation can save 15-40% of the water, compared with other watering
techniques.

e Plants with similar water requirements shall be grouped on common zones to

match precipitation heads and emitters.

e Use of low-angle sprinklers for lawn areas.

e Select controllers with adjustable watering schedules and moisture sensors to

account for seasonal variations and calibrate them during commissioning.

e Place 3 to 5 inches of mulch on planting beds to minimize evaporation.

Storm Water Management
Most of the storm water produced on site will be harvested for ground water recharge in
future. Thus proper management of this resource is a must to ensure that it is free from

contamination.

Contamination of Storm Water is possible from the following sources:

. Diesel and oil spills in the diesel power generator and fuel storage area
. Waste spills in the solid / hazardous waste storage area
. Oil spills and leaks in vehicle parking lots

#
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A detailed storm water management plan will be developed which will consider the
possible impacts from above sources. The plan will incorporate best management practices
which will include following:
. Regular inspection and cleaning of storm drains
. Clarifiers or oil/separators will be installed in all the parking areas. Oil/
grease separators installed around parking areas and garages will be sized
according to peak flow guidelines. Both clarifiers and oil/water separators

will be periodically pumped in order to keep discharges within limits

. Covered waste storage areas

. Avoid application of pesticides and herbicides before wet season
. Secondary containment and dykes in fuel/oil storage facilities

o Conducting routine inspection to ensure cleanliness

o Provision of slit traps in storm water drains

. Good housekeeping in the above areas

10.2.4 EMP FOR LAND ENVIRONMENT

Construction Phase

The waste generated from construction activity includes construction debris, biomass from
land clearing activities, waste from the temporary make shift tents for the labors and
hazardous waste. Following section discuss the management of each type of waste. Besides
waste generation, management of the topsoil is an important area for which management

measures are required.

Construction Debris

Construction debris is bulky and heavy and re-utilization and recycling is an important
strategy for management of such waste. As concrete and masonry constitute the majority of
waste generated, recycling of this waste by conversion to aggregate can offer benefits of

reduced landfill space and reduced extraction of raw material for new construction activity.
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This is particularly applicable to the project site as the construction is to be completed in a
phased manner.

Mixed debris with high gypsum, plaster, shall not be used as fill, as they are highly
susceptible to contamination, and will be send to designated solid waste landfill site.

Metal scrap from structural steel, piping, concrete reinforcement and sheet metal work
shall be removed from the site by construction contractors. A significant portion of wood
scrap will be reused on site. Recyclable wastes such as plastics, glass fiber insulation,

roofing, etc. shall be sold to recyclers.

Hazardous waste

Construction sites are sources of many toxic substances such as paints, solvents wood

preservatives, pesticides, adhesives and sealants. Hazardous waste generated during

construction phase shall be stored in sealed containers and disposed off as per The

Hazardous Wastes (Management, Handling & Trans boundary Movement) Rules, 2016.

Some management practices to be developed are:

. Herbicides and pesticide will not be over applied (small-scale  applications) and
not applied prior to rain.

. Paintbrushes and equipment for water and oil based paints shall be cleaned within a
contained area and will not be allowed to contaminate site soils, water courses or
drainage systems.

. Provision of adequate hazardous waste storage facilities. Hazardous waste collection
containers will be located as per safety norms and designated hazardous waste
storage areas will be away from storm drains or watercourses.

. Segregation of potentially hazardous waste from non-hazardous construction site
debris.

o Well labeled all hazardous waste containers with the waste being stored and the date
of generation.

e Instruct employees and subcontractors in identification of hazardous and solid waste.
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Even with careful management, some of these substances are released into air, soil and

water and many are hazardous to workers. With these reasons, the best choice is to avoid
their use as much as possible by using low-toxicity substitutes and low VOC (Volatile

Organic Compound) materials.

Waste from Temporary Makes Shift Tents for Labors
Wastes generated from temporary make shift labor tents which will be managed by the

contractor of the site. The wastewater generated will be channelized to the septic tank.

Top Soil Management
To minimize disruption of soil and for conservation of top soil, the contractor shall keep the
top soil cover separately and stockpile it. After the construction activity is over, top soil will
be utilized for landscaping activity. Other measures, which would be followed to prevent
soil erosion and contamination include:
. Maximize use of organic fertilizer for landscaping and green belt development
o To prevent soil contamination by oil/grease, leaf proof containers would be used for
storage and transportation of oil/grease and wash off from the oil/grease handling
area shall be drained through impervious drains and treated appropriately before
disposal
Removal of as little vegetation as possible during the development and re-vegetation
of bare areas after the project.
Working in a small area at a point of time (phase wise construction)

Construction of erosion prevention troughs/berms.

Operational Phase

The philosophy of solid waste management at the proposed complex will be to encouraging
the four R’s of waste i.e. Reduction, Reuse, Recycling and Recovery (materials & energy).
Regular public awareness meetings will be conducted to involve the public in the proper
segregation and storage techniques. The Environmental Management Plan for the solid

waste focuses on three major components during the life cycle of the waste management
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system i.e., collection and transportation, treatment or disposal and closure and post-

closure care of treatment/disposal facility.

Collection and Transportation

. During the collection stage, the solid waste of the project will be segregated into
biodegradable waste and non-biodegradable. Biodegradable waste and non-
biodegradable waste will be collected in separate bins. The recyclable wastes will be
sent off to recyclables. Proper guidelines for segregation, collection and storage will
be prepared as per MSW Rules, 2016.

| . To minimize littering and odour, waste will be stored in well-designed containers/

‘ bins that will be located at strategic locations to minimize disturbance in traffic flow

° Care would be taken such that the collection vehicles are well maintained and
generate minimum noise and emissions. During transportation of the waste, it will be

covered to avoid littering.

To reduce the quantity of packaging waste, following measures will be adopted:

. Reuse the packaging material as much as possible within the warehouse. For example,
sturdy cardboard boxes and pallets can be reused many times around the warehouse
before needing to be recycled.

® Ensure that materials are packaged correctly and with an appropriate amount of

‘ packaging the first time around.

| 2 Train the warehouse staff on packaging methodology.

. Utilize appropriate filler material to ensure the smallest dimension of packaging can
be utilized to protect fragile items.

. Investigate how to incorporate recyclable or degradable content for packaging.

For example, cushioning can now be provided with inflatable air packs or corn-based

T packing, rather than utilizing non-recyclable polystyrene.
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Figure 7: Waste Management Flow Diagram

With regards to the disposal/treatment of waste, the management will take the services of

the authorized agency for waste management and disposal of the same on the project site

10.2.5 EMP FOR ECOLOGICAL ENVIRONMENT
Construction activity changes the natural environment. The project requires the

implementation of following choices exclusively or in combination.

e Restriction of construction activities to defined project areas, which are ecologically

e Restrictions on location of temporary labor tents and offices for project staff near

the project area to avoid human induced secondary additional impacts on the flora
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e Cutting, uprooting, coppicing of trees or small trees if present in and around the
project site for cooking, burning or heating purposes by the labors will be prohibited
and suitable alternatives for this purpose will be made

 Along with the construction work, the peripheral green belt would be developed
with suggested native plant species, as they will grow to a full-fledged covered at the
time of completion.

Operation Stage
Improvement of the current ecology of the project site will entail the following measures:

e Plantation and Landscaping

e (reen Belt Development

¢ Park and Avenue Plantation

The section below summarizes the techniques to be applied to achieve the above
objectives:

Plantation and landscaping

Selection of the plant species would be done on the basis of their adaptability to the
existing geographical conditions and the vegetation composition of the forest type of the
region earlier found or currently observed.

Green Belt Development Plan

The plantation matrix adopted for the green belt development includes pit of 0.3 m x 0.3 m
size with a spacing of 2 m x 2 m. In addition, earth filling and manure may also be required
for the proper nutritional balance and nourishment of the sapling. It is also recommended
that the plantation has to be taken up randomly and the landscaping aspects could be taken
into consideration.

Peripheral plantation comprising of medium height trees (7 m to 10 m) and shrubs (5m
height) are proposed for the green belt. In addition creepers will be planted along the

boundary wall to enhance its insulation capacity.

Selection of Plant Species for Green Belt Development
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The selection of plant species for the development depends on various factors such as

climate, elevation and soil. The plants would exhibit the following desirable characteristics

in order to be selected for plantation

1. The species should be fast growing and providing optimum penetrability

The species should be wind-firm and deep rooted

The species should form a dense canopy

2

3

4. As far as possible, the species should be indigenous and locally available
5. Species tolerance to air pollutants like SOz and NO2 should be preferred
6

The species should be permeable to help create air turbulence and mixing within

the belt

=

There should be no large gaps for the air to spill through

8. Trees with high foliage density, leaves with larger leaf area and hairy on both the

surfaces

9. Ability to withstand conditions like inundation and drought

10. Soil improving plants (Nitrogen fixing rapidly decomposable leaf litter)

11. Attractive appearance with good flowering and fruit bearing

12. Bird and insect attracting tree species

13. Sustainable green cover with minimal maintenance.

10.2.6 EMP for Socio-Economic Environment

The social management plan has been designed to take proactive steps and adopt best

practices, which are sensitive to the socio-cultural setting of the region. The Social

Management Plan for project focuses on the following components:

* Income Generation Opportunity during Construction and Operation Phase

The project would provide employment opportunity during construction and

operation phase. There would also be a wide economic impact in terms of

generating opportunities for secondary occupation within and around the complex.

The main principles considered for employment and income generation

opportunities are out lined below:

* Employment strategy will provide for preferential employment of local people
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« Conditions of employment would address issues like minimum wages and medical
care for the workers. Contractors would be required to abide to employment

priority towards locals and abide by the labor laws regarding standards on

employee terms and conditions.

e Improved Working Environment for Employees
The project would provide safe and improved working conditions for the workers
employed at the facility during construction and operation phase. With the
proposed ambience and facilities provided, the complex will provide a new
experience in living and recreations. Following measures would be taken to improve

the working environment of the area:

Less use of chemicals and biological agents with hazard potential

Developing a proper interface between the work and the human resource through a

system of skill improvement
e Provision of facilities for nature care and recreation e.g. indoor games facilities
e Measures to reduce the incidence of work related injuries, fatalities and diseases

Maintenance and beautifications of the complex and the surrounding roads

10.2.7 EMP FOR ENERGY CONSERVATION

Energy conservation program will be implemented through measures taken both on

energy demand and supply.

Supply Energy Conservation Demand

e
e Utilize energy-efficient diesel e Reduce consumption
genetators e Use energy efficient appliances
e Exploring the possibilities of e (reate Guest Awareness

introducing renewable energy
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Energy conservation will be one of the main focuses during the complex planning and

operation stages. The conservation efforts would consist of the following:

% Architectural design
* Maximize the use of natural lighting through design.
e The orientation of the buildings will be done in such a way that maximum daylight
is available.
* The green areas will be spaced, so that a significant reduction in the temperature
can take place.
< Energy Saving Practices
e Energy efficient lamps will be provided within the complex.
* Constant monitoring of energy consumption and defining targets for energy
conservation.
* Adjusting the settings and illumination levels to ensure minimum energy used for
desired comfort levels.
<+ Behavioral Change on Consumption
* Promoting public awareness on energy conservation
¢ Training staff. on methods of energy conservation and to be vigilant to such

opportunities.

10.3 ENVIRONMENTAL MANAGEMENT SYSTEM AND MONITORING PLAN
For the effective and consistent functioning of the complex, an Environmental Management
system (EMS) would be established at the site. The EMS would include the following:

* An Environmental management cell.

¢ Environmental Monitoring.

e Personnel Training.

* Regular Environmental audits and Correction measures.

¢ Documentation - standards operation procedures Environmental Management Plan

and other records.
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10.3.1 ENVIRONMENTAL MANAGEMENT CELL

Apart from having an Environmental Management Plan, it is also proposed to have a
permanent organizational set up charged with the task of ensuring its effective
implementation of mitigation measures and to conduct environmental monitoring. The

major duties and responsibilities of Environmental Management Cell shall be as given

below:
e Toimplement the environmental management plan.
e To assure regulatory compliance with all relevant rules and regulations.
e To ensure regular operation and maintenance of pollution control devices.
e To minimize environmental impact of operations as by strict adherence to the EMP.
e To initiate environmental monitoring as per approved schedule.

e Review and interpretation of monitored results and corrective measures in case

monitored results are above the specified limit.

e Maintain documentation of good environmental practices and applicable
environmental laws for a ready reference.

e Maintain environmental related records.

e Coordination with regulatory agencies, external consultants, monitoring
laboratories.

e Maintenance of log of public complaints and the action taken.

Hierarchical Structure of Environmental Management Cell

Normal activities of the EMP cell would be supervised by a dedicated person who will

report to the site manager/coordinator of the Industrial Plotted Colony Project. The
hierarchical structure of suggested Environmental Management Cell is given in following

Figure 8.

e ———
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Figure 8: Environnent Management Cell Structure

10.3.2 ENVIRONMENTAL MONITORING

The purpose of environmental monitoring is to evaluate the effectiveness of

implementation of Environmental Management Plan (EMP) by periodic monitoring. The
important environmental parameters within the impact area are selected so that any
adverse effects are detected and time action can be taken. The project proponent will
monitor ambient air Quality, Ground Water Quality and Quantity, and Soil Quality in
accordance with an approved monitoring schedule.

Table 9: Suggested Monitoring Program for Project

S.No. | Type Locations Parameters Period and Frequency

Ambient  Air | Project Site Criteria Pollutants: | Twice in a Year as per
Quality SOz, NO2, PM10, | EIA Notification 2006.
PM2.5, CO

Groundwater | Project site Drinking water | Twice in a Year as per

(Portability parameters as per IS | EIA Notification 2006

L
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testing) 10500.
3. Ambient Noise | Project site dB (A) levels Twice in a Year as per
EIA Notification 2006

4, Soil quality Project site Organic matter, C.H.,, | Twice in a Year as per
N, Alkalinity, | EIA Notification 2006
Acidity, heavy

metals and trace

metal, Alkalinity,

Acidity.
5. Waste Commercial Physical and | Twice in a Year as per
Characterizati Chemical EIA Notification 2006
on composition

10.3.3 Awareness and Training

Training and human resource development is an important link to achieve sustainable
operation of the facility and environment management. For successful functioning of the
project, relevant EMP would be communicated to:

Contractors

Contractors must be made aware of the importance of waste segregation and disposal,
water and energy conservation. The awareness can be provided by periodic Integrated

Society meetings. They would be informed of their duties.

10.3.4 Environmental Audits and Corrective Action Plans

To assess whether the implemented EMP is adequate, periodic environmental audits will
be conducted by the project proponent’s Environmental division. These audits will be
followed by Correction Action Plan (CAP) to correct various issues identified during the

audits.
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 (Cutting, uprooting, coppicing of trees or small trees if present in and around the
project site for cooking, burning or heating purposes by the labors will be prohibited
and suitable alternatives for this purpose will be made
* Along with the construction work, the peripheral green belt would be developed
with suggested native plant species, as they will grow to a full-fledged covered at the
time of completion.
Operation Stage
Improvement of the current ecology of the project site will entail the following measures:
¢ Plantation and Landscaping
¢ Green Belt Development
e Parkand Avenue Plantation
The section below summarizes the techniques to be applied to achieve the above
objectives:
Plantation and landscaping
Selection of the plant species would be done on the basis of their adaptability to the
existing geographical conditions and the vegetation composition of the forest type of the
region earlier found or currently observed.
Green Belt Development Plan
The plantation matrix adopted for the green belt development includes pit of 0.3 m x 0.3 m
size with a spacing of 2 m x 2 m. In addition, earth filling and manure may also be required
for the proper nutritional balance and nourishment of the sapling. It is also recommended
that the plantation has to be taken up randomly and the landscaping aspects could be taken

into consideration.

Peripheral plantation comprising of medium height trees (7 m to 10 m) and shrubs (5 m

height) are proposed for the green belt. In addition creepers will be planted along the

boundary wall to enhance its insulation capacity.

Selection of Plant Species for Green Belt Development
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The selection of plant species for the development depends on various factors such as
climate, elevation and soil. The plants would exhibit the following desirable characteristics
in order to be selected for plantation

1. The species should be fast growing and providing optimum penetrability

The species should be wind-firm and deep rooted

The species should form a dense canopy

2

3

4. As far as possible, the species should be indigenous and locally available

5. Species tolerance to air pollutants like SO2 and NO2z should be preferred

6. The species should be permeable to help create air turbulence and mixing within
the belt

| 7. There should be no large gaps for the air to spill through

8. Trees with high foliage density, leaves with larger leaf area and hairy on both the
surfaces

9. Ability to withstand conditions like inundation and drought

10. Soil improving plants (Nitrogen fixing rapidly decomposable leaf litter)

11. Attractive appearance with good flowering and fruit bearing

12. Bird and insect attracting tree species

13. Sustainable green cover with minimal maintenance.

10.2.6 EMP for Socio-Economic Environment
The social management plan has been designed to take proactive steps and adopt best
practices, which are sensitive to the socio-cultural setting of the region. The Social
Management Plan for project focuses on the following components:
¢ Income Generation Opportunity during Construction and Operation Phase I
The project would provide employment opportunity during construction and
operation phase. There would also be a wide economic impact in terms of
generating opportunities for secondary occupation within and around the complex.

The main principles considered for employment and income generation

opportunities are out lined below:

* Employment strategy will provide for preferential employment of local people
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e Conditions of employment would address issues like minimum wages and medical
care for the workers. Contractors would be required to abide to employment
priority towards locals and abide by the labor laws regarding standards on
employee terms and conditions.

e Improved Working Environment for Employees
The project would provide safe and improved working conditions for the workers
employed at the facility during construction and operation phase. With the
proposed ambience and facilities provided, the complex will provide a new
experience in living and recreations. Following measures would be taken to improve
the working environment of the area:

e Less use of chemicals and biological agents with hazard potential

» Developing a proper interface between the work and the human resource through a
system of skill improvement

» Provision of facilities for nature care and recreation e.g. indoor games facilities

e Measures to reduce the incidence of work related injuries, fatalities and diseases

e Maintenance and beautifications of the complex and the surrounding roads

10.2.7 EMP FOR ENERGY CONSERVATION

Energy conservation program will be implemented through measures taken both on

energy demand and supply.
Supply Energy Conservation Demand
/\\*
e Utilize energy-efficient diesel e Reduce consumption
genetators e Use energy efficient appliances
e Exploring the possibilities of e Create Guest Awareness
introducing renewable energy
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Energy conservation will be one of the main focuses during the complex planning and
operation stages. The conservation efforts would consist of the following:
% Architectural design
e Maximize the use of natural lighting through design.
¢ The orientation of the buildings will be done in such a way that maximum daylight
is available.
e The green areas will be spaced, so that a significant reduction in the temperature
can take place.

*

*» Energy Saving Practices

e Energy efficient lamps will be provided within the complex.

e (Constant monitoring of energy consumption and defining targets for energy
conservation.

e Adjusting the settings and illumination levels to ensure minimum energy used for
desired comfort levels.

+ Behavioral Change on Consumption
* Promoting public awareness on energy conservation
e Training staff on methods of energy conservation and to be vigilant to such

opportunities.

10.3 ENVIRONMENTAL MANAGEMENT SYSTEM AND MONITORING PLAN

For the effective and consistent functioning of the complex, an Environmental Management
system (EMS) would be established at the site. The EMS would include the following:

¢ An Environmental management cell.

¢ Environmental Monitoring.

e Personnel Training.

e Regular Environmental audits and Correction measures.

¢ Documentation - standards operation procedures Environmental Management Plan

and other records.
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10.3.1 ENVIRONMENTAL MANAGEMENT CELL
Apart from having an Environmental Management Plan, it is also proposed to have a
permanent organizational set up charged with the task of ensuring its effective
implementation of mitigation measures and to conduct environmental monitoring. The
major duties and responsibilities of Environmental Management Cell shall be as given
below:
¢ Toimplement the environmental management plan.
e To assure regulatory compliance with all relevant rules and regulations.
* To ensure regular operation and maintenance of pollution control devices.
e To minimize environmental impact of operations as by strict adherence to the EMP.
e To initiate environmental monitoring as per approved schedule.
e Review and interpretation of monitored results and corrective measures in case
monitored results are above the specified limit.
e Maintain documentation of good environmental practices and applicable
environmental laws for a ready reference.
e Maintain environmental related records.
e Coordination with regulatory agencies, external consultants, monitoring
laboratories.

* Maintenance of log of public complaints and the action taken.

Hierarchical Structure of Environmental Management Cell

Normal activities of the EMP cell would be supervised by a dedicated person who will
report to the site manager/coordinator of the Industrial Plotted Colony Project. The
hierarchical structure of suggested Environmental Management Cell is given in following

Figure 8.
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Figure 8: Environnent Management Cell Structur

10.3.2 ENVIRONMENTAL MONITORING

The purpose of environmental monitoring is to evaluate the effectiveness of
implementation of Environmental Management Plan (EMP) by periodic monitoring. The
important environmental parameters within the impact area are selected so that any
adverse effects are detected and time action can be taken. The project proponent will

monitor ambient air Quality, Ground Water Quality and Quantity, and Soil Quality in

accordance with an approved monitoring schedule.

Table 9: Suggested Monitoring Program for Project

S.No. | Type Locations Parameters Period and Frequency
1. Ambient  Air | Project Site Criteria Pollutants: | Twice in a Year as per
Quality SOz2, NO2Z, PM10, | EIA Notification 2006.
PM25, CO
2. Groundwater | Project site Drinking water | Twice in a Year as per
(Portability parameters as per IS | EIA Notification 2006

m'
M/s Signatureglobal India Limited




— b —

Industrial Plotted Colony Project,
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District-Gurugram, Haryana FORM IA
testing) 10500.
3. Ambient Noise | Project site dB (A) levels Twice in a Year as per

EIA Notification 2006

4., Soil quality Project site Organic matter, C.H., | Twice in a Year as per
N, Alkalinity, | EIA Notification 2006
Acidity, heavy

metals and trace

metal, Alkalinity,

Acidity.
5. Waste Commercial Physical and | Twice in a Year as per
Characterizati Chemical EIA Notification 2006
on composition

10.3.3 Awareness and Training

Training and human resource development is an important link to achieve sustainable
operation of the facility and environment management. For successful functioning of the
project, relevant EMP would be communicated to:

Contractors

Contractors must be made aware of the importance of waste segregation and disposal,
water and energy conservation. The awareness can be provided by periodic Integrated

Society meetings. They would be informed of their duties.

10.3.4 Environmental Audits and Corrective Action Plans

To assess whether the implemented EMP is adequate, periodic environmental audits will
be conducted by the project proponent’s Environmental division. These audits will be
followed by Correction Action Plan (CAP) to correct various issues identified during the

audits.
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Industrial Plotted Colony Project,
Village Shidrawali, Tehsil Manesar,

District GuruEram, Harzana ConceEtual Plan

CONCEPTUAL PLAN

INTRODUCTION

The Industrial Plotted Colony Project is to be developed by M/s Signatureglobal India
Limited. The project site is located at Village- Shidrawali, Tehsil Manesar, District-
Gurugram, Haryana on a land measuring 135.7250 acres.

The company has vast experience in planning and construction of Industrial Parks. We
will propose Category B industries. The project facilities include:

* Industrial Plotted Development

* Residential Plotted Development

» Community facilities

» Commercial Plots

SITE LOCATION AND SURROUNDINGS

The project site is located at Village-Shidrawali, Tehsil Manesar, Gurugram, Haryana.
The Geographical coordinates of the project are 28° 14’ 46.93’ N and 76° 49’ 29.40' E.

CONNECTIVITY

The Nearest Highway is NH-48 which is adjacent to the 8.7 km site in North west
direction, SH-28 is 0.58 km towards SW direction, SH-25 which is 4.1 km (S), NH-919 is
3.8 km towards S direction, Western Peripheral Expressway is 8.7 km towards NE
direction, MDR 132 is 5.1km towards NE direction, & NH-352W which is 9.8 km (S)

direction away from project site.

The nearest railway station being Inchhapuri Railway Station is about 12.6 km (NW)
away from the project site.

The nearest Airport is Indira Gandhi International Airport 40 km (NE) from the project
site.

M/s Signatureglobal India Limited
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District GuruEram, Haﬂana Co nceEmal Plan
PROJECT COST

The Total Cost of the proposed project will be INR 1593.7 Crore including the land and
development cost.

LANDFORM, LANDUSE AND OWNERSHIP DETAILS
Total land is 135.7250 acres, and the Land has been allotted by Directorate of Town and
Country Planning, Haryana to M/s Signatureglobal (India Limited to set-up Industrial

Park.

The land use break-up of site is provided below in Table 1.

Table 1: Land use break-up of Site

S.No

Description Area Area (m?2) Percentage of Net

(acre) planned area (%)

Area under Industrial Plots 45537 1,84,280.882

3355

Area under DDJAY Residential 31.490 1,27,433.845
Component '

23.02

Area under Commercial Plots 1.903 7701.339

1.402

Area under Road/Road 56.795 2,29,842.913
widening/Open/Green /Public
Facilities etc

41.84

Total land area 135.7250 | 5,49,258.716

AREA STATEMENT

The total area of the site is 5,49,258.716 m? (135.7250 acre). The

statement is provided below in Table 2:

Table 2: Detailed Area Statement

detailed area

Particulars

Area (in m?)

Total Licensed area

5,49,258.716

Area under Road (Delhi -Jaipur Road) Widening

10,194.015

Area under proposed Green Belt of Delhi -Jaipur Road
(considering 60 m wide on either side)

13677.139

Area under green belts of RRTS (considering 20m on either
side)

5293.280

Total area to be deducted (2+3+4)

29,164.434

Balance area (1-5)

5,20,094.282

50% benefit of area under road (Delhi -Jaipur Road)
Widening, Green Belt of Delhi -Jaipur Road & green belts of

11,935.577
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RRTS

Net Area (6+7)

5,32,029.859

Area under undetermined use

5,516.641

Net Planned area (8-9)

5,26,513.219

Proposed Area under plots

319,416.066

e Areaunder Industrial Plots

1,84,280.882

» Areaunder Residential plots

1,27,433.845

e Areaunder Commercial plots

7701.339

Total Permissible FAR

5,78,220.453

* Industrial Permissible FAR (1.250)

2,30,351.102

e Commercial Permissible FAR (4.2857/Plot)

11,417

e Residential Permissible FAR (2.64)

3,36,452.351

Total Proposed FAR

5,78,220.453

e [ndustrial FAR

2,30,351.102

e (Commercial FAR

11,417

e Residential FAR

3,36,452.351

NON-FAR Area

1,46,675.192

Total Built up area

7,24,895.645

Green Area (7.073% of Plot area)

37,241.664

% Green Area under DDJAY

14942.433

| % Green Area under Green Belt

13677.139

% Green Area Metro/RRTS Green Belt

5293.280

POPULATION DENSITY

The total population of the project will be 61,489 persons. The detailed population break-

up is given in Table 3:

Table 3(a): Population Break-up for Residential Population

Total no.
of floors
per plot

Description

DUs/FAR
(sqm)

PPU

Total
Population

Residential plots (Type 1)

Residential plots

M/s Signatureglobal India Limited
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2. Visitor’s 10% of Residential population 513
3. Sta‘ff (Operation & 200
Maintenance) |
B. Residential plots (Type 2)
Resi ,
4 e51denF1al plot 4 677 18 12186
Population
By Visitor’s 10% of Residential population 1219
6. Sta.ff (Operation & 200
Maintenance)
Grand Total of Residential Population 19,448

Table 3(b): Population Break-up for Community buildings, Commercial &
Population
e PPU/ Person/m? Total
S. No. Description Area (m2) FAR Population
C. Community Building -1
7. Community 9351.919 1.4 6680
Building
Population
8. Staff 10% of Community Building 1 | 668
population
2, Visitors 90% of Community Building 1| 6012
| population
D. Community Building -2
10. Community 10290.508 1.4 7351
Building
Population
;I Staff 10% of Community Building 2 | 736
population
12. Visitors 90% of Community Building 2 | 6615
population
Total Community buildings population 14,031
E. Commercial Building
13. Retail Shops 1522
i P 45668 | (@ 1Person/3m?)
. Staff (@10%'0fthe Retail shop 152
population)
e Visitors (@90% of the Retail shop 1370

M/s Signatureglobal India Limited
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w
population )
14. Retail Shops | 6,850.2 (@ 1 Person/6m?) | 1142
(Above Floors)
(@10% of the Retail shop 114
o Staff .
population )
. (@90% of the Retail shop 1028
e Visitors 3
population )
Total Commercial building population 2664
Grand total of Community buildings & Commercial | 16,695
buildings population
Table 3(c): Population Break-up for Industrial Population
PPU/ Person/m? Total
e -
S. No. Description Area (m?2) FAR Papulation
F. Industrial Plots
Industrial plots | 2,30,351.102 | (@ 1 Person/10 | 23,035
population m?2)
Visitors 10% of Industrial plots population | 2303
Total Industrial plots population 25,338

WATER REQUIREMENT & SUPPLY SYSTEM

During the Construction Phase the Source of water will be Ground water. During
operation phase, the source of water supply will be GMDA. The total water requirement
for the project will be approx. 3475 KLD.
The domestic water demand for Residential (Type 1 & 2), Community Buildings,
Commercial Buildings, & industrial Plots is 2905 KLD. The freshwater requirement for
Residential (Typel &2), Community Buildings, Commercial Buildings, & industrial Plots
will be 1943 KLD. However, one-time freshwater demand for the project will be 3475

KLD.
The calculation of daily water requirement and wastewater is given below in Table 4 to 7
respectively.
Table 4: Calculations for Daily Water Demand
o o8 Rate of wat
S. | Description | Occupancy i i Total Water Requirement (KLD)
demand (Ipcd)
No.
Fresh | Flushing Fresh Flushing l Total
A. | Domestic Water for Residential plots (Type 1)

M/s Signatureglobal India Limited
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Residential
plots

5130

@ 65
lpcd

@ 21 Ipcd

333

108

e Staff

200

@25
Ipcd

@20 Ipcd

e Visitors

513

@ 10
Ipcd

@5 lpcd

343 KLD

115 KLD

458 KLD

Total Domestic Water= 458 KLD

buildings

Domestic Water for Residential plots (Type 2), Community buildings, & Commercial

Residential
plots (Type 2)

12186

@ 65
Ipcd

@ 21 lpcd

792

256

1048

e Staff ( for
Community
buildings,
Operation &
Maintenanc
e for
residential
plots (type
2) &
Commercial
building)

@25
Ipcd

@20 Ipcd

47

37

84

e Visitors ( for
Community
buildings,
Residential
Plots, &
Commercial
building)

1001 KLD

374 KLD

1375 KLD

Buildings = 1375 KLD

al Domestic Water for Residential plots (Type 2), Community buildings & Commercial

Domestic Water for Industrial plots

¢ [ndustrial
Plots

23,035

@25
Ipcd

@20 Ipcd

e Visitors ( for
Industrial

2303

@ 10
Ipcd

@5 lpcd
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plots)
599KLD | 473KLD | 1072 KLD
Total Domestic Water for Industrial plots 1072 KLD
Horticulture | 37,241.664 31/sqm 112 KLD
mz
Grand Total (A+B +C+D) 3,475 KLD
Table 5: Wastewater Calculation for Residential plots (Type 1)
Domestic Water 458 KLD
¢ Fresh water 343 KLD
e Flushing water 115 KLD
Waste water [@80% fresh + 100% flushing] 2744 +115 =389 KLD
STP Capacity 500 KLD

Table 6: Wastewater Calculation for Residential plots (Type 2), Community
buildings, & Commercial buildings

Domestic Water 1375 KLD

e Fresh water 1001 KLD

¢ Flushing water 374 KLD

Waste water [@80% fresh + 100% flushing] 801 + 374=1175 KLD
STP Capacity 1410 KLD

Table 7: Wastewater Calculation for Industrial plots

Domestic Water 1072 KLD

* Fresh water 599 KLD

¢ Flushing water 473 KLD
Waste water [@80% fresh + 100% flushing] 479 + 473=952 KLD
STP Capacity 1150 KLD

WASTE WATER & TREATEMENT

Approx. 2516 KLD wastewater will be generated from the Residential plots (Type 1 &

2), Community buildings, Commercial buildings &
be treated in an in-house STP of total capacity 3060
KLD).

STP 1 [For Residential plots (Type 1)]: S00KLD

M/s Signatureglobal India Limited
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STP 2 [For Residential plots (Type 2), Community buildings, & Commercial
buildings]: 1410 KLD

STP 3 [For Industrial plot]:1150 KLD

Treated wastewater will be used for flushing and horticulture and remaining water will

discharge to External sewer.

Water balance diagram for summer, monsoon & winter season is presented below:

M/s Signatureglobal India Limited
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Fresh Water for Residential plots Waste Water for Residential plots (Type 1) =
(ypet) 389 KLD

(343 KLD) STP Capacity = 500 KLD

|  Flushing Water for Residential
plots (Type 1) 115 KLD

(115 KLD)

Waste Water for Industrial plots =952
Fresh Water for Industrial plots KLD
(599 KLD) STP Capacity =1150 KLD

@ 100% I
= @ 90% of 952 KLD = 857
KLD

2030 KLD

Flushing Water for Industrial
plots
(473 KLD)

Fresh Water for Residential plots Waste Water for Residential plots (Type
(Type 2), Community buildings, & 2), Community buildings, & Commercial
Commercial buildings buildings
(1001 KLD) =1175 KLD

STP Capacity =1410 KLD

Flushing Water for Residential | i = ]
plots (Type 2), Community @ 100% . @ 90% of 1175 KLD = 1058 KLD

huildinisl,lﬁ:d(;:::;mercial ' 374 KLD i3 .« wp|
(374 KLD) ‘_I—l_l- -

f Ve
HORTICULTURE* 112 KLD
(112 KLD)

@ 90% of 389 KLD + 857 KLD + 1058 KLD

DISCHARGE TO EXTERNAL 956 KLD
DRAIN
(956 KLD)

il e *Considering horticulture water demand @31/sqm

Treated effluent.

-——>

Figure 3: Water Balance Diagram (Summer Season)
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Fresh Water for Residential plots
(Type 1)

(343 KLD)

—UT7—

Conceptual Plan

Waste Water for Residential plots (Type 1) =
389 KLD
STP Capacity = 500 KLD

T S T e

Flushing Water for Residential
plots (Type 1)

(115 KLD)

115 KLD

e " == Em = e = ]

Fresh Water for Industrial plots
(599 KLD)

Flushing Water for Industrial
plots
(473 KLD)

Fresh Water for Residential plots
(Type 2), Community buildings, &
Commercial buildings
(1001 KLD)

e
Flushing Water for Residential
plots (Type 2), Community
buildings, & Commercial
buildings
(374 KLD)

i‘_l_l_l_

HORTICULTURE*
(19 KLD)

#_

DISCHARGE TO EXTERNAL
DRAIN
(1049 KLD)

—_— Wastewater

Treated effluent.

-— =
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Waste Water for Industrial plots =952
KLD
STP Capacity =1150 KLD

= @ 90% of 952 KLD = 857
KLD

| I

@ 100%

473 KLD

Waste Water for Residential plots (Type
2), Community buildings, & Commercial
buildings
=1175 KLD
STP Capacity =1410 KLD

|

I

|
-l
—-—
I

i

|

@ 100% @ 90% of 1175 KLD = 1058 KLD

—ip |

374 KLD

1049 KLD

*Considering horticulture water demand @0.51/sqm

Figure 4: Water Balance Diagram (Monsoon Season)

2030 KLD

@ 90% of 389 KLD + 857 KLD + 1058 KLD
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Fresh Water for Residential plots Waste Water for Residential plots (Type 1) =
(Type 1) 389 KLD

(343 KLD) STP Capacity = 500 KLD

Flushing Water for Residential |
I plots (Type 1) 115 KLD

: (115 KLD)
SEEELEeeess— =3

Waste Water for Industrial plots =952

Fresh Water for Industrial plots KLD
(599 KLD) STP Capacity =1150 KLD

@ 100% I

2030 KLD

_'_ -
Flushing Water for Industrial = EL%W bp AL KL= 507
plots
(473 KLD) ; 473 KLD 5 E - —PI

Fresh Water for Residen.tia_l plots Waste Water for Residential plots (Type
(Type 2), Community buildings, & 2), Community buildings, & Commercial
Commercial buildings buildings
(1001 KLD) =1175 KLD

STP Capacity =1410 KLD

L NN P
Flushing Water for Residential
plots (Type 2), Community
buildings, & C_nmmercial | 374 KLD

buildings
(374 KLD)

@ 100% @ 90% of 1175 KLD = 1058 KLD
==

e s
HORTICULTURE*
(67 KLD)

@ 90% of 389 KLD + 857 KLD + 1058 KLD

1029 KLD

DISCHARGE TO EXTERNAL
DRAIN
(1029 KLD)

e *Considering horticulture water demand @1.81/sqm

Treated effluent.
- — —’ r

Figure 5: Water Balance Diagram (Winter Season)
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SEWAGE TREATMENT PLANT

MBBR TECHNOLOGY

An external sewage network shall collect the sewage from all units, and flow by gravity to

the sewage treatment plant.

Following are the benefits of providing the Sewage Treatment Plant in the present

circumstances:

» The process has long retention time and can absorb shock load situation.

e Reduced net daily water requirements, source for Flushing and Horticultural

purposes by utilization of the treated waste water.

* Reduced dependence on the public utilities for water supply and sewerage

systems.

* The process produces a well-oxidized sludge in small quantities only, which can

be removed and used as manure.

Wastewater Details
(a) Daily load : 2516 KLD

(b)  Duration of flow to STP J 24 hours

(c)  Temperature : Maximum 32°C
(d) pH : 6.5-8.5

(e) Colour : Mild

() T.S.S. (mg/1) : 250-400 mg/1
(g) BODs (mg/1) : 300-400 mg/1
(h)  COD (mg/1) : 600-700 mg/1

Treated effluent
(a) pH : 6.0 to 8.5
(b) | BOD: - : <10 mg/I
(c) o 0 3 g <30 mg/1
(d)

Total Suspended Solids

M/s Signatureglobal India Limited
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C. Treatment Technology
MBBR TECHNOLOGY

Moving bed biofilm reactor technology is based on the principle of attached growth
process. Raw sewage will be collected under gravity into the equalization tank after
allowing to pass through the bar screen. Screens will be provided in screen chambers
and it will be manually cleaned by going down to a platform. The bar screen, by
removing coarse solids from the sewage help in protecting the raw sewage pump.

Fully submersible centrifugal non clog sewage handling pump will be provided in the
collection cum equalization tank to pump the collected waste water to the next MBBR
tanks. Automatic level controller will be provided in the tank to turn the pump off at
the low water level in the tank and to start the pump when water level is high
automatically. Air will be introduced in this tank to prevent any potential foul smell
problem & to provide the mixing of wastewater to avoid the sedimentation of solids in
this tank. Air Grid used for aeration purpose shall be non-clog.

The sewage collected in equalization tank is pumped the moving bed bioreactor. There
shall be two nos. of bioreactors in series for the efficient working and removal of BODs
for the required retention time. The process inside the moving bed bioreactors consists
of adding small cylindrical-shaped polyethylene/polypropylene carrier elements in
aerated basins to support biofilm growth. The small cylinders are provided with a
cross inside the cylinder and longitudinal fins on the outside. The biofilm carriers are
maintained in the reactor by the use of a perforated plate with appropriate slot at the
tank outlet. Air agitation or mixers are applied in a manner to continuously circulate
the packing. The packing may fill 25 to 50 percent of the tank volume. Specific surface
area of the packing is about 450-500m?2/m3 of bulk packing volume. The waste water
from first bioreactor flows by gravity through the perforated plate/mesh to the next
bioreactor kept in series. Inside the bioreactors, aerobic bacteria grow in an attached
growth from around the moving plastic media inside the reactors. The bacteria have to

reduce BOD & COD of waste water in the presence of oxygen provided through the air

M/s Signatureglobal India Limited
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grids located at the bottom of the reactors. The Process does not require any return

activated sludge flow or backwashing,

From the bio-reactors, the effluent passes by gravity into the clarifier (Tube Settling

Tank).  Clarifier will be a hopper bottom sedimentation tank provided with

appropriate size PVC tube deck media. The suspended solids will settle at the bottom

of the tank & clear supernatant will overflow to filter feed tank through outlet launder.

The collected sludge at bottom shall be transferred through pumps to sludge holding

tank.

The clear supernatant after clarifier will be collected in to filter feed tank. This tank

will act as housing tank for filter feed pumps. The clarified & dis-infected water will be

then fed to filtration unit.

Filtration unit consisting of Dual Media sand filter, activated carbon filter and ultra-

filtration system (optional) will remove the residual impurities such as odor/color,

suspended solids, BOD/COD. The treated water after the filtration unit will be collected

in Irrigation cum Flushing water storage tank from where it is transferred to flushing

water tank at terrace & Irrigation System.

Excess sludge from the bottom of the settling tank will be removed and transferred to

sludge holding tank. Air grid shall be provided in this tank to avoid conversion into

anaerobic conditions, thickening of sludge and keep sludge in homogenous condition. The

digested & thickened sludge shall be further thickened through Sludge Dewatering

System (Filter press with screw pump) and disposed-off periodically through closed

tanker or can be reused as manure.

Figure 6: Schematic Diagrams for STP Based on MBBR Technolo
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RAINWATER HARVESTING
The storm water collection system for the premises shall be self-sufficient to avoid any
collection/stagnation and flooding of water. The amount of storm water run-off depends
upon many factors such as intensity and duration of precipitation, characteristics of the
tributary area and the time required for such flow to reach the drains. The drains shall be
located near the carriageway along either side of the roads. Taking advantage of road
camber, the rainfall run off from roads shall flow towards the drains. Storm water from
various plots/shall be connected to adjacent drain by a pipe through catch basins.
Therefore, it has been calculated to provide 65 rainwater harvesting pits at selected
locations, which will catch the maximum run-off from the site.

1) Since the existing topography is congenial to surface disposal, a network of storm
water pipe drains is planned adjacent to roads. All building roof water will be
brought down through rainwater pipes.

2) Proposed storm water system consists of pipe drain, catch basins and seepage pits
at regular intervals for rainwater harvesting and ground water recharging.

3) The peak hourly rainfall of 45 mm/hr shall be considered for designing the storm
water drainage system.

Rainwater harvesting has been catered to and designed as per the guideline of CGWA.
Peak hourly rainfall has been considered as 45 mm/hr. The recharge pit of 2.5m diameter
and 4 m depth is constructed for recharging the water. Inside the recharge pit, a recharge
bore is constructed having adequate diameter and depth. The bottom of the recharge
structure will be kept 5 m above this level. At the bottom of the recharge well, a filter
media is provided to avoid choking of the recharge bore. Design specifications of the
rainwater harvesting plan are as follows:

» Catchments/roofs would be accessible for regular cleaning.

~ The roof will have a smooth, hard and dense surface which is less likely to be
damaged allowing the release of material into the water. Roof painting has been
avoided since most paints contain toxic substances and may peel off.

~ All gutter ends will be fitted with a wire mesh screen and a first flush device would
be installed. Most of the debris carried by the water from the rooftop like leaves,
plastic bags and paper pieces will get arrested by the mesh at the terrace outlet
and to prevent contamination by ensuring that the runoff from the first 20
minutes of rainfall is flushed off.

» No sewage or wastewater would be admitted into the system.

~ No wastewater from areas likely to have oil, grease, or other pollutants has been

connected to the system.

Calculations for storm water load:
Green Area = 37,241.664m?2

M/s Signatureglobal India Limited
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Paved Area = 1,69,855.489m?
Mean monthly rainfall for District as per IMD = 45 mm
Run-off from Green area = 37,241.664 x 0.045 x 0.20
=335.174m>
Run-off from Paved area = 1, 69,855.489 x 0.045 x 0.70
= 5,350.447m3
Total runoff load from green and paved area = 335.174 + 5,350.447= 5,685.621m?
Taking 20 minutes Retention Time, Total volume of storm water = 5,685.621/3
=1,895.207m3
Taking the effective diameter and depth of a Recharge pit 2.5m and 4 m respectively,
Volume of a single Recharge pit =t r2h = 3.14 x 1.25x 1.25x 4= 29 m?
Hence No. of pits required = 1,895.207/29 = 65 pits
A total of 65 no. of pits proposed for artificial ground water recharge.

PARKING FACILITIES

Adequate provision will be made for car/vehicle parking at the project site. There shall
also be adequate parking provisions for visitors so as not to disturb the traffic and allow
smooth movement at the site.

For plotted development the parking shall be within the plots by the individual plot
owners.

POWER REQUIREMENT

The power shall be supplied by the State Electricity Board. The maximum load demand
for the project will be approx. 12,883 KW.

Details of D.G Sets
There is provision of 2no. of DG set of total capacity 1100kVA for Commercial Facility

which includes 1 x 750kVA +1x 350 kVA and 2no. of DG set of total capacity 1750 kVA for
Common Services which includes 1 x 750kVA +1x 1000 kVA are proposed for power back
up. The DG sets will be equipped with acoustic enclosure to minimize noise generation
and adequate stack height for proper dispersion.

SOLID WASTE GENERATION

Solid waste would be generated both during the construction as well as operation phase.
The solid waste expected to be generated during the construction phase will comprise of

T S T N A T WS R ELO G R S B A T T S S BT TTET 11 A SR Lo R PG WA
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excavated materials, used bags, bricks, concrete, MS rods, tiles, wood etc. The following
steps are proposed to be followed for the management solid waste:

* Construction yards are proposed for storage of construction materials.

* The excavated material such as topsoil and stones will be stacked for reuse during
later stages of construction.

¢ Excavated topsoil will be stored in a temporarily constructed soil bank and will be
reused for landscaping of the group housing project.

* Remaining soil shall be utilized for refilling / road work / rising of site level at
locations/ selling to outside agency for construction of roads etc.

Construction
Waste

Sold to
agency for
recycling.

Fig. 7: Solid Waste Management Scheme (Construction Phase)

During the operation phase, approx. 18,139 kg/day of domestic waste will be generated.
Calculation for domestic solid waste is provided in table below:

Table 8: Daily Solid Waste Generation

S. Description Occupancy Norms Waste Generated
No. , (kg/capita/day) (kg/day)
L. | Domestic Solid Waste for Residential plots
* Residential plots | 17316 | 0.5 | 8658

M/s Signatureglobal India Limited
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MH

|L 2. | Domestic Solid Waste for Industrial plots ]
¢ Industrial Plots 23035 0.25 5759
3. | Staff (Residential 0.25 518
Mamtena-nce, ‘ 2070
Community, Commercial,
& Industrial)
4. | Visitors(Residential, 0.15 2,859
Community, Commercial, 19060
& Industrial)
5. | Horticultural Waste @ 0.2 kg/acre/day 1.84
(9.20 acres)
6. | STP Sludge Sludge generated x 0.35x B.0.D 343.434
difference/1000
| Total Solid Waste Generation = 18,139kg/day

Following arrangements will be made at the site in accordance to Solid Waste
Management Rules, 2016:

Collection and Segregation of waste

1. Door to door collection system will be provided for collection of domestic
waste.

2. Separate colored bins will be provided for Dry recyclable and Bio-Degradable
waste.

3. Local vendor will be hired for collection and disposal of waste.

4. Litter bin will also be provided in open areas like parks etc.

Treatment of waste
e Bio-Degradable waste

1. Bio-degradable waste will be subjected to composting by organic waste converter
and the compost will be used as manure.
2. STP sludge is proposed to be used for horticultural purposes as manure.
3. Horticultural Waste is proposed to be composted and will be used for gardening
purposes.
o Recyclable waste
. Grass Recycling - The cropped grass will be spread on the green area. It will act
as manure after decomposition.
Recyclable waste like paper, plastic, metals etc. will be sold off to recyclers.

< Disposal
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Recyclable and non-recyclable waste will be disposed of through a local agency.
Solid waste management scheme is depicted in the following figure:

Solid Waste T

B

Biodegradable | Non-Biodegradable Waste J
Waste | I T

I

|

! Recyclable ; ; Non- Recyclable

Organic waste ]

Converter

Final dlsposal through |

- . Govt. approved agency | | o . approved agency

+
( Final disposal through a '

Manure ] \__torecycling industry

Fig. 8: Solid Waste Management Scheme (Operation Phase)

Organic Waste Converter

A waste converter is a machine used for the treatment and recycling of solid and liquid
refuse material. A converter is a self-contained system capable of performing the
following functions: pasteurization of organic waste; sterilization of pathogenic or
biohazard waste; grinding and pulverization of refuse into unrecognizable output; trash
compaction; dehydration.

Benefits of organic waste converter:
Large quantity of solid waste is converted to manure in a very short period
Manure can be used as compost for gardening
Machine requires less space, and the efficiency is high
Manpower and maintenance are very less

This is one of the latest techniques of managing biodegradable solid waste.
Organic Waste Converter - 300 (Dim. 3m x 4m) 2 machines are proposed to be used for
composting waste 120kg/batch or 3000 kg/day & it requires electricity of about 13.5 HP.
No. of batches /day = 3000/120 = 25
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Biodegradable Waste to be converted = 40% of total solid waste generated = 7256 kg/
day
Taking 20% higher = 8707kg
No. of batches to convert 8707 kg = 8707 /120 = 73
Operation Cost-monthly per capita:
The operating cost of OWC - 300 =1, 80,000 INR/month
Cost/day =1,80,000/30

=6000/-
1 batch/day cost = 6000/25

=240 INR
Cost for 73 batch/day = 73 x 240/-
=17520 /-

Monthly operating cost = 30 x17520
=INR 5, 25,600 /- per month

GREEN AREA

Total green area measures 37,241.664 m? which will include green belt, Avenue
plantation and lawn.
Evergreen tall and ornamental trees have been proposed to be planted inside the

premises.
No. of trees required = 1 tree/80 sq.m. of plot area =5,49,258.716/80 = 6866 Nos
No. of trees proposed to be planted = 6,870 trees.

As per OM dated 24.07.2024 we will plant one additional tree “EK Ped Maa Ke Naam.”

ENVIRONMENT MANAGEMENT PLAN

The total cost (Land Cost + Development Cost) of the proposed project will be INR 1593.7
Crores. The capital cost for environmental management of the proposed project is
estimated to be INR 796 lakhs (Construction and operation). INR 132.75 lakhs (operation
and construction) per year will be required as annual recurring expenses to meet the
recurring expenditure for implementing the measures.

Table 9 ENVIRONMENT MANAGEMENT PLAN BUDGET

Capital Cost Recurring Cost
OMPONENT
. (INR Lakh) (INR Lakh/Yr)
Labor Sanitation & Wastewater Management 35 8.75
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Dust Mitigation Measures Including site

: barricading, water sprinkling & anti-smog gun)

25

I
|

6

| Storm Water Management (temporary drains &
sedimentation basin)

10

25

Solid Waste Management

5

1

TOTAL

75

18.25

COMPONENT

Capital Cost
(INR Lakh)

Recurring Cost
(INR Lakh/Yr)

Sewage Treatment Plant

190

47.5

Rain Water Harvesting System

115

28.75

Solid Waste Management

80

20

Environmental Monitoring

6

9

Green Area/ Landscape Area

50

Others (Energy saving System, miscellaneous)

60

15

Sub-Total

CER

Plantation in nearby School

Drinking Water facilities in nearby schools

Arrangement of Medical Camp

Renovation work of School Nearby Village

Distribution of School Bags/Uniform/ and
accessories

Road and Others
School/Village

Infra development in

Training/Promotion of Green Buildings
technology / Environment Monitoring and
Sustainability.

Total

721

TOTAL EMP BUDGET

COMPONENT

CAPITAL COST
(INR LAKH)

RECURRING COST
(INR LAKH/YR)

During Construction Phase

75

18.25

M/s Signatureglobal India Limited
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st ey

During Operation Phase

721

132.75

151
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proposed for power back up. The DG sets will be equipped with acoustic enclosure

to minimize noise generation and adequate stack height for proper dispersion.

» The solid waste generated from the project will be approx. 18139 kg per day.
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FORM LC v
(Sce Rule 12)
HARYANA GOVERMMENT
TOWN AND COUNTRY PLANNING DEPARTMENT

Licence No.___LQ_(;L.__ of 2024

This License has been granted under the Haryana Development and Regulation

of Urban Areas Act, 1975 & the Rules 1976, made thereunder to Sungold Heights and
Developers LLP. 1n collaboration with Signatureglobal (India) Limited, 13th Floor, Dr. Gopal
Das Bhawan, 28 Barakhamba Road, Connaught place, New Delhi-110001. for setting up of

Industrial Plotted Colony over an area measuring 129.65625 acres in the revenue estate of

village Sidhrawali, Tehsil- Manesar, District Gurugram.

The particulars of the land, wherein the aforesaid Industrial Plotted Colony is to be set
up, are given in the Schedule annexed hereto and duly signed by the Director, Town &

Country Planning, Haryana.

The License is granted subject to the following conditions:
ount of Infrastructural Development

ro

(1) To deposit a sum of Rs. 16,56,63,060/- on acc
Charges in two equal installments. First within 60 days from issuance of license and
second within six months online at www. tcpharyana.gov.in. In failure of which, an

interest @ 18% per annum for delay period shall be paid.

(i) The licencee shall maintain and upkeep of all roads, open spaces, public park and
public health services for a period of five years from the date of issue of the

lier relieved of this responsibility and thereupon

public parks and public health services free
as the case may be, in accardance with

completion certificate unless ear
to transfer all such roads, open spaces,

of cost to the Govt. or the local authority,
(iii) of the Haryana Development and Regulation of

s B i
o e

the provisions of Section 3(3)(a)

Urban Areas Act, 1975.
The licencee has not submitted any other application for grant of license for

(iii)
development of the said land or part thereof for any purpose under the provisions
of the Haryana Development and Regulation of Urban Areas Act, 1975 or any
application seeking permission for change of land use under the provision of the
Punjab Scheduled Roads and Controlled Areas Restriction of ~Unregulated
Development Act, 1963.
. (iv) The licencee shall obtain NOC/Clearance as per provisions of notification dated
14.09.2006 issued by Ministry of Environment & Forest, Govt. of India, if applicable

before execution of development works at site.

(v) The licencee shall make own arrangements for water supply, sewerage, drainage

etc. to the satisfaction of DTCP.
ain clearance from competent authority, if required under

(vi) The licencee shall obt
nd Act, 1900 and any other clearance required under

Punjab Land Preservation La

any other law.

That the rain water harvesting system shall be provided as per Central Ground

(vii)
otification as applicable.

/Water Authority Norms/Haryana Govt, n
|\

@ Scanned with OKEN Scanner



{viii)

(xi)

(xii)

(xiii)

(xiv)

{xv)

(xvi)

(xvii}

{xviii)

{xix)

{xx)

{xxi)

— M-

That the provision of solar water heating system shall be as per guidelines of
Haryana Renewable Energy Development Agency and shall be made operational
where applicable before applying for an Occupation Certificate.

The licencee shall use only LED fitting for internal lighting as well as campus
lighting.

The licencee shall convey the ‘Ultimate Power Load Requirement’ of the project
to the concerned power utility, with a copy to the Director, within two months
period from the date of grant of license to enable provision of site in licensed land
for Transformers/Switching Stations/Electric Sub Stations as per the norms
prescribed by the power utility in the zoning plan of the project.

The licencee shall keep pace of development atleast in accordance with sale
agreement executed with the buyers of the plots as and when scheme is launched.
The licencee shall arrange power connection from UHBVNL/DHBVNL for
electrification of the colony and shall install the electricity distribution
infrastructure as per the peak load requirement of the coleny for which licencee
shall get the electrical (distribution) service plan/estimates approved from the
agency responsible for installation of external electric services i.e.
UHBVNL/DHBVNL and complete the same before obtaining completion certificate
for the colony.

The licencee will pay the labour cess as per policy instructions issued by Haryana
Government vide Memo Na. Misc. 2057-5/25/2008/2TCP dated 25.02.2010, as
amended from time to time.

The licencee shall submit compliance of Rule 24, 26, 27 & 28 of Rules 1976 &
Section 5 of Haryana Development and Regulation of Urban Areas Act, 1975, and
shall inform account number and full particulars of the scheduled bank wherein
you have to deposit thirty percentum of the amount received from the plot holders
for meeting the cost of Internal Development Works in the colony.

That no further sale has taken place after submitting application for grant of
license.

The licencee shall not give any advertisement for sale of plots/commercial area
before the approval of zoning plan.

That no provision of the Haryana Ceiling on Land Holding Act, 1972 has been
violated due to purchase of applied land.

That the revenue rasta/khal if passing through the site shall not be encroached
upen and shall be kept free from all hindrances for easy movement of general
public.

That the licencee shall follow the provisions of the Real Estate (Regulations and
Development) Act, 2016 and Rules framed thereunder shall be followed by the
applicant in letter and spirit.

The licencee shall comply with the terms and conditicns of policy dated
01.10.2015, 09.03.2019 and other direction given by the Director time to time to
execute the project.

The licencee shall obtain the permission from competent authority for construction

_of culvert over dhana/ nala / drain / water channel what so ever, if passing

through licenced land.

s
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{(»\a The Licencee shall integrate the services with Haryana Shehri Vikas Pradhikaran

Development Authority services as and when made available.

(xx1i1)  That area coming under the sector roads and restricted belt / green belt, if any
which forms part of licensed area and in licu of which benefit to the extent
permissible as per policy towards FAR is being granted, shall be transferred free of

cost to the Govt.

(xxiv) The licencee will transfer 10% area of the licenced colony free of cost to the

Government for provision of community facilities: This will give flexibility to the

Director to workout the requirement of community infrastructure at sector level

and accordingly make provisions. The said areéd will be earmarked on the layout
plan to be approved alongwith the license.

(xxV) The licencee understand that the developmen
o EDC rates and they shall pay the

t/ construction cost of 24 m/18 m

major internal roads is not included in th

proportionate cost for acquisition of land, if any, alongwith the construction cost

of 24 m/18 m wide major internal roads as and when finalized and demanded by
the Department.

(xxvi)  That it will be made clear at the time of bo
specified rates include or do not include EDC. In case of non inclusion of EDC in the
booking rates, then it may be specified that same are to be charged separately as
per rate fixed by the Govt. applicant company shall also provide detail of

calculation of EDC per sgm/per sft to the allottees while raising such demand from

oking of plots/commercial space that

the plot owners.
(xxvii)  That no clubbing of residential plots for approval of integrated zoning plan of two

adjoining plots under same ownership shall be permitted.

(xxviii) The licencee shall abide by the terms and conditions of the policy notified on
01.04.2016.

(xxix)  The licencee shall abide by the terms and conditions of policy dated 08.02.2016
(DDJAY) and other direction given by the Director time to time to execute the
project.

(xxx)  The licencee shall execute the development works as per Environmental Clearance
and company with the provisions of Environment Protection Act, 1986, Air
(Prevention and Control of Pollution of Act 1981) and Water (Prevention and
Control of Pollution of 1974). In case of any violation of the provisions of said
statutes, applicant shall be liable for penal action by Haryana State Pollution
Control Board or any other Authority Administering the said Act.

(xxxi)  That no pre-launch/sale of commercial plot will be undertaken before approval of
the building plans. That the owner/developer shall integrate the bank account in
which 70 percent allottee receipts are credited under Section-4(2)(1)(D) of the Real
Estate Regulation and Development Act, 2016 with the online application/payment
gateway of the Department, in such manner, so as to ensure that 10% of the total

receipt from each payment made by an allottee is automatically deducted and gets

credited to the EDC head in the State treasury.
(xxxil) That such 10% of the total receipt from each payment made by the allottee, which \[,
is received by the Department shall get automatically credited, on the date of \

receipt in the Government treasury against EDC dues.

G Scanned with OKEN Scanner



SPE————————

\\q{

——\yaa-—

{xxxiii) That such 10% deduction shall continue to operate till the total EDC dues get
recovered from the owner/developer.

(xxxiv) The implementation of such mechanism shall, however, have no bearing on EDC
installment schedule conveyed to the owner/developer. The owner/developer
shall continue to supplement such automatic EDC deductions with payments from
its own funds to ensure that by the EDC instaliments that are due for payment get
paid as per the prescribed schedule.

{xxxv) The licencee shall take prior permés‘sion from the Divisional Forest Officer,
Gurugram regarding cutting of any tree in their applied site.

{(xxxvi) Only green category industry shall be allowed in the area of the licensed industrial
colony which is falling within 2 kitometers from the boundary of urbanisable zone
of the development plan, excluding the peripheral roads, if proposed along
urbanisable boundary. All categories of industries will be allowed in the industrial
colony outside 2KM belt subject to the condition of obtaining certificate from

Haryana pollution Control Board.

(xxxvii) You shall pay at least the cost of infrastructure made available by various
agencies/Department of the state Government, including infrastructure sought and
availed'in the agriculture zone as and when demanded by the competent

authority.

{(xxxviii) That you shall also take necessary measures for setting up of an effluent treatment
plant of appropriate size and its appropriate use and also for safe disposal of

effluents after proper treatment.

3 The area/pocket-1 measuring 11.56875 acres which derives approach from land
acquired for RRTS, shall be kept frozen till submission of the NOC /access permission
from NCRTC/competent authority.

4, That you shall not raised any construction within 20 mtr buffer zane on either side of

acquired alignment of RRTS and the same shall be kept as green/buffer zone.

5. That no third party rights shall be created over any frozen area till such area is de-

freezed.

6. That plots beneath the 3 nos. nos. of 11 KV HT line and 1 no. of 200 KV HT line falling
in the licensed land shatl be kept frozen till shifting of respective HT tines.

7. The license is valid up to 3072029 .

{Amit Khatri, [AS)

of I Director,
Dated: The O/ Yo " dy, Town & Country Planninj
Chandigarh Haryana, Chandigar

Endst. No. LC-5139/Asstt(MS)/2024/ 24209 Dated:  0)- 0§-202"

A copy along with a copy of schedule of land is forwarded to the following for

inforkation and necessary action: -
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Sungold Heights and Developers LLP. 15 Collaboration with Slgnatureglobal (India)

Limited, 13th Floor, Dr. Gopal Das BhﬂWan, 28 Barakhamba Road, Connaught Place,

New Delhi-110001 along with 4 Copy of A8reement, LC-IV & Bilateral Agreement ang

Layout Plan.

2 Chairman, Pollution Control Board, Haryana Sector-6, Panchkula.

3. Chief Administrator, HSvp, Panchkula.
4 Managing Director, HVPN, Planning Di"eCtO"ate, Shakti Bhawan, Sector-6, Panchkula,
5. Joint Director, Environment Haryana'cum-secretary. SEAC, Paryavaran Bhawan,
Sector -2, Panchkula.

6. Addl. Director Urban Estates, Haryana, Panchiy,.
7. Administrator, HSVP, Panchkula,

5. Chief Engineer, HSVP, Panchkula.

3. Superintending Engineer, HSVP, Gury
10.  Land Acquisition Officer, Gurugram,

1. Senior Town Planner, Gury

» Haryana, Chandigarh.

h a copy of agreement.
17.  Project Manager (IT) for updation on the website.

(Sanjay Narang)

District Town Planner (HQ)

For: Director, Town & Country Planning
Haryana Chandigarh

) G Scanned with OKEN Scanner



__co|l—

To be read with License No

/o)
Dated..”. ,“i’uf 2024

| Village OWNERSHIP RECNO | KILLANO KANAL | MARLA |
| Sidhrawali SUNGOLD HEIGHTS AND DEVELOPERS LLP 74 15/322 | o 15 |
i SUNGOLD HEIGHTS AND DEVELOPERS LLP 74 16/2/2/1/2 | 0 e I'
SUNGOLD HEIGHTS AND DEVELOPERS LLP 75 220212 | 3 g ]
. SUNGOLD HEIGHTS AND DEVELOPERS LLP 75 3 e b B
L | SUNGOLD HEIGHTS AND DEVELOPERS LLP 75 4/3. _a | &
| SUNGOLD HEIGHTS AND DEVELOPERS LLP 75 5/3. W
‘? SUNGOLD HEIGHTS AND DEVELOPERS LLP 75 6 g | -0
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M/s SIGNATUREGLOBAL (INDIA) LIMITED,

[formerly known as signature global (India) Private Limited].,
Ground Floor, Tower-A, Signature Tower,

South City-, Gurugram.

w1y / w0k e 34157 2724

NOC for Aravalli Project Plantation 1992 for setting up of Industrial Plotted Coltfnv
at Village Sidhrawali, Tehsil Manesar, District Gurugram, Haryana (regarding
report of Tehsildar and DFO, Gurugram)..
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0), 22(8-0), 23(8-0), 24(8-0), 25(7-12), 89//11/2(6-0), 16{7-12), 17(8-0), 18(8-0), 19/3(¢-
3), 19/1(0-7), 20/1(7-9), 21/1(2-14), 21/3(0-5), 22/2(7-8), 23(8-0), 24(8-0), 25(7-11),
90//1(8-0), 2(8-0), 3(3-0), 4(8-0), 5(7-12), 6/1(4-4), 6/2{3-8), 7(8-0), 8(8-0), 9/1(1-7),
9/3(5-3), 9/2(0-4), 9/4(1-6), 10(8-16), 12(5-2), 13(10-0), 14(8-0), 31//1(8-0), 2(8-0), 3(8-
0), 4(8-0), 5/2(7-12), 6(5-9), 7(7-2), 8(8-0), 9(8-0), 10(8-0), 11{7-18), 12(9-18), 13(8-15),
92//2/2(5-18), 3/1(5-8), 3/2(2-0). 3/3(0-12), 4(8-0), 5(8-0), 6(8-0), 7(8-0). 8/1(3-8), 8/2(4-
q’/lz}, 9/1(0-8), 9/2(7-12), 12/1(7-12), 12/2(0-8), 13(8-0), 14/1(1-14), 15(5-7), 18{6-0},
19/1(4-16), 19/2(3-4), 20/1(7-10), 22{4-15), 98//2(5-17), 3(8-0), 4(8-0), 5(7-12), 6(7-12),
7(8-16), B8(3-13), 15(6-2), 78//1(8-0), 2(8-0), 3(8-0), 4/1(7-0), 6/3(0-2), 7/2(2-0), 8(8-0).
9(8.0), 10(8-0). 11(8-0), 12(8-0), 13(8-0), 14/1/1(2-3), 18/1(0-4), 19(8-12), 20/1(1-11),
93//15/3(0-2), 16/1(3-1), 77//16(7-13), 89//1(8-0), 10/1(3-2), 10/2(4-18), 11/1{2-0) &
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2024 B ERI ¥ IR & & T owfem gm R 29022024 (M/s
Signatureglobal (India) Ltd.) &I A ReRmEe, fren Team & 1350125 wore & @
BRE FARfbeeE sfTemga o A o1 g ¥ R vrar oY =9 @t A
g & g o foran g2 fe Applicant Mr. Sanjay Kumar Varshney, M/s SIGNATUREGLOBAL
(INDIA) LIMITED [formerly known as signature global (India) Private Limited]., having Rectangle
No./Murba No./Killa No. 56//15(8-0), 57//11(8-0), 12/1(0-2), 65//21/2(7-19), 22(8-0), 23(8-0), 24(s-
0), 66//1(8-0), 10(8-0), 11(8-0), 20(8-0), 21(8-0), 67//5(7-4), 6{(7-12), 15/3(1-12), 17(8-0), 23/3(0-4),
24/1(7-18), 25(8-0), 74//15/3/2/2(0-16), 16/2/2/1/2(0-2), 75//1/2/2/2/2(0-2), 2/2/2/2(3-11), 3(3-
11), 4/3(1-4), 5/3(2-3), 6(8-0), 7/1(2-18), 7/2(5-2), 8/1(3-2), 8/2(4-18), 9(8-0), 11/2/2(7-9), 12/1(2-9),
12/2(5-11), 13(8-0), 14(8-0), 15(8-0), 16(8-0), 17(8-0), 18(8-0), 19/1(2-18), 20/1(2-18), 23(8-0), 243-
0). 25(8-0), 76//1/4(3-11), 2/2(1-5), 4/2(2-10), 5/1(6 -0), 7(3-0), 8/1(3-4), 8/3(1-12),
9/1(1-12), 10(8-0), 11{8-0), 12(8-0), 13(8-0), 18(8-0), 1
0), 21/1(2-4), 21/2(5-16), 22(8-0),
10(8-0), 11(8-0), 12(8-0), 19(8-0), 20(8
16(7-12), 17(8-0), 18(8-0), 19/3(4-3), 18

3
%
X

771

%
Y

3398

24




- M — Cod—
. . ¥ : A lf;‘: ‘?)l‘t ]
¢ : / 1o ik 16 a1 passlast,
(6. 1 i miads cle ""“' M s ROpAE 10
ved Jeres,

Al A par 1econdy oy, ‘ bl PEA |
by o land 18 not pant o (TR |
e Torast undor BN I i, 1977 or sy wian eioeed wnse ECEET ¢ |
8 n‘"‘””wﬁmmwn Aet 1909 b
’ 1 Carfiod that by the Hotieatian o 50 019 4 2/AR0/S 4101 0etas B o133 |
81/p ot of Guugram i ootted Ws 4 oA pph 1900 @4 |
VPA /156075 3/2012 ufs 3 of PLPA 3500, Thia 163 13 Bomess? ot (eeenBad 3 FOTEE |
il (.lmmm record bt fetiog of sny tree 1 Sty prohisted wahst T '
" G :ﬂm of Divisionsl Foress offuer, Gurug - |
BODIOEh |5 required from Protected Foress by the Usar BUETY. thar clasearce/ |
regulsrizstion under Forest Comarvation Act 1920 wil be requxed. o 4 |
Clasrance from Forest Degarment, the use of Forest 1and for spenaach (G B SVTY ‘
protibited. M/s SIGNATUREGLOBAL (IMDIA) LWAMTED, #7ené (and # WnsiEd & |
Village/City Sidhrawsli, District Gurugram rust Giain caasrce 53 mysheahisn uersar :
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Clarification letter by '

Concerned Divisional Forest Officer
g ¥¥AR / Government of Haryana

i y-qReur HfafRrg,1900 (1900 &1 GurTe &7 JEFTH 11) sreraT a= 72T Thafea 4 F Hay & FR1&y g=1 o |
NOC in respect of Haryana Land and Preservation Act, 1900 (Punjab Act, I of 1900) or Forest or Restricted lands.

Sanjay Kumar Varshney
TG @1 AH
Orgamsatlon Name

gAq= gar

Current Address Sidhrawali,Gurgaon, Haryana

Signatureglobal (india) Limited

v{ﬁwm

Land Locatnon

f# A1 . 1

Land Measurements 135.0125 (Acre) |

Sidhrawali, Gurgaon Sidhrawali

3T R / Y& AR
Rectangle No./ Murba  56//15(8-0),57//11(8-0),12/1(0-2),65//21/2(7-19) 22(8-0),23(8-0),24(8-0) 66//1(8-0), 10(8-0),
No 11(8-0),20(8-0),21(8-0),67//5(7-4),6(7-12),15/3(1-12),17(8-0),23/3(0-4),24/1(7-18),25(8-0),
: 74/115/3/2/2(0-16),16/2/2/1/2(0-2), 75//1/2/2/2/2(0-2),2/2/2/2(3-11),3(7-11),4/3(1-4),5/3(2-3)
6(8-0),7/1(2-18),7/2(5-2),8/1(3-2),8/2(4-18),9(8-0),11/2/2(7-9),12/1(2-9),12/2(5-11),13(8-0) ;
,14(8-0),15(8-0),16(8-0),17(8-0),18(8-0),19/1(2-18),20/1(2-18),23(8-0),24(8-0),25(8-0),76//
1/4(3-11),2/2(1-5),4/2(2-10),5/1(6-0),5/2(2-0),6(8-0), 7(8-0),8/1(3-4),8/3(1-12),9/1(1-12),10(
8-0),11(8-0),12(8-0),13(8-0),14(8-0),15(8-0), 16(8-0),17(8-0),18(8-0),19(8-0),20(8-0),21/1(2-
1),21/2(5-16),22(8-0),23(8-0),24(8-0),25/1/1(3-16),25/1/2(0-4),25/2(4-0),77//1(8-0),10(8-0),
11(8-0),12(8-0),19(8-0),20(8-0),21(8-0),22(8-0),23(8-0),24(8-0),25(7-12),89//11/2(6-0),16(7 ‘
-12),17(8-0),18(8-0),19/3(4-3),19/1(0-7),20/1(7-9),21/1(2-14),21/3(0-5),22/2(7-8),23(8-0),2 |
4(8-0),25(7-11),90//1(8-0),2(8-0),3(8-0),4(8-0),5(7-12),6/1(4-4),6/2(3-8),7(8-0),8(8-0),9/1(1-
7),9/3(5-3),9/2(0-4),9/4(1-6),10(8-16),12(5-2),13(10-0),14(8-0),91//1(8-0),2(8-0),3(8-0), 4(8- 1
0),5/2(7-12),6(5-9),7(7-2),8(8-0),9(8-0),10(8-0), 11(7-18),12(9-18),13(8-15),92//2/2(5-18),3/ |
1(5-8),3/2(2-0),3/3(0-12),4(8-0),5(8-0),6(8-0),7(8-0),8/1(3-8),8/2(4-12),9/1(0-8),9/2(7-12),12 ‘
[1(7-12),12/2(0-8),13(8-0),14/1(1-14),15(5-7),18(6-0),19/1(4-16),19/2(3-4),20/1(7-10),22(4- 1
15),98//2(5-17),3(8-0),4(8-0),5(7-12),6(7-12),7(8-16),8(3-13),15(6-2), 78//1(8-0),2(8-0),3(8-0
),4/1(7-0),6/3(0-2),7/2(2-0),8(8-0),9(8-0), 10(8-0), 11(8-0),12(8-0),13(8-0), 14/1/1(2-3),18/1(4-
0),19(8-0),20/1(1-11),93//15/3(2-0),16/1(3-1),20/2min(1-5),21 min(1-12),89// 1 min(1-12),10/
1min(0-12),10/2min(0-19),11/1min(0-8),77//16min(1-5)

Reference No. (SRN):- HUQ-DTC-CHXW

TN e i fafdl / Date of Issuance: 29-02-2024

TR &=+ &1 ¥ / Place of Issuance: Gurgaon

S % qlefl W8T / Issuing Authority: Divisional Forest Officer

| Thisis a D|g|tally Srgned Certn'”cate and does not reqmre physical s:gnature The authenncnty of this certlfcate can be
verified from\the verification link mentioned below:

httpsy//§p4.100.137 .243/eservices/mobileapi/verify/clarification/HUQDTCCHXW
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Clarification letter by

Concerned Divisional Forest Officer
&RV &R / Government of Haryana

ko «aRefor rfafa, 1900 (1900 1 Ge &7 ATEFTT 1) 3reaT o sroraT wRafaa Yy F Fae 3 Pridg y=m g3

NOC in respect of Haryana Land and Preservation Act, 1900 (Punjab Act, II of 1900) or Forest or Restricted lands.

E IR 56//15(8-0),57//11(8-0),12/1(0-2),65//21/2(7-19),22(8-0),23(8-0),24(8-0),66//1(8-0),10(8-0),

Killa Number 11(8-0),20(8-0),21(8-0),67//5(7-4),6(7-12),15/3(1-12),17(8-0),23/3(0-4),24/1(7-18),25(8-0),
74//15/3/2/2(0-16),16/2/2/1/2(0-2),75//1/2/2/2/2(0-2),2/2/2/2(3-11),3(7-11),4/3(1-4),5/3(2-3)
.6(8-0),7/1(2-18),7/2(5-2),8/1(3-2),8/2(4-18),9(8-0),11/2/2(7-9),12/1(2-9),12/2(5-11),13(8-0)
,14(8-0),15(8-0),16(8-0),17(8-0),18(8-0),19/1(2-18),20/1(2-18),23(8-0),24(8-0),25(8-0), 76//
1/4(3-11),2/2(1-5),4/2(2-10),5/1(6-0),5/2(2-0),6(8-0), 7(8-0),8/1(3-4),8/3(1-12),9/1 (1-12), 10(
8-0),11(8-0),12(8-0),13(8-0),14(8-0),15(8-0),16(8-0),17(8-0),18(8-0),19(8-0),20(8-0),21/1 (2-
4),21/2(5-16),22(8-0),23(8-0),24(8-0),25/1/1(3-16),25/1/2(0-4),25/2(4-0), 77//1(8-0),10(8-0),
11(8-0),12(8-0),19(8-0),20(8-0),21(8-0),22(8-0),23(8-0),24(8-0),25(7-12),89//1 1/2(6-0), 16(7
-12),17(8-0),18(8-0),19/3(4-3),19/1(0-7),20/1(7-9),21/1(2-14),21/3(0-5),22/2(7-8),23(8-0),2
4(8-0),25(7-11),90//1(8-0),2(8-0),3(8-0),4(8-0),5(7-12),6/1(4-4),6/2(3-8),7(8-0),8(8-0),9/1(1-
7),9/3(5-3),9/2(0-4),9/4(1-6),10(8-16),12(5-2),13(10-0), 14(8-0),91//1(8-0),2(8-0),3(8-0),4(8-
0),5/2(7-12),6(5-9),7(7-2),8(8-0),9(8-0),10(8-0),11(7-18),12(9-18), 13(8-15),92//2/2(5-18),3/
1(5-8),3/2(2-0),3/3(0-12),4(8-0),5(8-0),6(8-0),7(8-0),8/1(3-8),8/2(4-12),9/1(0-8),9/2(7-12),12
/1(7-12),12/2(0-8),13(8-0),14/1(1-14),15(5-7),18(6-0),19/1(4-16), 19/2(3-4),20/1(7-10),22(4-
15),98//2(5-17),3(8-0),4(8-0),5(7-12),6(7-12),7(8-16),8(3-13), 15(6-2),78//1(8-0),2(8-0),3(8-0
).4/1(7-0),6/3(0-2),7/2(2-0),8(8-0),9(8-0),10(8-0),11(8-0),12(8-0),13(8-0),14/1/1(2-3),18/1(4-
0),19(8-0),20/1(1-11),93//15/3(2-0),16/1(3-1),20/2min(1-5),2 1min(1-12),89//1 min(1-12),10/
1min(0-12),10/2min(0-19),11/1min(0-8),77//16min(1-5)

Residential And Commercial Project

P

N\

WRI @< &t 3l / Date of Issuance: 29-02-2024
STt &% 37 #2014 / Place of Issuance: Gurgaon
S} @ FTe FIf8ERY / Issuing Authority: Divisional Forest Officer

This is a Digitally Signed Certificate and does not reqﬁe phy?ca-Ggrrl;tiufgi The_authe_r;ticg of thEcertiﬂége

can be

L

verified from the verification {ink mentioned below:
https://164.100.1 3\. 43/eservices/mobileapi/verify/clarification/HUQDTCCHXW
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Clarification letter by ;

Concerned Divisional Forest Officer
BT WK / Government of Haryana

o 3afaror fEfTH, 1900 (1900 BT GoTe P ABFET [1) 3T 37 e HfaEfda S # Fay 3 PRI 5370 0|

NOC in respect of Haryana Land and Preservation Act, 1900 (Punjab Act, II of 1900) or Forest or Restricted lands.
Applicant _Sanjay Kumar Varshnejocated at village /city Sidhrawali district Gurgaon
made a proposal to use this land for _Residential And Commercial Prigjedde clear that:

a) As per records available above said land is not part of notified Reserved Forest, Protected Forest under Indian Forest Act,
1927 or any area closed under section 4 of Punjab Land Preservation Act, 1900.

b) It is clarified that by the Notification No. 5.0.8/P.A 2/1900/S. 4/2013 dated 4™ January, 2013, all Revenue Estate of
Gurgaon is notified u/s 4 of PLPA 1900 and 5.0.81/PA.2/1900/5.3/2012 u/s 3 of PLPA 1900. The area is however
not recorded as forest in the Government record but felling of any tree is strictly prohibited without the permission of
Divisional Forest Officer, __Gurgaon

c) If approach is required from Protected Forest by the user agency, the clearance/ regularization under Forest
Conservation Act 1980 will be required. Without prior clearance from Forest Department, the use of Forest land for
approach road is strictly prohibited. M/s Signatureglobal (india) Limited

whose land is located at village/city, Sidhrawali District_Gurgaon must obtain clearance as applicable under
Forest Conservation Act 1980.

d) As per the records available with the Forest Department, _Gurgaon the area does not fall in areas where
plantations were raised by the Forest Department under Aravalli project.

e) All other statutory clearances mandated under the Environment Protection Act. 1986, as per the notification of Ministry
of Environment and Forests, Government of India, dated 07-05-1992 or any other Act/ order shall be obtained as applicable
by the project proponents from the concerned authorities.

f) The project proponent will not violate any Judicial Order/ direction issued by the Hon'ble Supreme Court/ High Courts.

g) It is clarified that the Hon'ble Supreme Court has issued various judgments dated 07.05.2002, 29.10.2002, 16.12.2002,
18.03.2004, 14.05.2008 etc. pertaining to Aravalli region in Haryana, which should be complied with.

h) It shall be the responsiblity of user agency/ applicant to get necessary clearances/ permissions under various Acts and
Rules applicable if any, from the respective authorities/ Department.

i) This certificate is not applicable in case of Environment Department notification dated 10.03.2016 for Screening Plant,
and notification dated 11.05.2016 for Stone Crusher. Investor/Applicant has to take clearance from Environment
Department in case of Screening Plant and Stone Crusher.

It is subject to the following conditions:
1.Clarification Is Hereby Issued Subject To The Conditions
Mentioned Above.

Date: 29-02-2024 Rajeev Tejyan, \aﬂ
Place:_Gurgaon (Divisional Forest Officer)

| Thisis a Digifally Signed Certificate and doés not require physical signature. The authenticity of this certificate can be
verified from the verification link mentioned below: \y

https://164.100.137.243/eservices/mobileapi/verXyjglarification/HUQDTCCHXW
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Savev Globg An IS0 9001:2015, 150 14001:2015 & IS0 45001:2018 (OH&S) Certified
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC,
under the E (P) Act, 1986

Head Office: F-375, Sector-53, Noida, Gautam Budh Nagar, U.P - 201 301

Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 40
Wehsite: ips./ S wewgre-india com, E-mail

GRC Sk

NABL Accredited Laboratory (A Constituent Board of QCI). TC 7501 (Chemical & Biological)

lab@gre-india.com: info@gre-india.com

JRATORY  ANNEXURE-I

Gor,

146735

Test Report
Report Code: A2023123 1-049

Issued To: [ndusirial Park Project by M's Signature
Global (India) Ltd. at Village-Shidrawali.
Distt. Gurugram, Haryana.
Sample Description: Ambient Air
RESULTS
(Ambient Air Quality Analysis)
SAMPLING DETAILS

Issue Date: 31.12.2023

Analysis Duration: 04.12.2023 (0 31.12.2023

Sampling Location :  Project Site
Sample Collected by :  Mr. Maan Singh
Sampling Protocol : GRC/LABSTP/AIROI: 2018
Weather Condition : Clear Sky
Sampling Duration : 24 Hours
Sampling Duration for CO : 1 Hour !
Sampler Location w.r.t. Height : 4.0 Meter above Ground Level
Sample Packing & Marking :  Plastic Bottle/ Zip Polybag & SGIL/DEC/A001-A008
= (3 : ox Test Parameters o 3 2
" Particulate * Particulate  Sulphur Dioxide Nitrogen Carbon
S Matter Matter (SO»); ug/m’ Dioxide Monoxide,
No. Dt (PMy): pg/m’  (PM,s); pg/m’* g _ (NOz)ipg/m®  (CO) pg/m’
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
B8, W (RA 2022) ol _(RA2017)  (RA2022) _(RA2019)
i 02.12.2023 167.3 838 93 46.5 910
2 06122023 173.8 oY TR £ 72 'L 1030
3 | 10122023 | 1783 e 97.6 R 480 980
4 14.12.2023 168.1 90.7 10.5 f 41.3 1010 )
3 18.12.2023 176.7 96.8 9.9 13.6 980
6 21.12.2023 170.5 89.6 10.6 19.0 1030
Fi 25122023 175.6 96.4 9.8 42 980
8 29122023 183.7 914 9.0 18.6 930
~=End of Report** i
’_/'1'.’?:— TN !
[ ¢
Narip Mngh
(Sr. Qhfénist) |
Authorizefl Signatory
(Seal & Pignatire)
GRCLAB/QF-03 Hev 0D \' {sswe Date: 02 (17,2018 |

NOte: 1.The resuits indicated
2 This cortificare sn
3. This cercificate shul

¥ reféer 1o the lested smpizs and histed parameta:s and do not endorse any product

e reproduced witally o8 in part without priot written consent i the laborstory

L be used m any advertsing madia o: a evidence i the courtof Law WHRAUE pror wrilten cansent of the kboratary
# The sampies receivad shall be destroved afet 3 dmss fromthie date of issue of the reoort thess specitied other wise and sample oo biclogic

Page 1 of 1

1 testing will be destroyee aftc- 7 days of westing,

Vo



-~ ) ®

Séye éiobé

GRC S 7

7rr/
WEEEY = i

An IS0 9001:2015, 150 14001:2015 & IS0 45001:2018 (OH&S) Certified

NABL Accredited Laboratory (A Constituent Board of QCI}, TC 7501 (Chemical & Biological)
Recognized hy Ministry of Environment, Forest & Climate Change (MOEF&CC, Gor),

under the E (P) Act, 1986

Head Office: F-375, Sactor-63, Noida, Gautam Budh Nagar 1P - 201 301

Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675 y
Website: hitps: // wwWwgrc-india.com, E-mail lab@gre-india.com; info@arc-india.com T TCLrser—

Test Report

Report Code: A20240130-049 Issue Date: 30.01.2024

Issued To: [ndustr
G!l)hal

ial Park Project by M/s Signature Analysis Duration: 02.01.2024 to 30,01 2024

(India) Ltd. at Village-Shidrawali.

Distt. Gurugram, Haryana.
Sample Description: Ambient Air

RESULTS
(Ambient Air Quality Analysis)

SAMPLING DETAILS

Sampling Location
Sample Collected b
Sampling Protocol
Weather Condition
Sampling Duration
Sampling Duration

Project Site

Y : Mr. Maan Singh
: GRC/LAB/STP/AIR/GI: 2018
: Clear Sky
: 24 Hours

for CO : | Hour

Sampler Location w.r.t. Height : 4.0 Meter above Ground Level

Sample Packing &
S.
No. Date

! 01.012024

2 | 05.012024
3 08.01.2024
+ 12.01.2024
5 16.01.2024
6 20.01.2024
7 24.01.2024

b 28.01.2024

Marking :  Plastic Bottle’ Zip Polybag & SGIL/JAN/A00] -A008
Test Parameters
P:i}ticulate -_Parﬁculate = Sulphur Dioxide Nitrogen Carbon
Matter Matter (SO,); pg/m’ Dioxide Mouoxide.j
(PMy): ng/m* (PM.5); ug/m’ i (NO.); ng/m’ (CO) ug/m
IS 5182 IS 5182 (Part 1S 5182 1S 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
(RA 2022) (RA 2017) | (RA 2022) (RA 2019)
g 8T 83.1 86 138 830
1651 B Y 10.9 116 880
176.9 933 8.6 343 910
163.2 794 10.1 438 1610
168.5 86.9 9.3 36.4 840)
[73.1 YUii F 303 T80
1588 83.2 10.0 335 880

162.6 86.3 8.8 32.7 740)
: **End of Report=*

}

SR LAB/GF

Note:

4. The samples recivag

1 The results uaclicated anly refer tothe tested samples and |sted puramerers and do not endorse any orodduet
2. Thiscertificats shall aot oe reproduced whoily or in part wathout prior wrimen consent of the
3. Thisenrtificate shall aot be used in WY advertisiog media or ss evidenes in the court of Law wi

439 Rev 10

uw
uLprer written consent of the laboramry

shatl be destreved alter 30 days from the date of ssue A the raportun iess specified otherwise arg Tmpic for biological testing will he destrowad after 7 duys T ipsting.

Page 10f 1
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An [S0 9001:2015, 150 14001:2015 & 150 45001:2018 (OH&S) Certified
- NABL Accredited Laboratory (A Constituent

Website: https: //www.grc-indiacon:. E-mail - lab&gre-india com; info@grc indig.co m

Board of QC1), TC 7501 (Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOtr),
under the E (P) Act, 1986

Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301

Phone No.: 0120 - 41044530, 4044650, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Report Code: A20240228-049

Issued To: Industrial Park Project by M’s Signature

Test Report

Global (India) Ltd. at Village-Shidrawali.

Distt. Gurugram. Haryana.
Sample Description: Ambient Air

SAMPLING DETAILS
Sampling Location

Sample Collected by C
Sampling Protocol 5
Weather Condition :
Sampling Duration 2

Sampling Duration for CO
Sampler Location w.r.t. Height -
Sample Packing & Marking

RESULTS
(Ambient Air Quality Analysis)

Project Site

Mr. Maan Singh

GRC/LAB/STP/AIROL: 2018

Clear Sky

24 Hours

I Hour

4.0 Meter above Ground Level

Plastic Bottle/ Zip Polybag & SGIL/FEB/A001-A008

Teél P.arameters- :

Issue Date: 28.02.2024

Analysis Duration: 02.02.2024 t0 28.02.2021 |

Particulate  Particulate Sulphur Dioxide Nitrogen Carbon
S Matter Matter (SO;): p.g!mj Dioxide Monuxide,!
No. Thds (PMy); pg/m*  (PMys)i pg/m’® _ (NOy;pgm’  (CO) pg/m
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
AR - . (RA2022) ) (RA 2017) _(RA2022)  (RA2019)
1 01.022024 156.8 826 93 46.1 930
2 05.02 2024 1807 %49 9.7 e 880
3 09.02.2024 1604 SRS REG 111 49.7 710
4 13.02.2024 1515 78.3 10.2 38.1 850
5 17.02.2024 160.9 80.9 9.9 423 870
b 20.02.2024 138.7 84.3 0.8 159 980
7 23.02.2024 1643 83.2 10.1 384 8801
8 26.02.2024 156.9 %13 9.2 433 850)
. ““End ol Keport=*
IRCALAG/QF-039 S Rev. 09
NORe: 1.The resultsindieare only refar to tse testod samples and Listed paramerers and do not endor s any product.

2. Thiscertilicaw shall not be renroducsd wholiy orin part without prior written rer sent of S laboratory.

3. This certificate shail not be used inany Acvertsing media or 35 oy idonce in the vourt uf Law without praérwgiiisn consent
b The sumples recerved shall be destroved aftar 30 days from the date of 1isue

the iaboratary.

Page 1ol

of the report ualess specified atherwise and sample for vologal testing will fie destroved siter 7 days o testing.
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Save Globe aniso 9001:2015, 150 14001:2015 & (SO 45001 2018 (OH&S) Certified
.t oo 4 . NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)
: Recognized by Ministry of Environment, Forest & Climate Change (MOEF&cCC, GOy,
under the E (P) Act, 1986

GRC g é Head Office: F-375 Sactor-63 Noida, Gautam Budh Nagar, U1.P - 201 301
IOAEE Phone No.: 0120 - 1044630, 4044660, 4323120, Fax:0120- 2406519, 0120 - 4044675

Website:ilm_s;;_n_'_-y_._m',g".c-mdu_mm. E-mail : lab@gre-india Loy info@gre-india.com

Test Report

Report Code: A20231231-050 Issue Date: 31.12.2023

Issued To: Industrial Park Praject by M's Signature Analysis Duration: 04,12 2023 10 3} 12.2023
Global (India) Ltd. at Village-Shidrawali,
Distt. Gurugram. Haryana. :
Sample Description: Ambient Air
RESLULTS
(Ambient Air Quality Analysis)
SAMPLING DETAILS

Sampling Location ¢ Bharat Petroleum Petral Pump, Akerabhiwadi
Sample Collected by ¢ Mr. Maan Singh
Sampling Protocol : GRC/LAB/STP/AIROI: 2018
Weather Condition : Clear Sky
Sampling Duration : 24 Hours
Sampling Duration for CO : 1 Hour
Sampler Location w.r.t. Height : 4.0 Meter above Ground Level
Sample Packing & Marking ¢ Plastic Bottle/ Zip Polybag & SGIL/DEC/A001-A008
: i S  Test Parameters fo
Particulate l;é;ﬁculate B | _'Sulphur Dioxide Ni-t;‘d;gen Carbon
S Matter Matter (S0,); ug/m’ Dioxide Monoxide,
No. Dae PMuppgm’ (M, g’ o (NOxugm’  (CO)upm’
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
< P (RA 2022) LD A (RA 2017) (RA 2022) (RA2019)
I 02.12.2023 1375 72.8 835 283 630
2 | 06.123033 B L s - 96 327 700
3 10122023 1358 = 704 P T 730
4 14.122023 131.6 67.6 9.2 209 600
3 18.12.2023 [40.0 3.7 9.4 282 66i)
O 21.12.2023 135.3 70.8 8.8 33.5 710
7 25.122023 133.5 69.7 9.5 308 830
8 29.12.2023 143.1 73.9 8.9 29.1 810
“*End of Report*#
Nota: | The \:'hlll;i':(;:i’i‘zfn.l.:::.‘u{ e Lhe tested mmples ang Jisted parameters and do nct cndorse iny areduct. iy \71%“;37 2ol
Z This certificate shall not he m™preducsc wha Iy or inpart w TR consent of dre lahoratony
3. This certificate shalf ol De used in ANp-aAUETE SIng mediaar 1-the coust of Law withous o OF wrillen consent of the aboratory
4. The samples recovod shal be desluyed ater 10 davs 1o m the ;

fisme of the reportuniass pecitind utherwise and simate o relogical testing wiki be destynyed 3 =r 7 davs of lestng.

Page 1 of 1
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An IS0 9001:2015, 150 14001:2015 & IS0 45001:2018 (OH&S) Certified
NABL Accredited Laboratory (A Constituent Board of QC1), TC 7501 (Chemical & Biological)

of Environment, Forest & Climate Change (MOEF&CC, GOI),

under the E (P) Act, 1986

Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
Phone No.: 0120 - 4044630, 4044560, 4323 120, Fax: 0120 - 2406519, 0120 - 4044675 y,
Website: htips. [fwwws gre-india com, E-mail lab®@erc-indig.com; info@gre-india.com .01
Test Re
|
Report Code: A20240130-050 Issue Date: 30.01.2024

Issued To: Industrial Park Project by M/s Signature

Global (India) Ltd. at Village-Shidrawali.

Distt. Gurugram, Haryana.
Sample Description: Ambient Air

SAMPLING DETAILS

Sampling Location -
Sample Collected by -
Sampling Protocol

Weather Condition

Sampling Duration &
Sampling Duration for CO
Sampler Location w.r.t. Height -

RESULTS
(Ambient Air Quality Analysis)

Bharat Petroleum Petrol Pump, Akerabhiwadi
Mr. Maan Singh

GRC/LAB/STP/AIR/O1: 2018

Clear Sky

24 Hours

I Hour

4.0 Meter above Ground Level

Analysis Duration: 02.01.2024 1o 30.01.2024 |

Sample Packing & Marking :  Plastic Bottle/ Zip Polybag & SGIL/JAN/A001-A008
A ~ Test Parameters .
i Paﬁ_i?u‘l;te i’ai’ticulate e Sulphuriﬁioxide J.;«'itr;)gen Carbon
s Matter Matter (SO;); pg/m’ Dioxide Monoxide,
No.  Pate  (PMukugim’  (PMas)ipgim' (NOw; ug/m®  (CO)pgm’ |
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
ST —AEy L | RAZI) | AR | (RAZ019)
| 01.01.2024 134.7 676 8.5 263 620
2 03.012024 1343 71.1 [ 93 b A 580
3 08.01.2024 136.4 714 I 9.7 337 700
4 12012028 | 128.8 66.9 8.2 275 380
5 16.01.2024 136.2 71.2 9.3 296 780
f 20.01.2024 1239 63.6 8.4 27.1 170
7 24.01.2024 124.9 649 8.2 3.9 3350
8 28.01.2024 1254 66.2 9.9 31.4 K30
“~End of Report**
s Ree 00

Note: i Fiw resutts indiated only refzeto the tested samples and jisted parameters and do

+ Eildorse dny product

2 This cernficate shall nat be rearaduced whally or in part without piior written censent of the liborato v

2 Thiscertifiese shal aot be used in any GVETUSING media U &5 evideRce it e court of Law witheut peio - written conss. Lol the laburiory
4 The samples recuivad shall be devtie et after 30 days 5 om U < Gdls o7 issue nf the repe i Luniess specified otherwise and samgphe o siologival wsting will ne
Page 1of1

destroved after 7 doysaf testing
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Save Globe aniso 9001:2015, 150 14001:2015 & 150 45001:2018 (OH&S) Certified
WASE T NABL Accredited Labora

Recognized hy Ministry
under the E (P) Act, 1984

&
GRC '-fj:xéﬂ Phone No.: (1120 -
Website: https://

Head Office: F-375 Sector-63, Noida,
H044630, 4044660, 4323120, Fax: 0120 - =
wiww gre-india com, E-mail lab@gre-indiacom; | nfo@gre-india com e

Gautam Budh Nagar, U.P - 201 301

2406519, 0120 - 4044675

Report Code: A20240228-050

Issued To: Industrial Park Project by

Test Report

M’s Signature

Issue Date: 28.02.2024

Analysis Duration: 02.02 2024 1 28.02.2024

Global (India) Ltd. at Village-Shidrawali,
Distt. Gurugram. Haryana.

Sample Description: Ambient Air

SAMPLING DETAILS
Sampling Location
Sample Collected by

RESULTS
(Ambient Air Quality Analysis)

Bharat Petroleum Petrol Pump. Akerabhiwadi
Mr. Maan Singh

Sampling Protocol : GRC/LAB/STP/AIROI: 2018
Weather Condition ¢ Clear Sky
Sampling Duration : 24 Hours
Sampling Duration for CO : | Hour
Sampler Location w.r.t. Height 4.0 Meter above Ground Level
Sample Packing & Marking ¢ Plastic Bortle/ Zip Polybag & SGIL/FEB/A001-A008
- Test Parameters
Particulate Particulate Sulphur Dioxide Nitrogen Carben
Matter Matter (SO,); ps/m’ Dioxide Monoxide,
s. : ue : :
No Date (PML1o): pg/m®  (PM, 0); pg/m’ : (NOu); pg/m®  (CO) pg/m*
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
e : (RA2022) R (RA2017)  (RA2022) (RA 2019)
1 01.02.2024 118.3 59.7 83 274 S0
o 05.02.2024 117.2 SR 9.1 28.7 640
3 09.02.2024 126.3 : 672 93 329 800
4 13.0622024 124.5 65.4 9.8 0.1 810
3 17.02.2024 13003 67.7 8.9 32.7 H40)
6 20.02.2024 1214 626 R.6 28.9 810
i 23.02.2024 127.1 65.4 97 331 754
8 26.02.2024 120, 64.1 9.2 34.8 740
“TEnd of Keport==
RE LAR/ F Rev.-(2
C ed saly cefer o the tesced =imples and listed paran e tors and 4o not 2ndaree any produet,
¢proauced whallv or [n pact without BTION Wrilten conseut of the labaratapy
T any adverlising media o1 g Svidence in the Court of Law w ithoul piior written wensent of the advuratery
e roved diter 33 de s fram the date o 155t ol the report anless grecifigy sherwise and sample for bio il tosting vl be dostiuved aftes7 4 test

Page 1 of 1
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An IS0 9001:2013, IS0 14001:2015 & 1SO 45001:2018 (OH&S) Certified

NABL Accredited Laboratory (A Constituent Board of QCl}, TC 7501 (Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, Gory,

under the E (P} Act, 1986

Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.F - 201 301
Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 24065 19,0120 - 4044675
Website: hitps:// wuwwere inciacom, E-mail - ab@gre-indiacom: i fo@gre-india.com

Test Report

Report Code: A20231231-051

Issued To: Industrial Park Project by M/s Signature
Global (India) Ltd. at Village-Shidrawali.
Distt. Gurugram, Haryanma.

Sample Description: Ambicnt Air

Issue Date: 31.12.2023

Analysis Duration: 04.12.2023 o 31.12.2023

RESULTS
(Ambient Air Quality Analysis)
SAMPLING DETAILS

Sampling Location :  Downtown Palasoli
Sample Collected by Mr. Maan Singh
Sampling Protocol : GRC/LABSTP/AIRO1: 2018
Weather Condition : Clear Sky
Sampling Duration : 24 Hours
Sampling Duration for CO : 1 Hour
Sampler Location w.r.t, Height 4.0 Meter above Ground Leval
Sample Packing & Marking : Plastic Bottle/ Zip Polybag & SGIL/DEC/A001 -ADN08
_ Test Parameters
~ Particulate . Particulate Sulphur Dioxide Nitrogen Carbon
S Matter Matter (S0,); pg/m* Dioxide ; Monoxide,‘
No Date (PM); pg/m’ (PM;5); ug/m* _ (NO)ipgim®  (CO) py/m®
: =R s SR (rant 1S 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
(RA 2022) __(RA2017)  (RA2022) (RA 2019)
Bl AT e 725 8.6 46.7 750
2| 06.12.2023 170.3 SR 9.3 4929 780
3 10.122023 167.6 84.3 8.4 476 750
4 14.12.2023 1664 80.8 10.1 109 R10
5 18.12.2023 1732 85.3 9.5 i 452 730
6 21.12.2023 1645 78.3 10.2 48.6 780
= 73 25. 122073 169.8 85.1 9.4 438 710
8 29122023 1672 842 86 482 030
“~End 0T Keport=~
GROALAB/QF-)39 |
Note: | The results indicarsd only rarer
3 Pl ot - ‘::"p:k,_,r ot of the laberiory ‘
1. The samples receivend shall bedestroved aftz = WS davs frop e date of issue of the reoact uniess specilied Lerwise o sampie for bological wsting will be destroved siter 7 daysaf testing

Page 1ol
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Save Globe  an1s09001:2015, 150 14001:2015 & IS0 45001:2018 (OH&S) Certified

e L ¢ NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 {Chemical & Riological)
Recognized by Ministry of Enviranment, Forest & Climate Change {MOEF&CC, GOon),

under the E (P) Act, 1986
Head Office: F-375, Sector-63, Noida, Gautam Badh Nagar, UF - 201 301
Phone No.: 0120 - 4044530 4044660, 4323120, Fax: 0120 - 24063 19,0120 - 4044675
Wehsite: QLIPS /S wewerc-indiacom E-mail :1ab@arc-indjacom vHo@@erc-india com

GRC St

Test Report
Report Code: A20240130-051

Issued To: Industrial Park Project by M/s Signature
Global (India) Ltd. ar v illage-Shidrawali.

Issue Date: 30.01.2024

Analysis Duration: 02.01.2024 to 30.01 2024

Distt. Gurugram. Haryana,
Sample Description: Ambicnt Air

SAMPLING DETAILS
Sampling Location
Sample Collected by
Sampling Protocol

RESULTS
(Ambient Air Quality Analysis)

Downtown Palasoli
Mr. Maan Singh
GRC/LAB/STP/AIRO1: 2018

Weather Candition Clear Sky
Sampling Duration 24 Hours
Sampling Duration for CO I Hour

Sampler Location w.r.t. Height
Sampie Packing & Marking

: Pm:ﬁéuiate

4.0 Meter above Ground Level
Plastic Bottle/ Zip Polybag & SGIL/JAN/A001-A008

= Test Paramét;'s :
"I’arﬁeula te

Sﬁiphur Dioxide Nitrogen Carbon
S Matter Matter (50.); pg/m’ Dioxide Monoxide.
No. Date (PM 0); ng/m’ (PM.5); pg/m’ : (NO»); pug/m’ (CO) po/m’
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006  (Part 10):1999
-2 74 (RA 2022 = (RA 2017) (RA2022)  (RA2019)
| 01.01.2024 1509 73.8 8.2 42.6 640
2 TR O 1417 69.2 r 10.3 412 610
5 08.01.2024 1474 733 8.2 339 600
3 12.01.2024 1557 69.1 97 434 640
3 16012024 [58.9 76.6 8.9 36.0 390
3 20.01.2024 164.4 83.7 93 29.9
7 24.01.2024 149.3 72.9 9.6 33.8 630
8 28.01.2024 153.1 76.2 84 3.6 150

“*k.nd of Keport**

il not be reprocuceg whoily or in par
afl net be used in any sdvertising media or
rwed thall be destcoyed after 10 cdays

3

nly reler w the tested sardles and fisted paramarters and do net erndor
Lwidhuel prior witten consent

o Chi (iRe of ispus ¢

B 2uideace in i court of Law without aior wiitten cansent of the tabarat:
dwe teportuniess specified stherwise anc sample for |

Page 1of1
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An IS0 9001:2015, IS0 14001:2015 & [SO 4500 1:2018 (OH&S) Certified
NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

Head Office: F-275 Sector -63, Noida, Gautam Budh Nagar, UP - 201 301
Phone No.: 0120 - 4044630, 4044660, 4323120, Fax 0120 - 2406519, 0120 - 4044675
Website: hitps.//www gre-india com, E-mail : [3b@grc-indiacom info@gre-india com

GRC Sidis

Test Report
Report Code: AZ0240228-051

Issued To: Industrial Park Project by M’s Signature
Global (India) Ltd. at Village-Shidrawali.
Distt. Gurugram. Haryana.

Sample Description: Ambient Air

Issue Date: 28.02.2024

Analysis Duration: 02.02.2024 10 28.02.2024

RESULTS
(Ambient Air Quality Analysis)
i SAMPLING DETAILS

Sampling Location

Downtown Palasoli

Sample Collected by : Mr. Maan Singh

Sampling Protocol : GRC/LAB/STP/AIROL: 2018
Weather Condition Clear Sky

Sampling Duration 24 Hours

Sampling Duration for CO : | Hour

Sampler Location w.r.t. Height ¢ 4.0 Meter above Ground Level

Sample Packing & Marking Plastic Bottle/ Zip Polybag & SGIL/FEB/A001-A008
7 5 = i Test Parameters 3 :
Particulate  Particulate Siﬁph ur Dioxide Nitrogen Carbon
S Matter Matter (SO.); pg/m’ Dioxide Monoxide,
M;. Date (PM ,); p_g,_‘m“ (PM-_g);_p_g/m“ %3 ____(NO;']; p_ng!_m’ , (COJ? }!g{'ﬂ’
IS 5182 IS 5182 (Part IS 5182 1S 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
e A __(RA2022) | I (RA 2017) __(RA2022) | (RA2019)
1 01.02.2024 143.3 723 8.9 43.7 750
2 T es022024 150.2 748 e i S 1 L
3 09.02.2024 1563 TN IR § G 18.6 150
4 13022024 138.7 68.0 9.8 37.7 600
5 17.02.2024 141.4 70.4 9.5 41.9 620
6 20.02.2024 148.3 74.0 104 43.5 730
7 23.02.2024 154.8 724 9.7 38.0 620
3 26.02.2024 [47. 1.3 8.8 2.8 390
. z : CEnd Ul KEporTs -
RCLAE/QF 030 Rev:09

Note: 17 rosuits indiear
2 This certificate

wher w the tested sampis< and fisted paramets=g and do not enderse any product
i nut-be reproduced whoilly or i1 37t without peisr written consent of the labor atory

b This certilicate sitall not be used in any adverdsing media o a5 evideice in the court of Law without 5ior writzan consent of th
+. The samples recerved siiall be destroved after 10 days from the date of wssue of thz report unless specifisg

therwise and samoie for

Page1of1

<logical testing wall bedestroyac amrs-7
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Save Globe aaso 9001:2015, 150 11001:2015 & 150 45001:2018 (OH&S) Certified
g Vs & "7 NABL Accredited Labaoratory (A Constituent Board of QCI), TC 7501 {Chemical & Biological)
3 Recognized hy Ministry of Environment, Forest & Climate Change (MOEF&CC, GOy,
e under the E (P) Act, 1986
GRC 2 rﬁ/ Head Office: F-375, Sector-63, Noida, Cautam Budh Nagar, (1P - 201 301
" AREE Phone No: 0120 - 4944630, 1044560, 4323120, Fax. 0120 - 2406519, 0120 - 4044675

Lall

Website: hitps //wiwviy ore indiacom, E-mail Ull@gztmdia_xxg:u;wﬁﬂgnt:;t:diiLm e
Test Report
Report Code: A2023123 1-052 Issue Date: 31.12.2023
Issued To: Industrial Park Project by M/s Signarure Analysis Duration: 04,12 2023 31.12.2023

Global (India) Lid. at Village-Shidrawali,
Distt. Gurugram., Haryana.
Sample Description: Ambient A
RESULTS
(Ambient Air Quality Analysis)
SAMPLING DETAILS

Sampling Location ¢ Indraprastha Gas Limited C NG Station, Malpura
Sample Collected by ¢ Mr. Maan Singh
Sampling Protocal * GRCLABSTPAIRO!: 2018
Weather Condition : Clear Sky
Sampling Duration : 24 Hours
Sampling Duration for CO : 1 Hour
Sampler Location w.r.t. Height * 4.0 Meter above Ground Leve]
Sample Packing & Marking * Plastic Bottler Zip Polybag & SGIL/DEC/A00] -A008
Test Pﬁréineters
 Particulate ~ Particulate Sulphur Dioxide Nitrogen Carbon
S Matter Matter (SOL); pg/m’ Dioxide Monoxide,
No. ~ Date EMu)ing/m’  @Mae); pgym® S NOy); pg/m®  (CO) pg/m’
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
: —(RA2022) = = _(RA2017)  (RA2022) .. (RA2019)
x5 02.12.2023 165.3 87.9 10.4 176 980)
2 | 06123023 | 181.8 e 955 Hi N ik 1030
3 10.12.2023 e e 103.7 10.2 491 580
4 14.12.2023 176.1 Poe T ok 1.9 424 j 1030
3 i8.12.2023 1847 1060.9 113 46.7 980
6 21.12.2023 175.3 937 127 50.1 1030
7 25.12.2023 180.1 100.5 1.2 453 270
8 29.12.2023 184.7 101 6 10.4 49.7 940

““End of Report==

RCLAB/QF-U59 Rev-fi0

Note: | The e s ondicaied iy refer W the (ested samples andd lited parametersand do oot endo; s
2 This certificate shail not be rep coduced wholly or o T4t without prior wiitten Lansent of the | e

5 This certificate shaif ant be used in any Aivertising media o as SVIGENCE I The e of Eaw without PTI0V Wi LD coRsent of e iaboratary

+ The sampley recetved shalt 5e dest uved after 10 1y s tromthe date of S30€ OF L1E Neport ankess soeci e hera se uind sarple sy sigiugical testing will be Jas roged afta- 7 days of watiing.

Page 1 0f 1
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Save Globe aniso9001 :2015, 1SO 14001:2015 & ISO 45001:2018 (OH&S) Certified
} 73 0 : NABL Aceredited Laboratory (A Constituent Board of QC1), TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

GRC i‘ 4‘? Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
e Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406319, 0120 - 4044675

Website: hups:/ /wyw grc-india.com, E-mail : lab@grc india com: info@er: india.com

Test Report
Report Code: A20240130-052 Issue Date: 30.01.2024

Issued To: Industrial Park Project by M's Signature Analysis Duration: 02.01 2024 t0 30.01 2024
Global (India) Ltd. at Village-Shidrawali.
Distt. Gurugram. Haryana.
Sample Description: Ambient Ajr
RESULTS
(Ambient Air Quality Analysis)
SAMPLING DETAILS

Sampling Location : Indraprastha Gas Limited CNG Station. Malpura
Sample Collected by : Mr. Maan Singh

Sampling Protocol : GRC/LAB/STP/AIROL: 2018

Weather Condition : Clear Sky

Sampling Duration : 24 Hours

Sampling Duration for CO : | Hour

Sampler Location w.r.t. Height : 4.0 Meter above Ground Lavel

Sample Packing & Marking : Plastic Bottle/ Zip Polybag & SGIL/JAN/A00 1-A008

Test l_’;r;éiﬁeters

 Particulate Particulate Qulp_hur Dioxide Nitrogen Carbon
S Matter Matter (SO, ); ug/m’ Dioxide Monoxide,
No.| Date | (Muhpgm’ (PMudipgw’ | (NO); pg/m”  (CO) pg/m’
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
£t b L7 O 1 (RA201T) (RA 2022) (RA 2019)
I 01.01,2024 1601 87.2 91 141 900
27 05012028 |- .. 500 : 846 WA 123 5 427 T 70
REEE T T 1579 ~ 884 i 108 354 860
4 12012024 147.2 Rrs. 11s 449 910
3 16.01.2024 169.35 92.0 10.7 37.5 850
6 20.01.2024 T 96.7 1.1 324 790
7 | 24012024 159.8 883 1.4 34.6 %90
b 28.01.2024 163.4 016 102 33.1 750

TENU 0l Keports 4

SRC-LAB/QF 139 Rev 40

s indicatect only refur to the tested sampley wid [iS106 parameters and do nes andsrse any produt,

¢ Thisceruficaw: shall not ve repraduced wholly e in part without Aner written cunsent of the (2baratary

3. Thseortificats shall not 9« used in any advert 5 MeC3 oF s cvidence o the court of Lavr without prior writtan consiént of the laboratsn

4. The samples recemed shall be destroyed after 30 days s the 4052 of 1ssue of the report uniess specified otherwise and sample 1 bialogieal resting will be destroved iftes 7 davs of tesung.

Page1of 1




Save Globe aniso 9001:2015, 150 14001:2015 & IS0 45001:20158 [OH&S) Certified
} ‘= 1 NABL Accredited Laboratory (A Constituent Board of QCI). TC 7501 (Chemical & Biological)

GRC %t

e
gy

Y

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, [/ P - 201 301

Phone No.: 0120 - 4044530, 4044660, 4323120, Fax: 0120 - 2406519 0120 - 4044575
Website: hups,//wwwgrc-ndiacom, E-mail - lab@yre-india o

— SA37

o A 3 Y 1
¢ 7 C H

ia.com; info@gre-india.com e

Report Code: A20240228-052

Issued To: Industrial Park Project by M’s Signature

Test Report

Issue Date: 28.02.2024

Analysis Duration: 02.02.2024 1o 28.02.2024

Global (India) Ltd. at Village-Shidrawali,
Distt. Gurugram, Haryana.
Sample Description: Ambient Air

SAMPLING DETAILS

Sampling Location
Sample Collected by
Sampling Protocol
Weather Condition
Sampling Duration
Sampling Duration for CO

Sampler Location w.r.t. Height :
Sample Packing & Marking

RESULTS
(Ambient Air Quality Analysis)

Indraprastha Gas Limited CNG Station. Malpura
Mr. Maan Singh

GRCTLAB/STP/AIRO!: 2018

Clear Sky

24 Hours

| Hour

4.0 Meter above Ground Level

Plastic Bottle/ Zip Polybag & SGIL/FER/AD01-A008

Test Parameters

Particulate Particulate Sulphur Dioxide  Nitrogen Carbon
S, Matter Matter (S0,); png/m’ Dioxide Monoxide,
N Date _ (PMyo)ipg/m®  (PM,); pg/m’ e _ (NOy: pg/m®  (CO) pg/m’
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
{Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
R . (RA 2022 e (RA 2017) _ (RA2022) (RA 2019)
i 01.02.2024 155.8 877 10.7 47.2 11
2 05.02.2024 157.7 882 : 1.1 ] 426 880
09.02.2024 1634 90.7 123 50.1 760
1 3.02.2024 1485 831 11.6 392 860
5 17.02.2024 151.9 85.8 1.3 434 350
&) 20.02.2024 139.7 39.4 12.2 47.8 1010
7 23.02.2024 1653 87.8 11.5 39.5 880
8 26.02.2024 157.9 86.6 10.6 443 R60)
“UEnd of Reporr==
Narinder
Authoriz&y s natory |
(Seal & ature)
LBl \C-\ ABY,
WRC LAB/QF-010 Ruv-0c N ¢ O Fa ar S0 TS
Note; LThe resuits indic niy reler © the tectad sams s and lisvod paramatars and g0 nat endorse any produc: " \\}‘u%'(“.:
2 This certificate o be reproduced wholly or 19 part wetioul pricw writien mnsant ofthe laburatry -y
3. Thas certtiiente shall not be west I a0y advertising media or as evidence i the eourt of Luw without prior written weasent of e isbaratory

+ The sampios received siall be de.

SUCed 57ter 30 days from the date of issuz of the report anless specified ctherw e sod s

ampie for bwlagicnt testing wail be Jesucyed after7 daysof tusting

Page 1o0r1
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Save Globe anis09001:2015, 150 14001:2015 & ISO 45001:2018 (OH&S) Certified
W e P NABL Accredited Laboratory [A Constituent Board of QCI), TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

¢ /- Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.7 - 201 301
GRC o " ‘

Phone No.: 0120 - 4044630, 4044550, 4323120, Fax: 0120 = 2406519, 0120 - 4044675 Vil i Y
Website: hitps.//www.grc-india com, E-mail : lab@gre-india com: wfo@greindiacom e Cs01—

Test Report

Report Code: A20231231-053 Issue Date: 31.12.2023

Issued To: Industrial Park Project by M’s Signature Analysis Duration: 04.12.2023 10 31.12.2023
Global (India) Ltd. at Village-Shidrawali.
Distt. Gurugram, Harvana.

: Sample Description: Ambient Air

RESULTS
(Ambient Air Quality Analysis)
SAMPLING DETAILS

Sampling Location ¢ Near BMU D Block Crossing
Sample Collected by : Mr. Maan Singh ‘
Sampling Protocol : GRC/LABSTP/AIRO1:2018
Weather Condition :  Clear Sky
Sampling Duration : 24 Hours !
Sampling Duration for CO : | Hour
Sampler Location w.r.t. Height : 4.0 Meter above Ground Leve|
Sample Packing & Marking : Plastic Bottles Zip Polybag & SGIL/DEC/A001-A008
: '7 Test P:irameters
Particulate Particulate Sulphur Dioxide Nitrogen Carbon
Matter Matter (SO.); pg/m’ Dioxide ’ .\vlonuxide.s
No. Date  (PMujimg/m’  (PMag); pg/m’ S (NO:); pg/m (CO) pg/m
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 {Part 6):2006 (Part 10):1999
(RA 2022) > ik (RA 2017) _(RA2022) @ (RA 2019)
- 02122023 | T e 773 10.9 348 710
2 06.12.2023 1534 e 718 2 97 392 750
33 10122023 1621 749 10.6 36.3 i 220
4 14.12.2023 ‘ 157.8 ' 72.1 1.6 36.4 690
3 18.12.2023 166.2 79.2 11.8 34.7 744)
6 21122023 161.5 753 11.2 39.6 790
74 25122023 139.7 73.5 99 373 810
8 29122023 174.3 834 113 16.2 &R0 ?
A “*“End of Report™=
L \
i Nanjnder Sin _ |
(St Chepsy
Autho S m;@#v
(Seal& pidnaricre)
GRC LAB, ¥ Rew 00 . \—.j A5 3287201
Note: | The rasits Incated only mier to the festect samples und listed porameters and Co nol endarse any precuct
2. Tius certificate shall rot be reproducid whnlly or in part WithGuT prior writzen consent of the labor atory
3 This covtifcate shall nat be used in anv advectising Medio oras evidence ut the court oF Law without pried wrilten consent of the laboratory
$ The samples received shall bé destroyad after 36 days itom the dare of issue of the rugort uniess specibed othe rwise snd sampis fo biologica! tesiing will be destsoved ater T days of testing
Page 1of1 A’,V
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Save G!Obe

Recognized by Ministry

GRC %k

i SR8

An 150 9001:2015, IS0 14001:2015 & ISO 45001:2018 (OH&S) Certified
NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

of Environment, Forest & Climate Change (MOEF&CC, GOI),

under the E (P) Act, 1986
Head Office: F-377, Sector-63, Noida, Gautam Budh Nagar, UP - 201 301
Phone No.: 0120 - 4044637 4044660, 4323120, Fax: 0120- 2406519, (G120 - 40445675

Website: hiips [lwvew gre-indig com, E-mail - lab@gre-india.com info@zrc-indiacom

Report Code: A20240130-05

Issued To: Industrial Park Project by M/s Signature

Test Report

3 Issue Date: 30.01.2024

Global (India) Ltd. at Village-Shidrawali,

Distt. Gurugram, Haryana.
Sample Description: Ambient Ajr

SAMPLING DETAILS
Sampling Location

Sample Collected by

Sampling Protocol

Weather Condition

Sampling Duration

Sampling Duration for CO
Sampler Location w.r.t. Height

Sample Packing & Marking 3
Paffiéulate
S Matter
No  Date (M) pym’
IS 5182
(Part 23):2006
| azmy
1 01.01.2024 156.2
2 | 05012024 160 3
3 | Osoizoed 1628
= 12.01.2024 1354
3 16.01.2024 1626
6 20.01.2024 1503
7 24.01.2024 151.3

8 28.01.2024

(Ambient Air Quality Analysis)

Near BMU D Block Crossing

Mr. Maan Singh

GRCLAB/STP/AIRO1: 2018

Clear Sky

24 Hours

I Hour

4.0 Meter above Ground Level

Plastic Bottle/ Zip Polybag & SGIL/JAN/A001-A008

Test Paﬁl_l—neters

~ Particulate Sulphur Dioxide Nitrogen
Matter (SO,): pg/m’ Dioxide
7 (PM,5); pg/m’ S ~ (NO,); pg/m’
IS 5182 (Part IS 5182 1S 5182
24):2019 (Part 2):2001 (Part 6):2006
S (RA 2017) (RA 2022)
71.8 99 329
75.6 HT 361
75.9 12.1 0.7
71.4 10.6 344
75.7 1 36.1
709 g8 33.6
69.4 96 38.1
70.7 123 377

““End of Report=*

Narind

Analysis Duration: 02.01.2024 10 30.01 2024

Ca rbon
Manoxide.‘
(CO) pg/m’
IS 5182
(Part 10):1999
(RA 2019)
730
690
6
740
840
790

0
700

710

er Sifigh;

GRC-LAB/CE 030

Note: i Ther s cnddicatsd unly

e wha
il not bensed in sny ad

1

i} sing mechia or
+ The samples roces

\y

o e tested samplas 1o (abeg Barametersand de act ondor
©F I part wirthout Joior writien cansent of e s

A5 dencE 19 the court of Law wir WIZen cansent of e ‘ybhoratary

ved shait be desteoved after 10 days fom the datg of ssut ofthe repert ualess sperified otherwise and sa nple for ioiagical testing will be destravad site

Page 1of 1
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Save Globe aniso 9001:2015, IS0 140
R ¢ NABL Accredited Laboratory

under the E (P) Act, 1986
Head Office: F-375, Sector-p
Phone No.: 0120 - 4044630,
Website: hups://vrww gre-i

Recoegnized by Ministry of Environment, Forest & Climate Change

o, B

01:2015 & 1SO 4500 1:z2o18 (OH&S) Certified
[A Constituent Board of QCI), TC 7501 (Chemical & Biological)
[MOEF&CC, GO,

3, Noida, Gautam Budh Nagar, U.P - 201 301
4044660, 4323120, Fax: 0120 - 2406519, 0120 4044675 £
idcon E-mail : leb@arc-india com: info@erc-india com gzt

Report Code: A20240228-05
Issued Tao:

Industrial Park Project by M/s Signature

Test Report i |
Issue Date: 28.02.2024

Analysis Duration: (02.0°.2024 ¢, 28.02.2024

3

Global (India) Lid_at Village-Shidrawali,

Distt. Gurugram, Haryana.
Sample Description: Ambient Air

SAMPLING DETAILS

Sampling Location
Sample Collected by

Sampling Protocol z
Weather Condition s
Sampling Duration -
Sampling Duration for CQ 2

Sampler Location w.r-t. Height
Sample Packing & Marking

RESULTS
(Ambient Air Quality Analysis)

Near BMU D Block Crossing

Mr. Maan Singh

GRC/LAB/STP/AIRO1: 2018

Clear Sky

24 Hours

! Hour

4.0 Meter above Ground Level

Plastic Bottle/ Zip Polybag & SGIL/FEB/A00 1-A008

Particulate

Test Pa_-r-érmetel.'.s“ =

= ﬁérﬁculat}

: Sulphur Dioxide -Nitroge"ﬁ g Carbon
S Matter Matter (50;); pg/m’ Dioxide Monoxide,
No. Date (PMy); pg/m’  (PMyg); pg/m® s _ (NO:)pg/m® (CO) pg/m®
IS 5182 IS 5182 (Part IS 5182 IS 5182 IS 5182
(Part 23):2006 24):2019 (Part 2):2001 (Part 6):2006 (Part 10):1999
e SRR e e 0 o 2L (RA2017) (RA2022)  (RA 2019)
1 01.02.2023 140.7 642 10.7 333 880
2 05023024 ANE . i 113 353 E 730
3 09.02.2024 1527 o 717 3 BT 2 39.4 & 930
47 13025024 fs 1300 69.5 T2 366 540
17.02.2024 156.7 72.2 113 382 730
6 20022024 147.8 67.8 119 354 704
7 23.02.2024 153.5 72.9 12.1 416 710
8 26.02.2024 149.7 68.6 116 375 680
; **End of Report++
GRC-LAS/QF-039 Bew.00

Note: i e resubisingicated only reiv
Z.This cactificats shall not be rpor

4 The samples recoved shail be desroyed after 30 davs from

i En2 rested semples and listed Farameters anchdc not 2 ndorse any product
adieed wholly or in part withcut srgr wre =
3. Thiscertifieate shall not be ased in any sdverbising medizor a5

e date of fo

idence A wrdencsnseal of the laborsty.

the isportunings specified DLve rwise and sample for oological test
Page 1 of1

T8 Wil be destrovsd after 7-davs of wsling.
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GRC INDIA TRAINING & ANALYTICAL LABORATORY

An IS0 9001:2015, ISO 14001:20 l.) & TSO 45001:2018 (OH&S) Certified
NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
SRS under the E (P) Act, 1986
GRC j d Head Office: F-373, Secter 63, Noida, Gautam Budh Nagar, U.P - 201 301

42 Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 1120 24065 19,0120 - 4044675

Website: b JLlwww zrc-india.com, E-mail - |3 : . info@gre-india.com

Test Report
Report Code: N20231205-049 Issue Date: 05.12.2023

Issued To: Industrial Park Project by M/s Signature, Data Received on: 05.12.2023
Global (India) Ltd. at Village-Shidrawali.
Distt. Gurugram. Haryana.

Sample Description: Ambient Noise

RESULTS
Ambient Noise Level

MONITORING DETAILS
Date of Monitoring : 04.12.2023
Monitoring Done by :Mr. Maan Singh
Maonitoring Protocol : 1 1S 9989: 1981, RA 2020
Weather Condition : Clear Sky
Monitoring Duration : 24 Hours
[ ! { | Limit As Per Noise Pollution .
| & | LOCATION | SR (Regulation & Control) Rules, | Othen(c;f:;:*:!)ue
No. | ‘ 2000 Leg, dB (A) ’ sy
i ' Day Time* | Night Time** | Day Time*  Night Time**
B Project Site Commercial Area 65 55 sk3 1 w3
Bharat Petroleum Petrol 2 i

{ : < & i S %

2 Puicon, Abeiabliionh Commercial Area 65 35 | 50.3 427

3 Downtown Palasoli Residential Area 35 { 43 | 53.2 | 435
§ | a3 i i |
| Indraprastha Gas , i .:
| 4 ! Limited ONG Sgation, | Commercial Area 65 35 | 63.6 52.9

@ Se t Hotel Bilas 5 3 i : =

. \‘.1:—?5: Ra(t)h?u-a; i?;:;r Commercial Area ; 65 55 60.9 50.5
* Day Time . C 6.00 am. o 10.00 p.m = RN A T
| **Night Time ¢ 10.00 p.m. to 6.00 am. : B
**End of Report**

GRC-LAB/QF 239
s indicatad oniy refer ot o samples and Usted pardmetersamd v not o
e sinall not be reproduced wiollv orin Part witi:oul pnor wilLen cons
i not e used by any sdvertising medls o7 a5 evicence In the couet of Law without prior writren cansent of tie laborator
+ The sampies received shall be destraved after 30 davs from toe date of Hstie of the repart unless speciited otherwise tnd sample for bicks I.{lLlih:‘_*leﬂgis..! ve dostroyad after 7 days of

Page10f1
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Pl GRC INDIA TRAINI \ua um xLu upw.m |
l%‘“ ‘.'-‘4,--‘r‘1\3: 3 5 | lia [}
Save Globe An IS0 9001:2015, IS0 14001:2015 & 10 15001:2018 (OH&S) Certified
[t X NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 {(Chemical & Biological)

o . Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986
GRC (é { Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, 1P - 201 301
i o '  Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 24065 lq 01 "0 4()1 4675
Website: hitps://www grc-indiacom, E-mail : lab@gre-india.com: @arc- .Com

Test Report |

Report Code: $20231221-049 Issue Date: 21.12.2023 ‘
Issued To: Industrial Park Project by M/s Signature, Sample Received on: 04.12.2023
Global (India) Ltd. at Village-Shidrawali, Analysis Duration: 05.12.2023 to "0.12.262}

Distt. Gurugram. Harvana. |
Sample Description: Soil Sample

RESULTS |
Soil Quality Analysis |
SAVIPLING DETAILS
Date of Sampling :04.12.2023 |
Sampling Location : Project Site '
Sample Collected by : Mr. Maan Singh
Sampling Protocol : GRC/LAB/STP/SOIL/O1: 2018
‘Weather Condition : Clear Sky
Sample Quantity :5 kg |
Sample Packing & Marking : Zip Polybag; SGIL/DEC /SQ-01 |
NS‘.)' Parameters Units Results Test Method ‘
1. |Texture SR 1 3 | Sandy Loam GRC-LAB/STP-SOIL/22: 2018 |
‘2. | Particle Size Distribution ;; 2 | 'IS 2720 (Part-4): 1985, RA 2020 E
. |Sand ] ] 63.7 3 |
| Silt | % ! 16.9 '
i | Clay ; % ' 19.4 ' RPN o i
.3 .pH (1:2 Suspension) ! - ‘ 750 /1S 2720 (Part-26): 1987, RA 2021 ‘
‘4. 'Electrical Conductivity (1:2 |  pSem | 447 IS 14767: 2000, RA 2021 |
‘5. Moisture Content AR e [S2720 (Part-2): 1973, RA 2020
6. ‘Cation Exchange (.apa..m ((‘Et’) meq 100 gm | -‘1-5'.6_____-[';;;1’0 ll;art-“-H 1976, RA ’0";6“__-
7. |Available Potassium (as K) I mghkg | 69 'GRC-LAB/STP-SOIL/07: 2018
e mgcaole Sodxu'rﬁ‘l_a; Ndy e mg'i{g g 117 ~ |GRC-LAB/STP- SOIL 07,2018
9. |Exchangeable Calcium (as Ca) | mghkz | 1901  GRC-LABSTP-SOIL08. 2018
10, Exchangeable Magnesium (as Mg)  mukg 341 GRC-LAB/STP-SOIL/08; 2018 |
. [l [Sodium Absorption Ratio (SAR) | - | 065 GRC-LAB/STP-SOIL/19; 2018 '
12, Organic Matter ek TR T ST RO | 2720 (Pant-22): 1972, m?fﬁﬁ 385 3
3. Tomas 0 ey | 40 lIS14684:199 RA2019 |
- 14.  Nitrate (as NO;) mg/kg 5.7 [S [4684: 1999 RA 2019 '
15, Total Phosphate (as PO.) mgkg | 63 |USEPAMethod3653: 1978 |
16. lIron (as Fe) mg’ke 2:3 LSEPA Method 3051-A: "00"
17, B T P R e e mgkg | 22 |USEPA Mcthod 3051-A: 1oo:’ R !
G f
—— |
4 '\" |
. &
. ! |
N |
i GRE LAR/QFO3S - Rev-00 I s tase 0267 201
Note: 1The results indicated anly refer 1o the testad simples 1Y listed parameters and 4o pot encorse any prodhuct . 4o |
2 Tnis certificate shall nol be reproduced wholly or ilgat without prior writen consent of the laborswory
I 3. This certificate shall not be used in any advertising m!

2 or as eavidenca (n the court of Law without prior written consent of the laboratory |
4. The samples received shafl be destroved after 30 days from the dat= of issue of the report unless spacifisd otherwise and sample for hiologicn) testing will se dustroved after 7 davsof testing, |

. Pagelof2
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Website: il

An IS0 9001:2015, IS0 14001:2015 & ISO 45001:2018 (OH
NABL Accredited Laboratory (A Constituent Board of
Recognized by Ministry of Environment, Forest & Cli
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NG & AN

\LYTIC
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(P) Act, 1986
F-375, Sector-63, Noida, Gautam Budh Nagar, U.P-201 301
120 - 4044630, 4044660, 4323120, Fax: 0120 -
wgre-indiacom, E-mail : lab@gre-indi

vy

&S5) Certified
QClI), TC7501 (Chemical & Biological)
mate Change (MOEF&.CC, GOI),

1

2406519, 0120 - 4044675

AL LABORATORY

Report Code: $20231221-049

Issue Date: 21.12.2023

IIB; 2020

18 Cuppéf {as Cu) | mglg'_ka : 1.1 USEPA Method 305 1-A: 2007
19. Boron (as B) o I we T ia . e
20. Manganese (asMn) |  mgke 76 [USEPA Method 3051-A: 3007
21 Water Holding Capacity % | 257 ‘GRC-LAB/STP-SOIL/
22 Pomelily ] e IS 2720 (Part-17): 1986. RA 2021
2 [oraily T s : 387  GRC-LAB/STP-SOIL/20: 2020
24 |Bulk Density | mmlec | 131 GRC-LAB'STP-SOIL/IZ 2018

S e o il **End o_f_ﬁ;port*;ﬁ i) P TR

GRC-LAS/GE 939 it

Note: 1The resuits ingicars anly refer b o

2 This certificate shail not be “eproduced wholly or in part without
e used inany adverusing media or as sw
4 The samples recoived shall be destroved

3. This cerdficate shall not

i Test o sumples ind listed parameto ry

and 4o pot endorse anv product

PUIGE Writen consent of the labor.iwry
‘dence in the court of Law withaut
after 30 days from the dite of issue of the "eport unless spec

AT written consent of the fbortry
fled otherwise and sample for rologics! westing wi

Page 2 of 2

& destroved after 7 days af test 2
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An lSﬂ 9001: 201:: 1S0 14001: 2015 & 180 45001: 2018 {OR&S] Certlﬁed
NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E [P) Act, 1986

GRC f ;‘ Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
ST Phone No.: 0120 - 4044530, 4044660, 22231 20, Fax Ul.r.U 24JE7 19, lei‘ 1044675

Website: https.//wwwarc-indiacom, E-mail : |:

{ RC 1‘* L": A ?'_!"3{,“1\5",’;} & Al l’i TICALI ‘L,U} VVi‘E Y

Report Code: $20231221-050

Issued To: Industrial Park Project by M/s Signature,
Global (India) Ltd. at Village-Shidrawali,
Distt. Gurugram, Haryana.

Sample Description: Soil Sample

Issue Date: 21.12.2023

Sample Received on: 04.12.2023
Analysis Duration: 05.12.2023 t0 20.12.2(

RESULTS
Soil Quality Analysis
SAMPLING DETAILS

Date of Sampling 104.12.2023

Sampling Location : Non-Agricultural Land Village Kapriwas

Sample Collected by : Mr. Maan Singh

Sampling Protocol : GRC/LAB/STP/SOIL/1L; 2018

Weather Condition : Clear Sky

Sample Quantity :5 ke

Sample Packing & Marking : Zip Polybag; SGIL/DEC /SQ-02
Nso Parameters - Units Resulis Test Method
1. Texture e e =1 ek L GRC-LAB,STP SOIL/22; 2013
'2.  [Particle Size Distribution ez ” IS 2720 (Part-4): 1985, RA 2020
i Sand % | 653
f Silt ‘ % 17.2 ;
| Clay ; % | 173 g
|3, pH(1:2 Suspension) . | 767  [IS2720 (Part-26): 1987, RA 2021 |
4. Electrical Conductivity (122 I ik 443 1S 14767: 2000, RA 2021
IS Mo&sture Contem R i TR SR i 1S ’?"0]?’;1—") "17;)7_“ RA 2020 2020 |
6. Cation Exchange Capacity (CEC) | meqt@mm | = 6 & 2720 (Part-24): 1976, RA2020 |
7. Available Po:é's?sli'f;eas Kl | meke 67  |GRC-LAB/STP-SOIL/07-3018
. _Fxchanuedt;lggtsdlunl (asNa) = mgke TONREIE GRC-LAB/STP-SOIL/07: 2018
9. |Exchangeable Calcium (a5 Ca) | mghkg | 1947 |GRC.LAB/STPSOIL 08:2018
jt_?h;E-\(:']%:‘:n;eabk Magn:ﬁs@ﬂ@iy’ilﬁ__f"”ﬁw e | SR |GRC-LAB/STP-SOIL/03; 2018
I1.  Sodium Absorption Ratio (SAR) - 0.62 'GRC-LAB/STP- SOIL/ !‘J 2018
|12, Organic Matter SLE R R e T (152720 (Pan-22): 1972, RA 2020
{13, Total Nitrogen (: | wmele | 0 & s uee 1999 RA 2019 i
1+ Nilrate (as NO; ) mg/kg 33 IS 14684: 1999 RA 2019
15, Toral | Phosphate (as PO,) make T el __ USEPA Method 365.3: 1978
U Heahergy ™ . ] _mghsg | 48 [{SEPA Meiod Jow-f:\'“v&ﬁ S
17. | Zinc (as Zn) 2 ma/ke 2.1 USEPA Method 3051-A: 2007

GRC-LAB/GF-029
Note: t The rzauits ndicoied anty refer oo the tested sanipies anid Kateafammeters sd do nut 2ndorse any procuct
2 Thes eernficate shail not e reproduced whelly or ‘ £ prir writte n consent of the laboritnry,
3. This certificite shall not be used in any advertisk 1za ar M avidences in the courtel '_‘m withant pror writhen consens of the laberatory.

4 The samgles received shall be destroved after 30 days from the dats of issuz of the repart urtless specified atherwise and sample for binlogical testing will he destrayed affer 7 days of testing
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Save Globe an 150 9001:2015, IS0 14001:2015 & IS0 45001:2018 [OH&S) Certified
3 d Al LA P NABL Accredited Laboratory (A Constituent Board of QC1), TC 7501 (Chemical & Biological)
7 ol Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI},
il under the E (P} Act, 1986
GRC "y 0 Head Office: 375, Sector 63, Noida, Gautam Budh Nagar, UP-201 30
i Her Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Website: https.//wwi gre-india.com, E-mail : lab@gre-india.com: info@src-india.com

Test Report
Report Code: S20231221-050 Issue Date: 21.12.2023

18. Copper (as Cu) 12 USEPA Method 3051-A: 2007

19 fBormisEy 23 [USEPAMethod3051-A:2007
20. Mangapfsq()as Mn) RIS 7.4 _ USEPA Method 3051-A: 2007

253 |GRC-LABSTP-SOIL/13:2020
SO ) IS 2720 (Part-17): 1986, RA 2021

39.8 'GRC-LAB/STP-SOIL 20:

21 Water Holding Capaciry =
122, [Permeabibyy =0
23. |Porosity

2e [oabely | Bwe [ 131 |GRCLABSTRGMUIZ w1

**End of Report**

OGRO AR/OFP0Ia R 07
Note: : The resuits indicated oniy sefer to the tisted sampdes and lsted parametersand di nos sdarse any produst
< Thas cestunate shall not be repruduced wially or a part withaul prior written coasant of the laharatary \
37} shall not be used in any advertising media or as avidence in the couct of Law wichout prios written consent of the laborage

seripies recetvexd shall be destroves after 20 Javs ram chedate of issye of the raport unless speafied otherwise apd samp
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Save Gtobe

An ISO 9001:2015, 1SO 14001:2015 & ISO 45001:2018 (DH&S) Cernﬂed
NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change [MOEF&CC, GOI),
under the E (P) Act, 1986

Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P
Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: ﬂIi‘O
Website: diips://www.gre-indiacom, E-mail : lab@gr¢

y

201 301
’1-0631) Ul‘U 4044(371

Report Code: $20231221-051 Issue Date: 21.12.2023
Issued To: Industrial Park Project by M/s Signature,
Global (India) Ltd. at Village-Shidrawali,
Distt. Gurugram, Haryana. |
Sample Description: Seil Sample

Sample Received on: 04.12.2023 |
Analysis Duration: 05.12.2023 to 20. 12.2023

RESULTS \
Sail Quality Analysis |
SAVIPLING DETAILS
Date of Sampling £ 04.12.2023 |
Sampling Location : Non-Agricultural Land Village Gurjar Ghatal |
Sample Collected by : Mr. Maan Singh |
Sampling Protocol : GRC/LAB/STP/SOIL/01: 2018 |
Weather Condition : Clear Sky '
Sample Quantity :5kg
Sample Packing & Marking : Zip Polybag; SGIL/DEC /SQ-03
NS(;. Parameters Units Results Test Method !
1. [Texure - | sandyLoam  |GRC-LAB/STP-SOIL/22;2018 |
2. Particle Size Distribution g [ '[S 2720 (Part-4): 1985, RA 2020 | |
{Sand % 67.5 &
| Silt % 153 B
.‘ Clay : % ‘ 17.2 j ||
|3.  |pH (1:2 Suspension) A SSRGS ] {IS 2720 (Part-26): 1987, RA 2021 ||
|4 Electrical Conductivity (122 | aS/em MU liIS14767:2000,RA2021 | |
'S.__ Moisture Content | % 6.5 1S 2720 (Pant-2): 1973, RA 2020 |
|6. Cation Exchange Capacity (CEC) = meq/100 gm 135 IS 2720 (Part-24): 1976, RA 2020
'7. |Available Potassium (as K) |  mgke | 71 'GRC-LAB/STP-SOIL/07:2018
8.  Exchangeable Sodium (asNa) | moke | 1S GRC-LAB/STP-SOIL/07: 2018
9. Exchangeable Calcium (asCa)  mgky 1938 ~ GRC-LAB/STP-SOIL/08; 2018
10. FxchanUcablc Mau}u;;mm (as Mu} ey mg'kg 3 L 'GRC- L aB STP-:aOILrOS 3018 |
'_i_i“._l’»’.?ili?um Absor;iifc;n Ratio(SAR) | - | 0.62 GRC-LAB/STP-SOIL/19; 2018
2. Organic Matter A e SRR T IS 2720 (Par-22): 1972. RA 2020
|13, |Total Nitrogen (as N) e EETTIE 1S 14684: 1999 RA 2019 '
14, TNitrate (as NO3) mg/kg 4.9 IS 14684: 1999 RA 2016
'15. [Tortal Phosphate (as PO,) mg kg 5.1 'USEPA Method 363.3: 1978
'16. Iron (as Fe) “mgikg = USEPA Method 3051-A: 2007
17 izmeqmzm | - mgkg | = 'USEPA Method 3051-A: 2007

GRC-LAB/QF-039 .
NOt8: 1 Ths resuits indicated unfy refer to the it
2. This certifieate shail not be reproduced wholly or in (M wathous

+. The samples received shail be destroyed after 30 daws ir

d Histed patameers and de not endorse any

uen the date of issue of the report uniess spedified stirerwise and sample fo

progduxt
prior w:itien consen: of the laboratory.

Page 10f 2
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3. This certificaie sball not be used in any advertising media o1 us evidence in the courtof Law withoul prior writien cansent of the faboratory.

ical wstng will be destroves after 7 daysof

wulng.
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Save Globe  ani509001:2015, 150 140012015 & 150 45001:2018 (OH&S) Certified
N ; NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

GRC j/ ){(1 Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.2 - 201 301
/7

Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675
Website: hitps.//www. grc-indiacom, E-mail : ja b@grc-india.com; jnf

Test Report

Report Code: $20231221-051 Issue Date: 21.12.2023

o

fo@grc-india.com T e rsoy =

18.  Copper(as Cu) mgke v 'USEPA Method 3051-A: 2007

|19, [Bewatmmy T agke | 23 likera ﬁéthd&'égé;i'l; 2007

120. [Manganese s Min) mgkg | 68 |USEPA Mcthod 3051A- 3007
FIR _ Water Holding Capacity RS SRS Tl 'GRC-LAB/STP-SOIL/13: 2030
22, [Permeablity =~ T Cigee - 23 ~[1S2720 (Part-17): 1986, RA 203]
R ey -3 AR e GRC-LAB/STP-SOIL20. 2020

gmice 15 (GRC-LAB/STP-SOIL/12; 2018
**End of Report**

GRE-LAB/OFG39 Bans w30
Note: 1 rhe resulis indicsted anly refer ta the tested sampies and (isted pasamielers and do nor endesse any arpduce
£ This certibicate shall not be repreduced whally or in part without prior writien consent of the laboratary
3 Thiscertificate shall not be used in ny advertising media oras evidence inthe covet of Law without prior written coasent af the aboratesy
% The samples recsived shall be destrayed

aiter 30 days from the date of issne Afthe report unless spealied otherwise and sampic fe bl

" Page 2 of 2

Offenl fostug will be destroyed ter 7 days of 129ting
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Saae GRC INDIA TRAINING & ANALYTICAL LABORATORY |

1 2 ¢ IC D1 A i3> ROOLS REsearcn & REE |
Save Globe  Aanis09001:2015, 150 14001:2015 & IS0 45001:2018 (OH&S) Certified

] '““~;'. 1) NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

R £ Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
- under the E (P) Act, 1986

GRC )f’g ea{a' Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, L.P - 201 301
b Phone No.: 0120 - 4044530, 4044660, 4323120, Fax 0120 - 2406519, 0120 - 4044675
Website: https //www.grc-india.com, E-mail - lab@: iz ; info@gre-

LAl 3

o LTE ] L4}

Test Report |

Report Code: $20231221-052 Issue Date: 21.12.2023

Issued To: Industrial Park Project by M/s Signature.
Global (India) Ltd. at Village-Shidrawali,
Distt. Gurugram, Haryana.

Sample Description: Soil Sample

Sample Received on: 04.12.2023 |
Analysis Duration: 05.12.2023 10 20.12.2023

- RESULTS
Soil Quality Analysis |
SAMPLING DETAILS
Date of Sampling :04.12.2023 |
Sampling Location : Agricultural Land Village Sidhrawali \
Sample Collected by : Mr. Maan Singh
Sampling Protocol : GRC/LAB/STP/SOILOL; 2018 |
Weather Condition : Clear Sky ‘
Sample Quantity 15 ke
Sample Packing & Marking : Zip Polybag: SGIL/DEC /SQ-04 i
e e e \
, Nso Parameters Units Results Test Method
1. |Texture - Sandy Loam GRC-LAB/STP-SOIL22; 2018
2. Particle Size Distribution ‘ IS 2720 (Part-4): 1985, RA 2020
‘Sand } % 63.5 '
: Silt { % 16.8
f Clay | % ' 19.7 |
‘3. pH (1:2 Suspension) | R 7.78 IS 2720 (Part-26): 1987, RA 2021
4. Electrical Conductivity (12 | uSiem 337 1S 14767: 2000, RA 2021
‘5. Moisture Content R L 1S2720 (Pant-2): 1973, RA 2020 |
6. Cation Exchange Capacity (CEC) | meq/100gm = 141 1S2720 (Part-24): 1576, RA 2020 |
7. Available Potassium (as K) ‘mg ke 87  [GRC-LAB/STP-SOIL/07; 2018 |
8.  Exchangeable Sodium (as Na) = muzke 121 GRC-LAB/STP-SOIL/07; 2018
9. Fxchangeable Calcium (as Ca) mgkg 2018 ~ GRC-LAB/STP-SOIL8: 2018 |
10. Exchangeable Magnesium (as Mg) | mgkg 395 GRC-LAB/STP-SOIL08: 2018 |
[1.  Sodium Absorption Ratio (SAR) B 0.64 GRC-LAB/STP-SOIL/19:2018 |
12, Organic Matter % 0.46 IS 2720 (Part-22): 1972, RA 2020 ‘
13. Towl Nitrogen (asN) “mglkg | 245 2 |IS14634: 1999 RA 019
° 13 |Nitrate (as NO,) mg/kg 6.3 IS 14684: 1999 RA 2019 |
15, Total Phosphate (as PO,) ~ makg : 68  USEPAMethod 3653:1978 |
16.  lron (as Fe) me/ke 9.7 USEPA Method 3051-A: 2007 |
117 |Zinctas 2a) SR T T A USEPA Method 3051-A: 2007 |

cate shall notbe @; i any advertising imed s or as evidence in the rourt of Law witheur prior writica consent of the laboratory
L The samples receivad shall be destroyed siter 30 davs rom the date of ssue of ths report unless specifiod atherwise and samoic for biclogical =ating will be destroved aitec 7 days of Lesting |

Page10f2
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An 150 9001:2015,

under the E (P) Act, 1986

Phone No.: 0120 - 2044630, 4044660, 4323120, Fax:0120-

Website: hitps //www gre-indiacom, E-mail - lab@gic

1SO 14001:2015 & ISO 45001:2018 (OH&S) Certified
y NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Riological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),

Head Office: F-375, Sector-63, Noida, Gauram Budh Nagar, U.P - 201 301
24065

I 4

19,0120 - 4044575
£ -india.co

Test Report
Report Code: $20231221-052

18 :(‘opper (as Cu) mé.-;kg 1

'19.  Boron (as B)

{20. Manganese (as Mn) ﬁm_mg,.kg i
21 ‘ig&&ﬁ;ﬁ;gtapa@ RS el . - BT
(22, [Permtabily ™~ | o T T2
23.  Porosity L e R T
24 [BulkDensty T gmee | im;

**End of Report"‘:m E

GRE-LAB/OF-(39

Issue Date: 21.12.2023

USEPA Method 3051-A: 2007

—[USEPA Method 3051-A: 2007

USEPA menh(g}ba‘ﬁi{ééd‘f .

_ GRC-LAB/STP-SOIL/13: 2020

IS 2720 (Part-17): 1986. RA 2021

_ GRC-LABSTP-SOIL/20; 2020
GRC-LAB/STP-SOIL/I2; 2018

: Rev 80
NOtE: 175 results indicated only tefer Lo the fustad samples and (sted paragretors and do necendorse any product
:: This certificats shall not be reproduced wholly or in part withous PraE Wiitten consent of the laba; atocy,
}. This certificate shall not be used in any adverusing media or 45 evidence in the court of Law without prior writeen
4 The samples raceived shail be destrayed after 10 davy from the

Page 2 of 2

1

e =

" & _hssm Date: 0207 2013
= L

consent of the laboratory
date of issue of the revort unless spiified otherwise and samp e fos

biolagical testing will be destroyed after 7 days of testing,
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!—"a'

under the E (P) Act, 1986
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NABL Accredited Laboratory (A Constituent Board of QCl), TC 7501 (Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),

Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
Phone No.: 0120 - 4044630, 4044660, 4323120, Fax:
Website: https //www grc-india.com, E-mail : [
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Report Code: $20231221-053
Issued To: Indusmal Park Project by M/s

Distt. Gurugram, Harvana.
Sample Description: Soil Sample

Signature,
Global (India) Ltd. at Village-Shidrawali.

Test Report

Issue Date: 21.12.2023

Sample Received on: 04.12.2023 L
Analysis Duration: 05.12.2023 10 20.12.2023

4 The sampiesreceived shall be destroved alter 30 days from the das

wsne of the report uniess specilied atherwi=s anc sampis for by

Page 1 0f 2

DI

. RESULTS
Soil Quality Analysis |
SAMPLING DETAILS
Date of Sampling 104.12.2023
Sampling Location : Agriculral Land Village Rathiwas
Sample Collected by : Mr. Maan Singh ‘
Sampling Protocol : GRC/LAB/STP/SOIL/01: 2018
Weather Condition : Clear Sky ‘
Sample Quantity :5kg
Sample Packing & Marking : Zip Polybag: SGIL/DEC /SQ-03 |
|
| NS(')- Parameters Units Results Test Method
l. | Texture B GEE Sandy Loam | GRC-LAB/STP-SOIL22; 2018 |
2. Particle Size Distribution | g = 1S 2720 (Part-4): 1985, RA 2020 1
’} Sand { % 63.8 ]
i Silt ' % 16.9
i Clay % : 19.3
'pH (1:2 Suspension) . 7.88 [S 2720 (Part-26): 1987, RA 2021 |
'4.  !Electrical Conductivity (1.2 uS’em T T |1S 14767: 2000, RA 2021
'5. Moisture Content o % 8.6 '19 2720 (Part-2): 1973, RA 2020 '_
6. |Cation Exchange Capacity (CEC)  meq/100 gm 141 [IS2720 (Part-24): 1976, RA 2020 ‘
7. |Available PB:as;.mm(as K) 1 megkg | 89 " GRC-LAB/STP-SOIL/07; 2018 '
8. Exchangeable Sodium (as Na) ~ mekg 127 'GRC-LAB/STP-SOIL/07, 2018 \
e Fuhanncable Calcium (as Ca) mg.‘k" f - _{:R( l..u\_B STP-SOIL/GS: 2018
0. E\(\.hanﬂeébie ‘Magnesium (asMg) | mgkg | 387 GRC-LAB/STP-SOIL/GS: 2018 ‘
‘11. Sodium Absorption Ratio (SAR) Bl | 0.68 'GRC-LAB/STP-SOIL/19: 2018
(12, |Organic c Marter % G ~ lIS2720 (Part-22): 1972 RA 2020 ‘
13 Total Nitrogen (as N) Feke | 020202020 M IS 14684 1999 RA 2019
" [ [Nitrate @sNG,) | meg | 00 67 = [IS14634:19%9 RA SL__ it |
15 Total Phosphate (as PO;) mg/kg 6.9 USEPA Method 365.3: 197
16. Iron (as Fe) =) meke | 2 103 |USEPA Method 3051-A: ’oo; oz 31
[t [Peeqssey | . | mgkg 26 'USEPA Method 3051-4: 2007 |
Author
£ \1\ ’ (Seal
GRE-LAB,/2E-039 st
Note: 1 12 resuit it oy refer b0 the tested suniples 4 i listfgdratnsters and do not encorse any product
2. Thiscertil 3t not be reproduesd wheily or lmwwm iy writen consent of the laboratory
3 "!-u.m*‘ne nail not be used w any u.wnwr-wu ar as at\deak= in the cuurtof Law without prior weitten consent of Lhe laboratury

<! testing will be destroyed after 7 days.ol Lesling.
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Save Globe anisoso01: zms IS0 14001:2015 & IS0 45001:2018 [OH&S} Cemﬁed
¢ o e S " 0 NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 {Chemical & Biological)
3 - il Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, Gor),

under the E (P) Act, 1986

Head Office: F-375, Soctor-63, Noida, Gautam Budh Nagar, U.P - 201 301

Website: https://www.grc-india co

Phone No.: 0120 - 4044530, 4044660, 4323120, Fax: 0120 - 2406512 0120 - 4044675
m, E-mail : Lab@gre-india com: info@gre-india con

Test Report

Report Code: $20231221-053

Issue Date: 21.12.2023

18.  Copper (as Cu) mgkg 1.7 USFPA Viethad 3051_A: 2007
19. | Goron (as &) i mgkg | 23 _USEPA Method 3051-A: 2007
20, Manganese (as '-'J:ﬁj S mgkg | 101 USEPA Method 3051-A: 2007
21. | Water Holding O TN T et s T  GRC-LAB/STP-SOIL/|3- 2020
22 Permeabiliy T N Sl Ty IS “"o(Pan-l?TTGss RA 2021
23, Porosity N 5o I R _ GRC-LAB/STP-SOIL20: 20;2020
24 Bulk Density N e _GRC-LAB/STP-SOIL/I2; 2018
P F LA S  **End of Report*+ = Dk
GRC-LAB/OF-039 Re 2012
Note: 1 1heres Buls Mkﬂlmm‘ refer 20 the testod samples and listed pacametors ane do not enderse any seoduer

* be vzpsuduced wholly or | ' part witheul privi written consent of the a.nutm:
tatl ol be used inany advertsing med i o as ovidence in the court of Law without prior wetten conse
. The saniples recuivicl shall be destroved siter 30 davs ivam the dage of issue of the repat uniess apacifis

Page 2 of 2

et ofthe abaratory

*d stherwme and sample o b abspical te

“ting will be destroved after 7 day-

¢ restioy
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ZZ® CRCINDIA TRAINING & ANAL YTICAL LABORATORY
RIS b i , g e
Save Globe an IS0 9001:2013, 1sp 14001:2015 & 150 15001.2018 (OH&S) Certified
W - P NABL Accredited Laboratory (A Constituent Board of QCI}, TC 7501 {Chemical & Bivlogical)

Recognized by Ministry of Environment, Forest & Climate Change (MoEF&CC, GO,
under the £ (P) Act, 1986

GRC g‘ é Head Office: 7-375 Sector-63, Noida, Gautam Budh Nagar, UP - 201 301

Phone No.: 51 20 - 2044630, 414540 4323120, Fax: 0120 - 2406519, 0120 - 1044673
Website: hups:/ ’ww:_l._ﬂr‘iu'u‘g.cc_t_:_:, E-mail :i&f_{@g_[{"i;!ifl%nh

@ore-indis

Lom

Test Report
Report Code: GW20231220-049(4) Issue Date: 20.12.2023

Issued To: Industri| Park Project by M/s Signature. Sample Received on: 04.12.2023
Global (India) Ltd. ar Village-Shidrawali. Analysis Duration: 03, 12.2023 to 19.12.2023
Distt. Gurugram, Haryana,

Sample Description: Groungd Water

RESULTS

Water Quality Analysis

SAMPLING DET AILS
Date of Sampling $04.12.2023
Sampling Location : Near Project site
Sample Collccted by - Mr. Maan Singh
Sampling Protocol IS-17614 (Part-1):2021
Weather Condition : Clear Sky :
Sample Quantity ;5L ‘
~ . SamplePacking & Mark Plastic Bottle & SGIL/DEC/GW-01 7 e
Limits (as per I1S:10500- ‘
S. : _ 2012) : :
No. | Parameters Units De:;imble 3 Permi;sibie Resules Test Method |
Limit Limit ] 4 = i 1
& “_V_a‘ilof e ¥ MHKZEH : - = T <5 IS 3025 (Part-4): 202
2 Odour s = Agreeable Agreeable Agreeable [S 3025 (Part-5): 2018
3\ Ty op P TER s i < IS 3025 (Part. 10y 1984, RA 2017
Thmvilie T o e 505 Nihshwioa] il IS 3025 (Part-11): 2020
5 Total Dissolved Solids met |- S | e 1420 153025 (Pan-16): 2023
6 _ Total Hardness (as CaC03, mg/] W W o = 3025 (Part-21): 2009, RA 2019
7 | Toal Alkalinity as CaCO3) med g5 T IS 3025 (Part-23): 1986, RA 2019
8 Chlorides (as €J) mg/| 239 1000 343 I3 3023 (Part-32): 1988 . RA 2010
9  Fluoride (as F | ; gl L5 0.7 4500F-D, APHA 24¢h Ed, 2073
10 Calcium (as Ca2+) mz/] 73 200 100 IS 3025 (Part-40)- 199 RA 2019
11 Magnesium (as Mg+ mg'l 30 100 40 IS 3025 (Part-46): 1994 RA 2010
12 Sulphate (as SO4) me 1 200 400 160 IS 3025 (Part-24/Sec-1 - 2022
13 Nitrate (as NO3) mg/| 43 No Relaxation 13 IS 3025 (Part-34/Sec-3): 2021
14 iron (as Fe) mg/] I No Relaxation 0.68 AEE:A’B APHA 24th Ed. 2023 (1Cp-
15 Alwminum gas Al mg’| 0.03 0.2 <0.01 E)ESO;B APHA 2#th Ed. 2073 HCP
16 Copper (as Cu) mg‘l 0.05 1.5 <0.01 OE;)I'B ’\PHE :1?' £d. 2023 uce-
17 Manganese {as Mn) mg] 0.1 0.3 <0.0] ("JL::’B APHAwa\P ‘\‘ 2023 (ICP-
Rahul i \' I
Auth ign
(Seal & Signature)
NV o E¥

GRG-LAB/QF-039

Note: 1 the resuits dicated only refar ¢
2. THIS sertficate shall nat e z

3 This certificate shatf nor i s z Thsg

b The samples recsived siali be destroved afier 3

S— e —— =
Y ——
i Reu. (0 Issue Dare 02072018

S nacaneters and do o #ndurss ary grodug

OT WITTEn consert af rhe Eaberato v

ENOE i L OO of Law without ario: Wrilten consent of he laboy story

¥ Fom the date of issur of the rengyt unless specified otiver s se and ample for biological testing will be dostre ved aner 7 davs of

Page 1of2
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Save Globe aniso 9001:2015, 150 14001:2015 & IS0 45001:2018 (OH&S) Certified

: o S ¢ NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Bivlogical)

under the E (P) Act, 1986
Head Office: F-375, Sector-63, N

¢ ? a
W ehsltﬂ.‘ htt LS W WW.STC-in 1 a.com, E

Recognized by Ministry of Environment, Forest & Climate Change (MoEF&CC, GOy,

oida, Gautam Bugh Nagar, U.P - 201 301
Phone No.: 0120 - 4044620, 4044660, 4323120, Fax. 0120 -

2406519, 0120 - 4044675

ﬂ‘g’c‘wrr-[.3'1|J.§ngm-‘ngfﬂv, re-india.com

-mail :

Report Code: GW20231 220-049(A)

Test Report

Issue Date: 20.12.2023

1120 A 3 Y, 71 I ¥
I8 Boron (as B) mgl a.5 l <0.01 (;2“;‘8 APHA 24th Ed. 2023 HeE
3120- ’ ).rr 2 ~a. } -
19, Zine (as Za) gl 5 is <0.01 3120-B, APHA 24th Ed 2023 (ICp
i 4 OES) ¥
31120 A ¥ I ~D_
20 Selenium ( as Se ) mg/l 0.01 No Relaxation <0.01 b[Eh\?) 8. APHA 24th Ed. 2033 (ICE,
: AR AT i 3003 T
21 Arsenic (as Ac) mg/l 0.01 0.05 <0.01 E)ig-g& APHA 24th Ed. 2023 (1Cp
T = ; -i‘ % y ! 4 273 %
22 Cadmium (as Cd) mgl | 0003 NoRelaxation <0001 opo-B. APHA 24tk Bd. %023 (ice
: 3121 APHA 2 “d. 2023 (ICP-
23 Total Chromium (as Cr3+) gl eS| NoReheaios < e, ™ PR M6 Ed WE (0P
24 Cyanide (as CN ) megl 0.05 NoRelaxation <001 g 3025 (Part-27): 1986, RA 2019
31 7 iy 2023 >,
25 Lead (as Pb) ogh | 08 | NoRdason] <ol e, TR S BA W3 G
3 s L e e o] — ==t TR -
26 Mercury (as He) marl 0.001 No Relaxation <0.001 z)[é'g' % WEHA B Bd. 2023 (icP
: 3120- HA 2 L 2023 (1P
27 Nickel (as Ni) mg/l 0.02 No Relaxation  <0.01 f)IF'g) B APHA 24t Ed. 2003 (icP
Eﬁénélictﬁo_t_l—tpnunds S - A = - fas i i 1
2 2 : 002 <0.001 3025 43): 2022
SleEHUGD . S U S b5l
29 Anionic Detergent (as MBAS) mg1 | Sa I <0.01 IS 3025 (Part-68): 2019 3
30 _Silica (as 8i02) mg/l S = =5 34 _ 4500-8i02 (C/D), APHA 24th Ed. 2023
31 Phosphate (as PO4) b i R Ll | 4500-P D, APHA 24th Ed. 2073 _
2 Specific Conductivity 2 uS‘em - 2130 IS 3025 (Pant-14): 2013, RA 2019

GRC-LAR, QF-039

Note: LThe regy Yimied e tho st semples and lismed PaI amaters and oo

S it Be used i any avhesr Tisime media o

1€ sampies recetved shall be destroved aiter 30 dave from the date o7

Rev 00

L andorss shy produc,

ol be reproouices wholly ar i part withour PO written consent of the ishor aory
asenicence in the coure

SELaw witheut prior written censent of the laberatory.
ssueal the report unless specifiec otherwise and sampie for big i

Page 2 of 2

Esting will be destroyed sfter 7 days of
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Head Office: F-375, Ser

AP " INDIA TRAINING & ANALYTICAL LARORATORY
A ’l;a:x? : g : :
Save ‘Globe aniso 9001:2015. 150 14001:2015 & IS0 45001:2018 (OH&S) Certified
Y © NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)
- S Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOIy,
2 under the E (P) Act, 1986
'y :
GRC £

Phone No.: 0120 -

t0r-63, Noida, Gautam Budh Nagar, U.p
1044630, 4044660, 432312
Website: htips./ fwwwercindiacom, E-mail -

- 201 301
0120 - 2406519, 0120 - 44675
—indiacom: i ¢

0, Fax:

@orc-|

dia.com

Report Code: GW20231 209-049(B)

Issued To: Industrial Park Project by
Global (India) Ltd. at vi]]
Distt. Gurugram, Haryana.

Sample Description: Ground Water

SAMPLING DETAILS
Date of Sampling

Sampling [ocation
Sample Collected by
Sampling Protocol
Weather Condition
Sample Quantity
Sample Packing & Mark

S, Parameters Units
No.

I Total Coliform

M/s Signature,
age-Shidrawali,

MPN: 100m] shall not be detectable

Test Report

Issue Date: 09.12.2023 |

i
Sample Received on: 04.12.2023 ‘
Analysis Duration: 05.12.2022 10 08, 12.2023

1
RESULTS |

Water Quality Analysis |

1 04.12.2023 |
: Near Project Site

: Mr. Maan Singh

IS 1622: 1981, RA 2019

: Clear Sky

: 500 ml

: Glass Botile & SGIL/DEC/GW-01

: Limits

(as per IS 10500: 2012) Resuls

Test Method

S Tl cersficate shall net be osed iy any

¥ aeverEsiing il oF 1S evidenor i

1. The smpics received shall be destroved after

L WIhEHE DFoF written consent of the lshorbory
A the court of Line wi
30 day= from the date

Not Detected (<2) IS 1622: 1981, RA 2019

2. E. ool MPN/100m| shall not be detectable Absent (<2 IS 1622: 1981, RA 2019) ‘
s 5 .  “*EndofReport ™ ' ' s
|
\
—— |
Ajay K Sharma |

(Quali 8\
Afpaewitl c2|

(Seal& Signature)
e ‘
. L ‘

GRC-LAZ/QF-02% i Rev-0p Issue Dats 207 2012
Note: : The ra 3 ndicated an' v refer O LhE tested-simE ed and | stay o Imetses and do pot endorse amy grody et
< This certifcate shall nu( hie rep o oed & hoidy or §

L10uL orinr witten consent of the labommony
Ssue of the report unless specifisd elherwiss and sample 'nr

Pagelof1

biotogical testing wal! be destroved after T davs of
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Are-® GUGRCINDIA FRAINING & AN \LYTICAL LABORATO RY
g "Ji'gg:ng‘& 2 2 race R fe D o boga ey i
Séye Globe aaiso 9001:2015, 150 14001:2015 & 150 45001:2018 (OH&S) Certified
) =e 19 ¢ NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 [Chemical&Binlogical)

Recognized hy Ministry of Environment, Forest & Climate Change (MoEF&CC, Gon),
under the E (P) Act, 1986

GRC ' g- é Head Office: 7375, Sactor-63, Noida, Gautam Budh Nagar, UP - 201 301

Phone No.: 0120 - 4044630, 4044660, 4323 120, Fax: 0120 - 24065 19,0120 - 4044575

Website: hitps. / /sww.gre-india comy, E-mail - | D@3 rc-india com: 1fo@gre-india com A,

Test Report

Report Code: GW’20231220-050(A) Issue Date: 20.12.2023
Issued To: Industrial Park Project by M/s Signature, Sample Received on: 04.12.2023
Global (India) Ltd. at Village-Shidrawali. Analysis Duration: 05,12 2023 0 19.12.2023

Distt. Gurugram, Haryana.
Sample Description: Ground Water

RESULTS .
Water Quality Analysis
SAMPLING DETAILS
=YL DETAILS

Date of Sampling £04.12.2073
Sampling Location : Borewell Village Kapriwas
Sample Collected by : Mr. Maan Singh
Sampling Protocol L 1S-17614 (Part-1)2001
Weather Condition : Clear Sky
Sample Quantity e
Sample Packing & Mark : Plastic Bottle & SGIL/DEC/G W-02
£ i e s Limits (as per IS:10500. i
S. e o AR
e Parameters Units Dnﬁrable Permissibie Results Test Method
Limit Limit
|  Color ; : Hazen s 1% S ReBewha
2 [Booee — = o - Agrecable - Agreesble | Agreeable |15 3025 (Parc-5): 2018 .
3 Turbidity NTU I 5 <L 1S3025(Pat-10): 1984, RA 2017
4 pH Vale SR =L SEES | No el 7.93 S 3025 (Part-| 1): 2022
'S | Total Dissolved Solids _ Lagil o 300 W00 | 4 s 3025 (Part-161: 2023
6  Total Hardness (as CaCO3) mgl | 290 600 47 153025 (Part-21): 2009, RA 2019
7 Total Alkalinity (as CaCO3) B0 | e 478 IS 3025 (Part-23): 1986, RA 2010
'8 | Chiorides(as Cl) T T men g 1000 330 | IS 3025 (Pa3d), 1988 . RA 20|90
9 ' Fluoride (as F ) mgl I 1.5 . BE 4500F-D, APHA 24th Fd_ 2023
10 Calcium (as Ca2~) mgl 75 200 107 IS 3025 (Part-40): 1991, RA 2019
' Magnesium (as Mg2+) mg/[ 30 100 43 IS 3025 (Part-46): 1994, RA 2019
12 Sulphate (as SO4) mg/l 200 400 154 IS 3025 (Part-24 'See-1): 2022
13 Nitrate (as NO3) mgl 43 No Relaxation 20 IS 3025 (Part-34/Sec-3): 202)
14 [ron (as Fe) mg/| 1 No Relaxation 0.56 f‘ll;:),'ﬁ' APHA 24 Ed. 2003 (iCp-
13 Alunmnum (as Al) mg/l 0.03 0.2 <0.01 OIE::"B APHA 34t Ed. 2023 ol
16 Copper (as Cu) mg/| 0.05 1.5 <0.01 6;_23, B APHA 24 Bd. 2023 (iCP-
17| Manganese (as Mn) mg/! 0.1 03 <0.01 E‘)L};""B‘ \P“‘*“"“f" Ed. 2023 (iCP

CRE-LAB/(F-032 Rev G0 . 2072013
Note: 1 7he resyics indicated ¥ r=fer 10 -the o sain Bl and listed cuirars etersund da 2ot enderss any product
2 This certificate shaj be ey wh " pArt withour prine wiitien consen: ot the laboatery

& TS cevaificate shaidl not e Lise | “Fsiag media or as evidence ln e court of Lawwithout 0T weltlen Qonsent of he laboratory
* The samples recoived s 1 royed after 30 daye fram the date of iswie of Lhe TepOrt anjess specified otherw se and smple lior biclogical rest 2 will be dewroy.

Page 1 0f 2

2d aitar T days
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i A . Y | (A N o5 ich & Cre I
Saye Globe  an1s09001:2013 150 14001:2015 & 150 45001:2018 (OH&S) Certified
-y NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 [Chemical & Biological)

GRC f’ fy Head Office: 5-375 Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
S E 120

Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406519,0120 4044675
Website: hitps:/ fwwiw orc. diacom, E-mail : lsh@orc.: com: info@are-india.com
Test Report
Report Code: GW20231220—05(}(A) Issue Date: 20.12.2023
3120-B. ¢ A 24th Ed. 2023 (Idp-
18 Boron tas B) . IT'E‘_._’,] 05 | <0.01 | OIE..;’J]B. APHA _4'11-[:(1 _U_ (g
19| Zine tas Znk i) 5 s “0.01 3120-B, APHA 24th Ed. 2023 (1C0P-
- c =2 = . = ; OF_SF
20 Selenium ( as Se ) me/| 0.01 No Relaxation <0.01 éfg{ﬂ APHA 24th Ed. 2023 (cp-
K 21 | Arsenic (as As) mg/l 0.0 0.05 <0.01 J120-B, APHA 24h Ed. 2023 (ICP-
= OES)
3120- 2 2023 (ICP-
e Cadmium (as Cd) mg/l 0.003 No Relaxarion <0.001 f_C)IF-SJB_ APHA 24th Ed. 2023 (ICP
- : N Y 23 (ICP-
23 Total Chromium (as Cr3~) mg’| 0.05 No Relaxation <0.01 (')II:;} 8. APHA 24th Ed. 2023 ((Cy
24 Cyvanide {as CN ) mg/l 0.05 No Relaxation <0.01 IS 3025 (Part-27): 1986, RA 2019
1170 2 g 2023 1.
25 Lead (as Pb) me/l 801 | NoRehwation| <0 8‘55)3' APHA 24th Ed. 2023 (ICR
= we Sl e o EF o g SRS =Sl B it o -
26 Mercury (as Hg) mg/l 0.001 No Relaxation <0.001 6!&'5) B. APHA 24th Ed. 2023 (ICR
&5 . e - ; s . APH; 24th Ed. 2023 A
27  Nickel (as Nij BEAT . 80 | WeRitewwion! <am1 e RIS B 6 o
 Phenolic Compounds T s e e faae e
2 / O 002 <LK S 3025 (Part-43): 2022
B s e GO W O b |
29 Anionic Detergent (as MBAS) | mg/] 02 e i <00l IS 3025 (Part-68): 2019 J
30 _Silica (as Si02) Sasst RN R N T - 4300-Si02 (C/D), APHA 24th Ed. 2073
31 Phosphate (asPO4) gl —— = | 13 4500-PD, APHA 24thEd. 2073
32 Specific Conductivity S L s T | 3w 5 3025 (Part-14): 2013, RA 2019 N
** End of Report ** ‘
E=L ARSUF-039 Rew. (34 bssue Date: G247 2014

ecd only refer w the testag SAmpies and listed naameters and do not endorse anw product.
Feate shall e b without prioc written consent of the laboraiory
3 Thixcrriificate shslf not = u 7 rosing media or assvadence in the csurt of Law withour PG WY len conseni o The 2horatory
. The samples roceiye 1 bt cestroved after 21 davs fram the dato of snie of e repnet ynless specified atherwise dnd sample for Diofogical testing will e dasr ayed diter 7 dayeof
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Z=e GRCINDIA
Save ‘Globe

St Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, Gol),
under the E (P} Act, 1986

GRC g g Head Office: £-375, Sector-63, Noida, Gautam Budh Nagar, [1.P - 201 301
LI Phone No.: 0120 - 4044530, 4014860, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Website: hor; 5/ wwwerc-indiacom, E-mail - la mrvwfi@.&m@m

Test Report

Report Code: GW’20231209-050(B) Issue Date: 09.12.2023
Issued To: Industrial Park Project by M/s Signature, Sample Received on: 04.1 22023
Global (India) Ltd. at Village-Shidrawali, Analysis Duration: (5.1 2.2023 to 08.12.2(23

Distt. Gurugram, Haryana.
Sample Description: Groun Water

RESULTS ;

Water Quality Analysis
SAMPLING DETAILS

Date of Sampling 104.12.2023
Sampling Location - Borewell Village Kapriwas
Sample Collected by *Mr. Maan Singh
Sampling Protocol (1S 1622: 1981, RA 2019
Weather Condition : Clear Sky
Sample Quantity : 500 ml
Sample Packing & Mark * Glass Bottle & SGIL/DEC/GW-02
:ﬂ .Pammfters Units ' {as per [lsd![mé?m; 2012) _ Results : Test Method
I Total Coliform MPN/100ml shall not be detectabla Not Detected (<2 IS 1622: 1981, RA 2019
2 ' E col MPN/100m] shall not be deteciable Absent (<2) IS 1622: 1981, RA 2019)

** End ofﬁeport R

SRe Laggrgso Rev.:gn
Note: 1The resulis odicited oniv sefer 1o the testedt sampies and | sted paramerersand de not sadarve any Eroduct
2T fieate shall ot he Peproduced w L Withewt prios writran seit of the laboratary
certilicate shall mot be yised in any sl g media or eNCR (1 Live court of Law withaul prier wr den consent of the laburitare
4 The samples recerved shail be descroved siter 30 davs fran) Lhe ate af isue of the TCPOrt uniiess specified otherwiss and sample for binlogica! ESUTE Will De destimyed aftar 7 s al

Page 1of1
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808 A= GRC INDIA TRAININ TICAL LARORATA!

\IANIC D LY L 1 { A
A PRAINING & ANAI Y 11LUAL LA

Save Globe aniso 9001:2015, 1S0 14001:2015 £ IS0 45001:2018 {OH&S) Certified
oo A # NABL Accredited Laborarory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)
r v Recognized by Ministry of Environment, Forest & Climate Change (MoEF&CC, GO,
= under the E [P) Act, 1986
GRC r; af- Head Office: -375, Sector-63, Noida, Gautam Budh Nagar. U.p - 201 301
~ Phone No.: 0120 - 4044630, 4044660 4323120, Fax: 0120 - 2406519, 0120 - 4044675
Website: ogps:/ ’L\'W‘.‘a‘.;’"'_’ln;*id com. E-mail Ebeﬁ“Ei"ms?i 3.0001° @ar r ‘

Test Report

Report Code: GW20231220-051(A) [ssue Date: 20.12.2023 |
Issued To: Industrial Park Project by M/s Signaturs, Sample Received on: 04.12.2023
Global (India) Ltd. at Village-Shidrawali. Analysis Duration: 05.12.2023 1o 19.12.2023

Distt. Gurugram, Haryana.
Sample Description: Ground Water

RESULTS |
E Water Quality Analysis

SAMPLING DETAILS
Date of Sampling S 04.12.2023
Sampling Location - Borewell Village Gurjar Ghatal I
Sample Collected by : Mr. Maan Singh
Sampling Protocol IS-17614 (Part-1):2021
Weather Condition : Clear Sky
Sample Quantity 5L
Sample Packing & Mark : Plastic Bottle & SGIL/DEC/GW-03
E I o I © Limits (as per IS:10500- 1 = 3
. SR N |
No. Parameters Units Desirable | Permissible Results Test Method
Limit Limit
I Color ; O T 7 <5 IS 3025 (Part4); 2021 B !
2  Odour - Agreeable Agreeable  Agreeable 1S 3025 (Par-3): 2018 ‘
3 Turbidity S L S <l 183025 (Panio) | 984.RA2017 1
4  pH Value - 6.5-8.5 No Relaxation 7.89 1S3025 (Part-11): 2022 5 |
S Total Dissolved Solids L omgl| 500 | 2000 1440 153025 (Part-16): 2023 !
_ 6 Totl Hardness (as CaC03) mg1 200 600 458 | 1S 3025 (Part-21): 2009, RA 2019
7 _Tomal Alkalinity (35CaC03) | mefl | 200 | 600 487 1S3025 (Part23): 1986, RA 2019
8 [Chloridss@s®) = | mel| 3% 1000 T S 3025 (Part-32): 1988 , RA 2019
9 Fluoride (as F ) L 'mal [ i 15 0.5 4500F-D, APHA 24¢h E£d. 2023
10 Calcium (as Ca2+) mel 75 200 10 IS 3025 (Part-40): 1991, RA 2019 |
L1 Magnesium (as Mg2 -) mg'l 30 100 " IS 3025 (Part-46): 1994, RA 2019
12 Sulphate (as SO4) mg/l 200 400 136 153025 (Part-24/Sec-1): 2022
I3 Nitrate tas NO3) mg/| 43 No Relaxation 19 [S 3025 (Part-34/Sec-3): 2021
i 14 IroniasFe) me/l I No Relaxation 063 ;‘.’IP‘?B:B APEA 245k Ed. 023 ace- |
15> Aluminum (as Al mg/| 0.03 0.2 <0.01 E’:}I&ZS-B APHA 24ch Ed. 2023 (ICP-
= 16 Copper (as Cu) mg/l 0.05 1.5 <0.01 i)]Ezg;B' APHA 24th Ed. 2023 (ICP- |
17 Manganese (as Mn) mg/ 0.1 0.3 <0.01 (‘)Efjs i zfth oM
Rahul Singh (Sn. Chemist)
(Seak& |
GRCLAB/QF-029 R 1) X \_;_-:k;}}‘fm,..-m.. 12072018 |
Note: : The results ‘ntieted onty refer tof W fsted samlies and list3dpa ameTers and do ot endos any prodct T

2 Tix certificate shall 00t e reg:uduget lholly 3 pur
2 This seruiluate shall not e ysad i dny advertisi,
# The saniples received shaltBe destroyed |

vithesepd o writien Sonscnt of the tabu ey
isevidence inths cout of Law without prior written consent of the laboratory
# ffam the date of issue of the report unkesy specified otherwise and sample fer biologieal rese '3 will be dotroyed aiter 7 itay= of

Page1of2
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o® URCINDIA FRAINING & AN ALYTICAL LABORATORY
Save Globe an 150 9001:2015, 150 14001:2015 & 150 45001:2018 (0H&S) Certified
¥ =" 7  NABL Accredited laboratory(AConstitnentBoard of QCl), TC 7501 (Chenﬁcal&Binloglcal)

- S Recognized by Ministry of Environment, Forest & Climate Change (MoEF&CC, Gorn,
under the E (P) Act, 1985

(}RC g 4 Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.p - 201 301
. Phone No.: 0120 - 4044630, 4044660, 4323120, Fax:(¢120 - 2406519, 0120 - 4044675

Website: hitps./ /i, VWS india.com, E-mail - ;uwﬂnwwm

-
B

Test Report

Report Code: GW20231220-051(A) Issue Date: 20.12.2023
‘ 5 g = JI20-B. APHA 24th Ed. 2025 (1cp.
18 _ Boron (as B) mg/| 0.5 I 0.01 OES) : ;
19 Zinc (as Zn) mg/l 5 B <001 30-B. APHA 24th Ed. 3023 (iCp-
i a0 : ) : OES)
3120- % J ’!'; s
20 Selenium ( as Se ) mg/l 0.01 No Relaxation <0.01 :)E-;ll 5. APHA J4th B4 207 e
P S ] & ] - I 1 ]
21 Arsenic (as As) mgl 001 0.05 <001 0B, APHA 24th Ed. 2023 (icp
3120-B, APHA 3 2d. 2023 ¥
22 Cadmium (as Cd) mg/| 0.003 No Relaxation <0.001 E)IE‘;)'B' APHA 24th Ed. 202 dep
; 3120-B, APHA 24th Ed. 3023 (jcp.
23 Total Chromium (as Cr3 - mg'l 0.05 No Relaxation <0.01 b]i:‘-S]lB. \PHA. 24th Ed. 21 HCH
24 Cyanide (as O\ ) mg/1 0.05  NoRelasation  <0.0] 1S 3025 (Pan-27): 1986, RA 2019
3120.F 2 212 3
25 Lead (as Pb) W | 001 | NoRelxation| <0 E)IE-SO,B' APHA 24th Ed. 2023 (icP
% Ee . Bt S > TS ol s et T oy A 24th Ed 2053 Tice.
26 Mercury (as Ha) mgl . 0001  NoRelaxation <0.00] gEsU;B' APHA 24th Ed. 2023 (icp
| ; 31 = 3 { e 120 2 2073 D
27 Nickel (as Ni) MG | 000 | NoRelwasisa| <gp 33::-50; 3. APHA 24th Ed. 2023 (iCP
Al Phenolic (“omEo_L;nds - I8 iz { 5 e ’ ;
2 / 001 0.002 <0.001 IS 3025 (Part-43): 2022
lasComsow) | met e e W O L e
29 Anionic Detergent (as MBAS)  mgi ' 02 I <0.01 lS}OI’.S(Pan-&S}:Z[_)I_G |
30 Silica(as Si02) e R 33 4500-Si02 (C/D), APHA 24th Ed. 2073
_ 31 Phosphate (as PO4) S TR - — LI 4500-P D, APHA 24h Ed. 2023 .
32 Specific Conductiviy em| — -7 S 2150 LIS 3025 (Part-14): 2013, RA 2019
“* End of Report **
Rahul Sing
Aut[‘wr
(Seal & S
GRC-LAZ/QF-039 Rav 60
Note: 1Tie reruiis Mdicated iy cefer te e tostog S0l ang ISl parsmerers and do Aot enchorye any proaucr

2 Thiscertsiicate shall nat e tzproduced wholly or DAFT Witha ul priod written cwsseng ofghe faboratury
3 This cortifNivate shall not be wseEd inany adver tising medis or 45 evidence it the court of Ly without prior written comsent of e laberatory
< The sumples recerved shall be destrayed mer in days iram the date of ise M the repor uniess sPeciied otheryise ang sampis

Page 2 of 2

foe Buslogicai rest 18 will be destroved siep 7 tays of




1 INTIIA T LIAlS . °. I AT VTICAT * \ DD k04
- LNPIEA L RAINING & AMALYTICAL LABURATORY
;f : 3y

Save ‘Globe  aniso 9001:2015, IS0 14001:2015 & [S0 45001:2018 (OH&S] Certified
3 g ; NABL Accredited Labor

atory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GO,

Sy under the E (P) Act, 1986
GRC g sy T2 Office: E-375, Sector63, Noida, Gautam Budh Nagar, U.P - 201 301
SIHUL  Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0

0120 - 2406519, 0120 - 4044475
Webhsite: bitps./ fww warc-indigcom E-mail - lab@gre-indiacom: nfo@zre-india com

Test Report

Report Code: GW20231209-051(B,)

|

Issue Date: 09.12.2023 |

Issued To: [ndustrial Park Project by M/s Signature, Sample Received on: 04.17 2023
Global (India) Ltd. at Village-Shidrawali, Analysis Duration: 05.12.2023 1o 08.12.2023

Distt. Gurugram, Haryana. '

Sample Description: Ground Water
RESULTS :
Water Quality Analysis

|

SAMPLING DETAILS :

Date of Sampling 104.12.2023 .

Sampling Location : Borewell Village Gurjar Ghatal

Sample Collected by : Mr. Maan Singh I

Sampling Protocol (1S 1622: 1981, RA 2010 ;

Weather Condition : Clear Sky |

Sample Quantity : 1500 mi I

Sample Packing & Mark : Glass Bottle & SGIL/DEC/GW-03
S. Z : D Limits : |
', Parameters | Units (as per IS 10500: 2012) Results Test Method E
1 Total Coliform MPN/100m]

shall not be detectable Not Deteeted (<2)

2 ' F.coli MPN/100mI shall not be detectabie

Absent (<2) IS 1622: 1981, RA 2019)
P20 SR L o= ** End of Report ** S e :
Ajay K harma
(Quality
Authorize gnatory \%\1
_ (&gQ@mre)
' . R, I

IS 1622: 1981. RA 2019

§ ad 2w without pria
4 The sumpiesrecaied shal 5o afr: "

Uit consent of the laboratory
date of saueaf the repert unlasg pesified gtherwise 1ad ¢z niple for ol

Page 1¢f1

logical testing will b dastroved aftor

" daysof
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Save 'Globe
under the E (P)
Head Office: F 3

Phone No.: 0120
Website: btips.,

GRC S

yi/i

An1S0 9001:2015, IS0 1400
NABL Accredited Laboratory (A Constituent Board
Recognized by Ministry of

'RAINING
A vy iy YL

S

Act, 1986

1:2015 & IS0 45001:2018 (OH&S) Certified

75, Sector-563, Noida, Gautam Budh Nagar, U.P - 201 301
4044630, 4044660, 4323120, Fax:0120- 2406519, 0120 - 4044675
5 ww.gre-indiacom, E-mai}zj';ﬁ;f&?urf;-‘ngz:xc . info@grc-in lacom

Test Report

Report Code: GW20231220-052(4)

Issued To: Industrial Park Project by

Global (India) Ltd. at Village-S
Distt. Gurugram, Haryana.

Sample Description: Ground Water

M/s Signature,

hidrawali.

RESULTS

Water Quality Analysis

Analysis Duration: 0512202

Issue Date: 20.12.2023

Sample Received on: 04. 12.2023

(ICP-
(ICP-
(1CP-

(ICP-

issue Bate- 0207 24

SAMPLING DETAILS
Date of Sampling :04.12.2023
Sampling Location : Borewell Village Sidhrawali
Sample Collected by - Mr. Maan Singh
Sampling Protocol 11S-17614 (Part-1):2021
Weather Condition : Clear Sky
Sample Quantity :5L
Sample Packing & Mark : Plastic Bottle & SGI L/DEC/GW-04
g SR e (as per I1S:10500- S
S. ; ; 2012) ;
No. Parameters Units Desirabl; = Permissible Results Test Method
Limir l..imi_tKi i | Eo e e =
I Color : st 5 | o <5 [S3025(Part-4). 2021
2 Odour o T Asweun Agreeable | Agrecable | IS 3025 (Part-3): 2018
3 Turbidity : NTU 8t - § <l |Is3ms (Part-10): 1984, RA 2017
4 pH Value = 5wt oiely 6585 | NoRelomion] 785 IS 3025 (Part-11): 2022 :
5 | Towl Dissolved Solids T mgd 500 WO | s | 3025 (Part-16): 2023
6 Total Hardness (as CaCO3) mgd 200 600 439 153025 (Part2l): 2009, RA 2019
7 Total Alkalinity (as CaCO3) mgl | 20 | sop 467 IS 3025 (Part-23): 1986, RA 2019
8 ChloridestasCl) mgl 250 1000 363 IS 3025 (Part-32): 1988 . RA 2010
9 Fluoride (as F ) mgl I 1% 0.7 4500F-D. APHA 24th Fd. 2023
10 Calcium (as Caz—) mg/l | 75 200 103 IS 3025 (Part-40): 1991, RA 2010
LI Magnesium (as Mg2 ) mel 30 100 42 IS 3025 (Par-46): 1994, RA 2010
12 Sulphate (as SO4) mel 200 400 146 1S3025 (Part-24/Sec-1): 2022
13 Nitrate {as NO3) me/! 4s No Relaxation 2] IS 3025 (Part-34/Sec-3): 2021
14 Iron (asFe) mg/] I \o Relaxation 0.54 ?)CE;‘:B APHA 24th Ed. 2023
15 Aluminum (as Al) mg/l 0.03 0.2 <0.01 {;)!;S?I_B APHA 24h Bd. 2623
16 Copper (as Cu) mg/| 0.05 1.5 <0.01 ;;fso;B APHA 24th Ed. 2023
17 Manganese (as Mn) mg/l 0.1 03 <. | 3120-B, APii—\JJIh\ ,Ed' 2023
; { 8 : OES) 2% BANAT
Rav. 50 \M
Note hd lisidd pararetsrs and 6o not cader any product
hallar if part withaut prior written <ons boratory
5 T coplis it 518 i demrcped aher 0 L eurEf o the e ks st oo Y Ol tosting il et sl e o

Page 10f2

310 19.12.2023

i



P URCINDIA TRAINING & ANALYTICAL LABORATORY

Save Globe  anis09001:2015, 150 14001:2015 & 150 45001:2018 (OH&S) Certified
b . ¥ NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MoEF&CC, GOI),

under the E (P) Act, 1986

Head Office: 7-375, Sector 63, Noida, Gautam Budh Nagar, U.P - 201 301

fon ol

GRC it

4044675

Phone No.: 0120 - 4024630 4044660, 4323120
Website: hitps:/ /vy gre-indiacom, E-mail : [ab6ier

Fax: 0120 - 2406519, 0120

com- info@arc-india.com

Test Report

Report Code: GW20231220-052(A)

Issue Date: 20.12.2023 '

2023 | i('[P~

I8 Boron (as B) mg/| 05 | L. | ol APEEA Mh_ — |
™ P oy < s <00t 3120-B. APHA 24th Ed. 2023 (ICp-
» . . e OFS) I
= ' 3 3 - |
20 Selenium ( as Se ) mg/| 0.01 No Relaxation <0.01 E’)ii?}B APHA 24th Ed. 2023 ”Cr il
21 Arsenic (as As) me/l 0.01 0.05 <0.01 OE;JB APHA 24h Ed. 2023 (ICP-
22 Cadmium (as Cd) mg/l 0.003 No Relaxation <0.001 :)IFE'?]B ATHA, 246 Ed 30 “CFL
23 Total Chromium (as Cr3+) mg/l 0.05 No Relaxation <0.01 éfEl‘!;}-B. APHA 24th Ed. 2023 {eh-
24 C_\a{u'de (as CN ) mg/l OQJ' No Relamatiun_ <0.01 ' IS 3025 (Part-27): 1986, RA 2019 L
25 Lead (as Pby mg/l 0.01 No Relaxation <0.01 S)]Fl‘?p-& APHA 24th Ed. 2023 ”CP.
26 Mercury (as Hg) mgl ) 080T | NoRelsaticn! <bopi (3)[153;;}-3. APHA 24th Ed. 2023 ”C"%
: = = Forg ' 5 |
27 Nickel (as Ni) St AW | NoRewamia) ;31208 APHA 268 BL W05 i
2 f’a:°ggl;{°;g%":p°““d‘ mad 0001 0.002 <0001 153025 (Part-43): 2022
'W:"..Q;?Anionif.:_ﬁeﬁtérgent(Q;&T[BAS} imgn | 02 N R <0.01 IS 3025 (Part-68): 2019 :
30 Silica(as Si02) ___mgl 2z e 48 | 4500-Si02 (C/D), APHA 24th Ed. 2023 |
.31 Phosphate (as PO4) e R S __13 L 4300-P D, APHA 24th Ed. 2023 A
32 Specific Conductivity _uS/cm - 2220 | IS 3025 (Part-14): 2013, RA 2019

** End of Report **

GRE-EARBZQF

Note: 1.7he resutts Indicatedonly
£, This cerii/icate ™ailgpt

3. This certilcate shail not be u

dev 00

fbhe ested samples and Gsted paramelers ane 6 ast sadores any sreduct
Brefiuced wholly or in part with o4t pror written consanc of the acoratory.

BN any adver tising media or as evidance in
4 The samples coceived shafl be destroved sfier 30 davs from the

Page 2 of 2

the court of Law without prior written consent of the labor atery.
Cate af e af tie repert unitss speaificd stherwise and sampie for b ologicn| ssting will be destraved after

? days of




o ® URC | [A FRAINING & ANA] YTICAL ] ABORATOR
- L o X
= ;,,'1’ ss Roote R ; =
Save Globe An IS0 9001:2015, 150 14001:2015 & 150 45001:2018 (OH&S) Certified
) - & NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

under the E (p) Act, 1986

GRC 4t

Phone No.: 0120

Head Office: F-3/5, Sector-63, Noida, Gautam Budh Nagar, U.p
= 4044630, 4044660, 4323120, Fax- 0120 -

— SNN9~

Recognized by Ministry of Environment, Forest & Climate Change [(MOEF&CC, GO,

- 201301
2406519, 0120 - 4044675

Websire: blies/swwwgre-india com E-mail - IJQQMMMMJ ndiacom

Report Code: GW20231 209-052(B)

Issued To: [ndustrial Park Project by M/s Signature,
Village-Shidrawali.

Global (India) Lid. at
Distt. Gurugram, Harvana.
Sample Description: Groungd Water

SAMPLING DETAILS
Sty DETAILS
Date of Sampling

Sampling Location
Sample Collected by
Sampling Protocol
Weather Condition
Sample Quantity
Sample Packing & Mark

S Parameters

No.
I Total Coliform

Units
MPN/100m]

>

E. coli

GRC-LAB/F039
Note: 11, it incicated only reter 1o thir
< This certificate shalf aot be
3 Thiscertificate shal

84
reproduced wholly

P A out pagr

MPN/100m| shall not be detectahle

11 pbes 0 i) parimeters and do ot ercorse iny prodhier
Wwrtten

Test Report

RESULTS
Water Quality Analysis

:04.12.2023

: Borewell Village Sidhrawalj

: Mr. Maan Singh

IS 1622: 1981, RA 2019

! Clear Sky

: 500 mi

: Gilass Bottle & SGI L/DEC/GW-04

Limits
(as per IS 103500; 2012)

shall not be detectable

Results

Not Detected (<7

Absent (<2)

*% End ofRepoft N

Rev 00

COMSENL OF The Ll wory

not be ased in any advertising meeis o a5 evidzace i1 the coure of Law WHROLE prior writnen snsent of the Labe atury
* The samples recaived shull he lestruyed afier 10 dagy from he date of lssue af the eport unless specifled atnerwise nd sample for bioingical resy;
Page 1of1

-

3 will he destrgyug

Issue Date: 009, 12.2023

Sample Received on: 04.12.2023
Analysis Duration: 05 | 2.202

310 08.12.2023

Test Method

IS 1622: 1981, RA 2010

IS 1622: 1981, RA 2019)




814

o

gArao® U
AA LIRS

Save Globe

GRC St

Phone No.: 0120

RC INDIA TRAINING & ANALY

An IS0 9001:2015, ISO 14001:2015 & ISO 45001:2018 (OH&S) Certified

x NABL Accredited Laboratory (A Constituent Board 0of QCI), TC 7501 (Chemical & Biological)
$ Recognized by Ministry of Environment, Forest & Climate Change (MoEF&CC, GOI),

under the E (P] Act, 1986

Head Office: F-375, Sector 63, Noida, Cautam Budh Nagar, UP - 201 301

044630, 4044660, 4323120 Fax: 0120

Website: hitps://voww srcindia.com, E-mail -

TICAL LABORATORY

2406519, 0120 - 4044575

.’aﬂ@ gr’:-ingm, 2Mm; in rQ"’ﬂ.U]'s"],' h’ik‘l,! o

Test Report

Report Code: GW20231220-053(A)

Issued To: Industrial Park Project by M/s Signature,
Global (Indiz) Ltd. at Village-Shidrawali.
Distt. Gurugram, Harvana.

Sample Description: Ground Water

RESULTS

Water Quality Analysis

Issue Date: 20.12.2023

Sample Received on: 04.12.2023 |
Analysis Duration: 05.12.2023 10 19.] 22023
|

Note: 17he rasules indicated aniy relbr fo'the tested sampins ane

2 Tho gertificats shail net ne fepyouloss wholly ar

sted parameersand de

at endarTs any prucuct
* part witheur prior wiitien comsent of Ue aberatory
notbe usedin Ay sdvertising media or s evidence in th =

court vl Low wothoot pror written consent of the labarstory
recerved shall e Jestrayed sier 10 days from

the date of i5sue of the report uniess specified otherwise and sample (o hicogical testing will be destroved siter 7 day= of

Page 1 0of 2

SAMPLING DETAILS
Date of Sampling 104.12.2023
Sampling Location : Borewell Village Rathiwas
Sample Collected by : Mr. Maan Singh
Sampling Protocol :1S-17614 (Part-1):2021 |
Weather Condition : Clear Sky ‘
Sample Quantity 5L ;
Sample Packing & Mark : Plastic Bottle & SGIL/DEC/GW-05 5
P P o e Limits (as per 1S:10500- b : ey B
S. 2012)
Now Parameters Units Des‘mm Perm&s_::ble Results Test Method
A e e T R T jaos |
I Color Hazen 3 15 <3 IS 3025 (Part-4): 2021 I
2 Odour - | Agreeable  Agreeable | Agreeable IS 3025 (Part-5): 2018
3 Twbidity % T D T T (Part-10): 1984, RA 2017 |
4 pH Value S T R Y M T S 3025 (Pant-11); 2022
5 Total Dissolved Solids mpll | - 500 | 2000 | 1580 1S 3035 (Part-16): 2023 |
6 Total Hardness (as CaCO3) me/l 200 0 | a6 IS 3025 (Part-21): 2009, RA 2019
7 Total Alkalinity (as CaCO3) ‘me/] 200 600 487 | IS 3023 (Pan23); 1986, RA 2019
8 Chlorides (as C1) mgl 250 1000 378 1S 3025 (Par-32): 1983 . RA 2019
9 | Fluoride (as P § mg 'l 1 15 006  4500F-D. APHA 24th Fd 2023
10 Calcium (as Ca2-) mg/| 75 200 112 IS 3025 (Part-40): 1991, RA 2019
Il Magnesium (as Mg2+) mg’'l 30 100 43 IS 3025 (Part-46): 1994, RA 2019
12 Sulphate (as SO4) mgl 200 100 170 153025 (Pan-24/Sec-1): 2022
13 Nitrate (as NO3) mg/| 45 No Relaxation 17 IS 3025 (Pan-34 Sccd):}UZI N ‘
0 e e : N i e {JJ' ZL)TB. APHA 24th Ed. 2023 (ICP
15 Aluminum (as Al) mg/| 0.03 0.2 <0.01 6',62:)_5' APHA 24th Ed. 2023 (ICP-
16 Copper (as Cu) mgl 005 1.5 <0.01 olng.“ ARIUL B B el g |
17 Manganese (as Mn) mg'l 0.1 0.3 <0.01 C’;;;)' S AP_IM'?ft.hA;Ef’-} A B
Rahul Sin
(Seal &
GREAR/OF 3% Rav-40)




—S<) = 815

(B INDIIA T'D ] EAT s N L VTICAI TADNAD ATy r
U INDIA If:_*‘si\lfﬂ: & ANALYT {LAL .1.‘\\1{"'\,!.;\}.."‘115}5":%

¢

be An IS0 9001:2015, IS0 14001:2015 & 150 45001:2018 (OH&S) Certified
e W ¥ NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 {Chemical & Biological)
e iy Recognized by Ministry of Environment, Forest & Climate Change (MoEF&CC, GOI),
=t under the E (P) Act, 1986
(}RC gﬂ é Head Office: 5-375, Sactor-62, Noida, Gautam Budh Nagar, [1.P - 201 301
t *  Phone No.: 0120 - 4044630 4044560, 4323120, Fax: 0120 -2406519,0120 - 4044675

Website: https:/ /ww wearc-indiacom, E-mail - l_@_b_ﬁjg‘[r-.‘Eﬁs—;._—.;gm_m_fg@gc_r'-judm.g;m

Test Report
Report Code: GW20231220-053(A) [ssue Date: 20.12.2023

3120-B, APHA 24th Ed. 2073 (ICP-

18 _ Baronfas Bj mg/| OiS I <0.01 | 0ES) - ¥ "
M A ] 2 >
19! Zine (as 2 ma/l B 5 “0.01 (3)1{_‘;}’ B. APHA 24th Ed. 2023 ({1CI
=APE " ...; :," y = - P .
20 Selenium ( as Se j mg/l 0.01 No Relaxation <0.01 bléf.& APHA 24th Ed. 2023 (1CP,
2 ;) - ¢ y 34 033 ~
21 Arsenic (a5 As) mgd 000 0.05 <001  J120B. APHA 24th Ed. 2023 (icp-
% ® OES) :
T 170 o] - 2 B _
22 Cadmium (as Cd) mg/l 0.003 No Relaxation <0.001 (J)[E'S?B‘ APHA 24t Ed. 2023 (ice
* 3 > L 2 2023 (ICP-
23 Total Chromium (as Cr3-) mg/| 0.05 No Relaxation <0.01 i)‘[--f?;B‘ APHA 24th Bd. 2023 acp
24 Cyanide (asCN) mgd 085 N Relaxation <001 15 3025 (Part-27): 1986, RA 3015
3120- A 24 20723 ¥
25 Lead (as Pb) mgfl 601 | NoRelesslion| <0.6i 5'{; B, APHA 24th Ed. 2023 (iCP
SR it EES s S —— =i e jw_‘j‘, : e _z_,-.,, - -,_‘ - _.
26 Mercury (as He) mg/] 0.001 No Relaxation <0.001 '2}1{;;)'8’ APHA 24th Ed. 2023 HEEy
i e ~A = $ e ; £ ," , o - 4
27" Nickel (as Ni) mEt | 002 | NoRemmfios! <hg (3)1}5.‘?}3. APHA 2ab Ed. 2023 {ICPA
sl Phenolic )anp’(r)hugds 55 & S ; e : = .
2 o > = 2 -2
S e e e o | M2 | D00 153025 w3y 2o i
29 Anionic Detergent (as MBAS) mgd = 02 | I | <001 1IS3025 (Part-68): 2019
30 Silicatas$ioz) ey = | 37 4500-Si02 (C/D), APHA 24th Ed. 2033
31 Phosphaie (asPO4) ey e — 12 4500-P D, APHA 24th Ed 2023

2360 IS 3025 (Part-14): 2013, RA 2019

L

5 Rev .00 fsue Dawe: 0207 2019
Note: Oniy refer w the tosrag sariples and Hsted parsmerars amed o ot andorse any prudue
be reproguces wholly orin part WikReut prior wiitten eonsent of ¢ Rty
L0 D used (1 Iy adver Usiig media or as evidencs m the wurtaft t prior wriltzn “onsent of the liboratory
1 The ssapies ~econvnd stall bedastroved anter 50 days from the date f  ssue af the report sniess specified ctherwize and sampic for bicleg cal Lesti 1% will be destroyed jter 7 dizys of

Page 2 of 2




GRC INDIA TR

/‘.-..'::'i;r' ‘? {4 unit ot 3s5s R
Saye Globe

under the E (P) Act, 1986

» A INTAIT
WALN] LAY

An 150 9001:2015, IS0 14001:2015 & IS0 45001:2018 (OH&S) Certified
7 NABL Accredited Laboratory (A Constituent Board of QCI) . TC 7501 (Chemical & Biological)
e Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),

Head Office: 7-373, Sector-63 Noida, Gautam Budh Nagar, 1.2 - 201 301
Phone No.: 0120 - 4044030, 4044660, 4322 120, Fax:0120- 2406519,
Website: [}tn{s Llw WW.Z ’-i';lL'!ld.i.;ﬂm, E-mail Im_"ﬂ)g"f -india con info@ gre-india, um

0120 - 4044675

Report Code: GW20231 209-053(B)

Distt. Gurugram, Haryana,
Sample Description: Ground Water

SAMPLING DETAILS

Issued To: Industrial Park Project by M/s Signature,
Global (India) Ltd. at Village-Shidrawali.

Test Report

Issue Date: 09.12.2023

Sample Received on: 04.12.2023
Analysis Duration: 03.12.2023 10 08| 2.2023

RESULTS
Water Quality Analysis

+The samples recerved shall be destrwnd after 30 dava fram the date of ssueof e TEPCTLunless specified otherwise and sampie for by

Date of Sampling :04.12.2023
Sampling Location : Borewell Village Rathiwas
Sample Collected by : Mr. Maan Singh
Sampling Protocol (IS 1622: 1981, RA 2019
Weather Condition : Clear Sky
Sample Quantity : 300 ml
Sample Packing & Mark : Glass Bottle & SGIL/DEC/GW-05
S. Parameters Ulﬁts I Limits | Results ) Test Method !
No. 3 (as per IS 10500: 2012) ) |
1 Toral Coliform MPN/100m1 shall not be detectable Not Detected (<2) IS 1622: 1981, RA 2019 1
2 ' E eoli MPN/10OmI shall not be detectable Absent (<2) IS 1622: 1981. RA 2019)
' S e e T : S |
0 Ajay Kumy o | Eq
(Quality, Ma' f )
Authorized Signat r’é' |
\ (Seal &\Si@‘@fgﬁ F
L\ |
GRE LAB/QF -39 ; Rev 00 Isue Jate: 8207 20
Note: | "he reuits adicated oaly refer 1o te e Fyes and fisted parameters and do not endorse amy product
This cortificate shaki oot be reproduced whollaofn oart withou: prior writzen cansert al the Iahoratoy
3. This vertificate shall not Be wsed in 41y adverti g aralla of as evidency in tha cout of Law without prior w; Uen consent of the lLbaratory

ol wsiing will be destroved sfter T davs of

Page 1of1
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s8 Roots Research & Crea d

] el U nindia
Save Globe aaiso 9001:2015, 1SO 14001:2015 & 1SO 45001:2018 (OH&S) Certified
AL /" NABL Accredited Laboratory (A Constituent Board of QCI} , TC 7501 (Chemical & Biological)

b iy e : Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
—_ under the F (P) Act, 19864
(iRC z’é z Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, UP- 201 301
Sl Phone Nu.: 0120 - 4044630 4034660, 4323120, Fax:0120- 2406519, 0120 - 4044675
Website: https://www.gre-indiacom. E-mail : lab@gre-india.com: info@sre-india.com

Test Report
Report Code: SW202312 20-027(A) Issue Date: 20.12.2023

Issued To: Industrial Park Project by M/s Signature. Sample Received on: 04.12.2023
Global (India) Ltd. at Village-Shidrawali, Analysis Duration: 05.12.2023 10 19.12.2023

Distt. Curugrai, Heu y ana,
Sample Description: Surface Water

RESULTS
(Water Quality Analysis)

3 LING
Date of Sampling ;o 04.12.2023
Sampling Location :  Untwan Village Pond
Sample Collected by ¢ Mr. Maan Singh
Sampling Protocol : IS 17614 (Part-1):202]
Weather Condition : Clear Sky
Sample Quantity : BL
Sample Packing & Marking :  Plastic Bontle & SGIL/DEC /SW-05
S. No. Parameters Units Results Test Method
l.  Color 5 ' Hazen 5 1S 3025 (Part-4): 2021
2 Turbidity NTU s IS 3025 (Part-5): 2018
% T - € T Wt B et e
4. pH Value £ - L R o R e
5. Dissolved Oxyge Rl - mgi 52 153025 (Part-18)- 2023 e
6. Biochemical Oxygen Demand (BOD) mg/l 6.8 1S 3025 (Part-21): 2009, RA 2019
3 Daysat27'C % 3 TR ol S
7. Chemical Oxygen Demand mg/l 224 IS 3025 (Part-23); 1986. RA 2019
8. Total Dissolved Solids ' mg/] 720 1S3025 (Part-32): 1988 . RA 2010
9. Total Hardness (as CaCO. ) mgl 240  4500F-D, APHA 24" Ed_ 2023
10.  Total Alkalinity (as CaCO,) mg/l 230 IS 3025 (Part-40): 1991, RA 2019
1. Chlorides (as Cl) mg'l 160 IS 3025 (Part-46): 1994, RA 2019
12, Fluoride (as F ) mgl 0.7 IS 4500F-D, APHA 24th Ed 2073
3. Calcium (a5 Ca® ) mg/] 58 IS 3025 (Part-34/Sec-3): 2021
4. Magnesium (as Mg’ ) mg/| 23 3120-B, APHA 24th Ed. 2023 (ICP-
OES)
I5.  Sodium fas Na : mal 169 3120-B, APHA 24th Ed. 2023 (ICP-
0QES)
16.  Potassium (as K ) mg/| 18.6 3120-B. APHA 24th Ed. 2023 (ICP-
I i S L
17. Sulphate (as SO, ) mg/| 106 IS 3025 (Part-24): 1986, RA 2022

\ .

GRI-LAB/QF-030 Rt
.00
Note: ! T'x- FESULLs indiciind only refer o he (Rapse Rmpies o fited parameters and do pe: “ndorse any product
am is v-r'-l:-,-!-: shall not e reproduced wis ¥ 0F in part without prine weirte censent of the laborstory
b s cerilicate shall not be used in iny savertismg madia or as evidence in the COUTLOf Law without prioe written wonsent o the laboratory

& The sampies received shall be destroved after 36 Aavs from the dare

3 issue of the repont unless specified athzrvase ind sample for Siodogical testing wi
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i destrayed alter 7 dayg of testing.
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f ,‘;Af ;3 TASS RO 850 h & Creatid 21;'».‘:. { ’/‘%
Save GIobe  AnIS09001-2015 10 140012015 £ 1SO 43001-2018 (OHLS) Cortifiad s Loy
Ao A NABL Accredited Labaratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological) (E(58 \‘\n; al

hh w"ﬁ ey Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI), inf,{?.; /f;j:’ /I
B under the E (P) Act, 1986 \e\.ﬁ:‘,’ ==
GRC g -’ Head Office: F 375, Sector 63, Noida, u.:u’:.lm Budh Nagar)l.; 1i‘ -201 301 s REG ?“.' "E“"\'—,//
. Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: ul 20 ctU(_..J lq JLZL }UH:GQ ), O\
Website: hrtps: //www grc-indiacom, E-mail ; lab@gre-indis ; i T 7501
Test Report
Report Code: SW20231220-027(A) Issue Date: 20.12.2023
I8. Total Kjeldahl Nitrogen (as N) mg/1 24 IS 3023 (Part-34/Sec-2): 2021
19, Free Ammonia (as NH) mg/l 1.3 IS 3025 1Part-34fSec-2 ). 2021
20.  Nitrate (a5 NO:) mg/l 133 S L A I I SR
21, Silica (as SiO;) mg/l 75 4500-Si0, (C/D). APHA 247 Ed.
5 {2023
22, Phosphate (as PO,) mgl 1.6 4500-P D, APHA 24th Ed 2073
23.  Iron(asFe) mg/l 0.59 3120-B. APHA 24th E4.2023
(ICP-OES)
24, Aluminum (as Al) mg/| <0.01 3120-B. APHA 24th £4.2023
(ICP-OES)
25, Boron{asB) mg'l <0.01 3120-B. APHA 24th E4.2025
(ICP-OFS)
26. Copper (as Cu) mg/l <0.01 3120-B. APHA 24th E4.2023
1 {ICP-OES) ke
27. Manganese (as Mn) R mg/] <0.01 3120-B, APHA 24th E4.2023
, (ICP-OES) ;
28.  Zinc(as Zn) mg/| <0.01 3120-B, APHA 24th Ed.2023
: | (ICP-OES)
29, ScleniumiasSe) mg’1 <0.01 3120-B, APHA 24th Ed.2023
IS B8 1Lt U e
30.  Arsenic(asAs) T i <0.01 3120-B, APHA 24th Ed.2023
Lo T TCEOES)
31 Cadmium (as Cd) T mg/l <0.001 3120-B. APHA 24th E4.2023
S ; _ 2 (ICP-OES) )
32, Total Chromium (as Cr' ) B T <0.01 3120-B, APHA 24th £d4.2023
R SN el o = S (ICP-OES)
33.  Cyanide(asCN) e me/l  <00U  1S3025 (Part-27): 1986, RA 2019
34. Lead (as Pb) mg/1 <0.01 3120-B, APHA 24th Ed.2023
P : ek | (ICP-OES) :
35, Mercury (as Ha) mg/l <0.001 3120-B, APHA 24th E¢.2023
, , (ICP-OES)
36.  Nickel (as Ni) mg'] <0.01 3120-B. APHA 24th Fd 2073
| _{ICP-OFS)
37.  Total Suspended Solids mg| 40 [S 3025 (Part-17): 1684, RA 2017
38.  Sodium Adsorption Ratio . 3.2 IS 11624: 2019
39. Phenolic Compounds (as C.H,OH) mg/l 0.002 IS 3025 (Part-43/Sec-3): 2022
: 40. Anionic Detergent (as MBAS) mg/| 0.03 IS 3025 (Part-68): 2019
41. Specific Londuuwm uS‘cm ' "[_07’5 IS 102: (Part-14): 1984, RA 2019
N ** End of Report **

Note: 11
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gaae® URUINDIA TRAINING & ANALYTICAL LABORATORY
'::-'*T ?i‘a"t’_ ;‘ \ e - 1 3] e Racparsrh | : + : | DYy -1
Ja® S i L 14 (3 ! >3 ROQPLS Keseal . Eed i1 i1 i is
Save 'Globe  An1509001:2013, 10 14001:2015 & IS0 45001:2018 (OH&S) Certified
% - SRR E, NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)
e A Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, Gor),

under the E (P) Act, 1986
75, Sector-63, Noida, Gautam Budh Nagar, UP - 201
Fax:

Head Office: -2
Phone No.: 0120 - 4044530, 4044660, 4323120,

Wehsite: hitos://wwwgre-india com, E-mail : |;

120 -

2

0

240651

301
9,0120 - 4044675

Test Report
Report Code: SW20231209-02 7(B)

Issued To: Industrial Park Project by M/s Signature,
Global (India) Ltd. at Village-Shidrawali,
Distt. Gurugram, Haryana.

Sample Description: Surface Water

RESULTS
(Water Quality Analysis)

Issue Date: 09.12.2023

Sample Received on: 04.12.2023 _
Analysis Duration: (15 12 2023 to 08.12.2023

AMPLING D LS

Date of Sampling ¢ 04.12.2023

Sampling Location : Untwan Village Pond

Sample Collected by ¢ Mr. Maan Singh

Sampling Protocol : [51622:1981. RA 2019

Weather Condition : Clear Sky

Sample Quantity 5

Sample Packing & Marking : Glass Bottle & SGIL/DEC /SW-05
S. No. ~ Parameters Units Results TestMethod
1. Total Coliform Organism MPN/100ml 240 IS 1622: 1981, RA 2019
Z. Fecal Coliform Organism : MPN/100m!l 380 IS 1622: 1981, RA 2019

 **End of Report i

RE-LAB Fmas
Note: 1 1he FESEEs indicated onldy refer 1o the tested sampies and
2 This certificite shall not e reproduced whully ar in ar
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fr=,® GRCINDIA TRAINING & ANALYTICAL LABORATORY
" T e e A ks e |
K13 4 { unit ol iss | 'S rcn & Lreation ind L1} { P~
Save Globe  Anis09001:2015,1S0 14001:2015 & IS0 45001:2018 (OH&S) Certified 57 N
% et ' NABL Accredited Laboratory (A Constituent Board of QCI) , TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOT),
under the E (P) Act, 1986

W e 4 #
Ty
GRC Z‘ { Head Office: F-375, Sactor-63, Noida, Gautam Budh Nagar, UP - 201 201
. 7 Phone No.: 0120 - 4044630, 2044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Website: htips://wwwerc-indiacom. E-mail -

.

. 8

m: info@gre-i om

Test Report |

Report Code: SW20231220-026(A) Issue Date: 20.12.2023
Issued To: Industrial Park Project by M/s Signature, Sample Received on: 04.12.2023 |
Global (India) Ltd. at Village-Shidrawali, Analysis Duration: 05.12.2023 w0 19.12.2023

Distt. Gurugram, Ilaryana.
Sample Description: Surface Water

RESULTS

g (Water Quality Analysis)
SAMPLING DETAILS
Date of Sampling : 04.12.2023 !
Sampling Location : Sahibi River Downstream
Sample Collected by ¢ Mr. Maan Singh |
Sampling Protocol : IS 17614 (Part-1):2021 |
Weather Condition :  Clear Sky '
Sample Quantity : SL 1
Sample Packing & Marking : Plastic Bottle & SGIL/DEC /SW-04
S. No. Parameters Units Results Test Method
L Color g : 2= Hazen o 1 IS 3025 (Part-4): 2021
2 Turbidity NTU | 56 1S 3025 (Part-3): 2018
3. Temperature A | . 193 1S 3025 (Part-10): 1984, RA 2017
4. pH Value i i Rk - 82 IS3025(Part-11); 2022
5 Dissolved Oxygen mgl | 1 1S 3025 (Pant-16):2023 |
6. Biochemical Oxygen Demand (BOD) “mgl 26.2 IS 3025 (Part-21): 2009, RA 2019
= 3Daysat27°C__ 2 S e e L f = e
7. Chemical Oxygen Demand mg/l 76.4 IS 5025 (Part-23): 1986. RA 2019
8. Total Dissolved Solids mgl 1350 [S 3025 (Part-32): 1988 . RA 2010 |
9. Total Hardness (as CaCO-) mg /| 410 4500F-D. APHA 24" Ed. 2023 _
10.  Total Alkalinity (as CaCO:) mg'l 390 1S 3025 (Part-40): 1991, RA 2019
Il.  Chlorides (as Cl) mg'l 320 IS 3025 (Part-46): 1994, RA 2019
12, Fluoride (as F ) mg'l 0.9 IS 4500F-D, APHA 24th £d.2023
13.  Calcium(asCa™) meg/| 93 IS 3025 (Part-34/Sec-3): 2021
14, Magnesium (as Mg ) mg/] 40 3120-B. APHA 24th Ed. 2023 (ICP- |
: OES)
IS.  Sodium (asNa ) ma/l 245 3120-B. APHA 24th Ed. 2023 (ICP- l
OES)
= 16.  Potassium (as K ) mg/l 28.4 3120-B, APHA 24th Ed. 2023 (ICP- \
OES)

17. Sulphate (as SO, ) ] mg’l 210 IS 3025 (Part-24); 1986. RA 2022 I

L]

GRC-LAB/QF-03%

tev )
Note: | The resuns indicated only refer 1o

Issue Date: D207 2013
tested sumples and listed parameters and do not endarse.iny product
Ifieste shall not 22 repraduend wheliy or i part without grice writlen consent of the taboratory
A shall not be used in any advernsing media or as evidencs 12 the court of Law without Privr widien consent of the tatoratory
L The samples received shail be destroyed sfrer 30

davs from the date of 'ssue of Lie repoTtuniess speafied otherwise and sample for biologieal testing will be destroyad

Page 1 of 2
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e ? GRCINDIA TRAINING & ANALYTICAL LABORATORY
’A '§}4 (4 unit of Grass Roots Research & Creation India (P} Ltd)
Save Globe  An1S09001:2015, 150 14001:2015 & IS0 45001-2018 (OH&S) Certified

W 7 NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

et
. ’

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

\T'r- :,:5 ”
GRC (ﬁ 6 Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
. “  Phone No.: 0120 - 2044630, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 40444675

Website: hitps: //www.grc-india.com, E-mail - lab@gre-india.com; mndia.com

Test
Report Code: SW20231220-026(A) Issue Date: 20.12.2023

18 Total Kjeldahl Nitrogen (as N) mg/l 6.5 IS 3025 (Par-34/Sec-2): 2021
19. Free Ammonia (as NH;) mg/l 24 [S 3025 (Part-34/Sec-2): 2021
20 Nitrate (as NO;) mg/l 26 IS 3025 (Part-34/Sec-3): 2021
21, Silica(as SiO,) mg/| 9.3 4500-Si0, (C/D). APHA 247 Ed.
2023
22,  Phosphate (as PO,) i mg/1 32 4500-P D, APHA 24th £4.2022 &
23.  Iron(as Fe) mg/| 0.56 3120-B, APHA 24th Ed.2023
et {ECROES) o et -
24 Aluminum (as Al) me 'l <0.01 3120-B. APHA 24th Ed.2023
7 (ICP-OES)
25, Boron (as B) mg/| <0.01 3120-B. APHA 24th £Ed.2023
(ICP-OES)
26.  Copper(as Cu) me/| <0.01 3120-B, APHA 24th Ed.2023
bl B ol | T e : - UCROER - oo
27. Manganese (as Mn) mg/| <0.01 3120-B, APHA 24th Ed 2023
. ; P (ICP-OES)
28.  Zinc(as Zn) mg/l <0.01 3120-B, APHA 24th Ed.2023
e o | (ICP-OES)
20, Selenium ( as Sc ) mg/l <0.01 3120-B, APHA 24th Ed.2023
; g Sl § i e (ICP-OES)
30.  Arsenic (as As) mg'l <0.01 3120-B, APHA 24th Ed.2023
e i B d e e 05 (ICP-OES)
31, Cadmium (as Cd) mg/l <0.001 3120-B, APHA 24th Ed.2025
Lt Seo ey A T {ICP-OES)
32 Total Chromium (as CF ) mel <0.01 3120-B, APHA 24th Ed 2073
: el SSRETE Ha S (ICP-OES)
33, Cyanide(asCN) N <0.01 1S 3025 (Part-27); 1986, RA 2019
34, Lead(as Pb) mg/l <0.01 '3120-B, APHA 24th Ed 2023
: 2 o et (ICP-OES)
35, Mereury (as Hg) mg/| <0.001 3120-B. APHA 24th £d.2023
| (ICP-OFS)
36.  Nickel (as Ni) mg/l <0.01 ' 3120-B, APHA 24th Ed 2023
_ : (ICP-OES,)
37.  Total Suspended Solids mg’l 220 IS 3025 (Part-17): 1984, RA 2017
38. Sodium Adsorption Ratio - 438 IS 11624: 2019
39, Phenolic Compounds (as C. H:OH) mg/l <0.001 IS 3025 (Part-43/Sec-3): 2022
40.  Anionic Detergent (as MBAS)  mg/ <0.01 IS 3025 (Part-68): 2019
41, Specific Conductivity uScm 2025 IS 3025 (Part-14): 1984. RA 2019

**End of Report **

GRO-LAB/QF-039
NOte: i The results incicated nly reter to the tested i te: 02,
s s “ ' tested I...'upsr S and hsted parametess and 4o not endorse iy product \ e Bare- 3207 2618
3 Thia certificate sirall nce 44 ‘_"":;jm“"a" "'"("f“"- I 1T part wilhioul pricr writters consent of the laboratary
tral bet R any advertisiing media or ax svidence iy the court of Law without PRIOr written consent of the lsborstaey

+. The samples rece e 2f W days rom the date of iss MEre repo ISSS PR i S
F ¥ =d aite i1 Y th & O i55ue of r e pedined otherwise d samp
B ved shall | destraved sftar 30 o fr i it he: i e
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o=@ URUCINDIA TRAINING & ANALYTICAL LABORATORY
£ RB™ (A unit of Grass Roots Research & Creation India (P} Ltd )
Save ‘Globe  AniSn9001:2015, 1S0 14001:2015 & ISO 45001:2018 (DH&S) Certified
9 s~ NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

L el

' Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

i
GRC g’ { Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, UP - 201 301
SPHUCT Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Website: https://www.grc-indiacom E-mail - | -tndia com: info@sercindia.com

L]

Test Report |
Report Code: SW20231209-026(B) Issue Date: 09.12.2023 |

Issued To: Industrial Park Project by M/s Signature. Sample Received on: 04.12.2023 !
Global (India) Ltd. at Village-Shidrawali. Analysis Duration: 05.12.2023 to 08.12.2023

Distt. Gurugram. Harvana.
Sample Description: Surface Water
RESULTS
(Water Quality Analysis)

SAMPLING DETAILS

Date of Sampling s D4.12.2023
Sampling Location : Sahibi River Downstream
Sample Collected by :  Mr. Maan Singh
Sampling Protocol : IS 1622:1981. RA 2019
Weather Condition ¢ Clear Sky
Sample Quantity T
Sample Packing & Marking :  Glass Bottle & SGIL/DEC /SW-04

SSNo. |  Parameters = | Units Results TestMethod |

7 Total Coliform Organism MPN/100ml 1500 IS1622: 1981, RA 2019

2. Fecal Coliform Organism ~ MPN/100ml 1600 IS 1622: 1981, RA 2019

. b F.nd”beeport o - B R
|
IRCLAR/GF 029 \} Rev. 40 1 ssue Dave: 0207 2001

Note: 1The resulis
2 This cer

e only reler W the (Psted samples lis par d do :ndorseany prxiact
’ all net e reproduced whally or twit consent of the laboratory
Uficate shall net be used i any agverssi

. This 3r7 of Law without prior wrilten consent of the lzhoratory

4 Tha samples receed o y r3 KaF th e 3 o g ‘ ¥
WmpLesrecenes shall be destraved afte- 3¢ capsiromthe date ol issue of the report unless specified otherwise ind sample tor diological testing will be destroved after 7 days ol testing.
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An IS0 9001:2015. SO 14001:2015 & IS0 45001:2018 (OHLS) Certified
NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 {Chemical & Rinlogical)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GO1),

under the E (P) Act, 1986

Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.? - 201 301
Phone No.: 0120 - 40444630, 4044660, 4323120, Fax:0120 -

2406519,0120
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- 4044673

™
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Test Report

Report Code: SW20231220-025(A)

Issued To: Industrial Park Project by M/s Signature,
Global {India) Ltd. at Village-Shidrawali,

Dist. Gurugram, Haryana
Sample Description: Surface Water

SAMPLING DETAILS

Date of Sampling -
Sampling Location 5
Sample Collected by :
Sampling Protocol :
Weather Condition :
Sample Quantity -

w.

Sample Packing & Marking

RESULTS
(Water Quality Analysis)

04.12.2023

Sahibi River Upstream

Mr. Maan Singh

IS 17614 (Part-1):2021

Clear Sky

SL

Plastic Bottle & SGIL/DEC /SW-03

Issue Date: 20.12.2023

Sample Received on: 04.12.2023
Analysis Duration: 05.12.2023 w0 19.12.2023

Test Method

Page 10f2

S. No. Parameters Units Results
1. Color Hazen | 7 | 153025 (Pare4): 2021 E
2 Turbidity NTU 44 IS 3025 (Part-3): 2018
3 Temperature e 18.7 1S 3025 (Part-10): 1984, RA 2017
3. pH Value 2 7.43 IS 3025 (Part-11): 2022 a5
3 Dissolved Oxvgen mg’'l 1.2 " 1S 3025 (Part-16): 2023
6. Biochemical Oxygen Demand (BOD) 3 mg/l 204 IS 3025 (Part-21): 2009, RA 2019
o ibapsmre - o e e e
Z. Chemical Oxygen Demand mg/l 62.4 IS 3025 (Part-23): 1986, RA 2019
8. Toral Dissolved Solids mg'l 1200 1S 3025 (Part-32): 1988 . RA 2019
9. Total Hardness (as CaCOs) me’l 380 " 4500F-D, APHA 24" Ed. 2023
[0.  Total Alkalinity (as CaCO») me'l 360 IS 3025 (Part-40): 1991, RA 2019
1. Chiorides (as Cl) mel 280 IS 3025 (Part-46): 1994, RA 2019
2, Fluoride (as F ) me/| 0.8 IS 4500F-D, APHA 24th Ed.2023
13. Calcium (as Ca™ ) mg/| 9] IS 3023 (Part-34/Sec-3): 202!
4. Magnesium {as Mg’ ) mg/1 36 3120-B. APHA 24th Ed. 2023 (ICP-
i : _ OES)
15. Sodium (as Na ) mg/l 218 3120-B, APHA 24th Ed. 2023 (ICP-
: ‘ , OES) F
16. Potassium (as K ') mg/l 256 3120-B. APHA 24th Ed. 2023 (1CP-
. " . OES)
I'Z Sulphate (as SO,) mg/l 180 IS 3025 (Part-24): 1986, RA 2022
Rahul Singh
(Sf \Z ,‘f
Autho tory
(Seéll-.\ A)v
G 7
3 “\','-"“_“_'-/¥f‘t
GRC-LAR/GF-020 . \ ——
Mote: 1 rhe resuis YI‘!L"'E’".‘!H?"‘. wher 2 Ui fested samples and isted parameters and do sot endorse any prociact . PRIt . 4207 2m15
L:lL—' ::.:Iil ;; : ;‘::;::;l..zu, ::!I:.:ﬂ-r " ‘...J- price’ written consent of I.relz.bc»ain ‘v"
o date Aue o there port unless specified athersise snd samiple for bilegical testing wiil be destroved after 7 days oFtaing,
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.t“‘i-?"’":_‘. {AR* i\.%ﬂ A TRAINING & ﬁf"u,‘alf’z"_ iCAL LAB( )T»’n'}'()?\
ey 8 [A unii :$ Roots Research & Creation India (PY Lid
1 1 1 gv B ) ._‘!-";‘r;.:,-,,‘ F Lut
Save Giobe An 150 0001:2015, IS0 14001: 2015 & IS0 45001 7019{014&5) Cartifiad
L. . NABL Accredited Laboratory (A Constituent Raeard of QCH , TC 7501 (Chemical & Riological)
\Rg, 9

Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

Head Office: F- 375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301

Website: qr;

Phone No.: 0120 - 4&]4403&) 4—044660 4323129, Fa‘: 012ﬁ 2406’:19 0‘2!] J-{J-HcfS

Test Report
Report Code: SW20231220-025(A)

Issue Date: 20.12.2023

18. Total Kjeldahl Nitrogen (as \) mg/l 52 [S 3023 (Part-34/Sec-21: 2021
19. Free Ammonia (as NH;) mg,'] £E9 IS 3023 (Part-34/Sec-2): 2021
0. Nitrate (as NO3) mel 24 IS 3025 (Part-34/Sec-3): 2021 |
21, Silica (as SiO;) mg'l 0.2 4500-Si0, (C/D), APHA 247 Ed. |
2023 |
: 22, Phosphate (as PO,) mg/] 28 4500-P D, APHA 24th Fd.2023 |
23, lIron(as Fe) me'l 0.53 3120-B. APHA 24th Ed.2023 |
3 (ICP-OLS) e
24. Aluminum (as Al) mg/l <().01 3120-B. APHA 24th Ed.2023
(ICP-OES) :
25, Boron (as B) mg/l <0.01 3120-B, APHA 24th E4.2023
, (ICP-OFS)
26.  Copper(as Cu) mg/1 <0.01 3120-B, APHA 24th Ed.2023
ik e = SR (ICP-OES) s
1. Manganese (as Mn) me/l <0.01 3120-B. APHA 24th £d.2023
| i (ICP-OES)
28. Zinc (as Zn) mg/l <0.01 3120-B, APHA 24th E4.2023
ST Sl E S goEies -0 &l
29, Selenium ( as Se ) mg/1 <0.01 3120-B. APHA 24th Ed.2023
} | ik s DAl ol {ICP-OES) TR B s
30. | Arsenic (as As) mg/l <0.01 3120-B, APHA 24th Ed.2023
By s L5 _(ICP-OES) e
31, Cadmium (as Cd) mg/| <0.001 3120-B. APHA 24th Ed.2023 ’
SRS s ; o  (CP-OES) Sx
32, Toml Chromium (as Cr') mg/1 <0.01 3120-B, APHA 24th Ed.2023
S e (ICP-OES)
| 35, | (‘yamde:as C’\I) e e <Q0i = _IS 3025 (Part-27): 1986, RA | "019
34, Lead (as Pb) mg/| <0.01 3120-B, APHA 24th E4.2023
AT : (ICP-OES)
35.  Mercury (as Hg) mg’1 <0.001 - 3120-B. APHA 24th Ed.2023
(ICP-OES)
36.  Nickel (as Ni) mg/l <0.01 3120-B. APHA 24th Ed.2023
(ICP-OES)
37.  Total Suspended Solids mg'l 180 [S 3025 (Part-17): 1984, RA 2017
38.  Sodium Adsorption Ratio 5 43 IS 11624: 2019 2 29 5
; 39.  Phenolic Compounds (as C, H<OH) mg/| <0.001 IS 3025 (Part-43/Sec-3): 2022 |
40.  Anionic Detergent (as MBAS) mg/1 <0.01 IS 3025 (Part-68): 2019 i
41, Specific Conductivity _ pSiem 1790 IS 3025 (Part-14): 1984, RA 2019 ‘
- ** End of Report ** '
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An 150 9001:2015, IS0 14001:2015 & IS0 43001:2018 [OH&S) Certified
= NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 {Chemical & Biological)
e~ Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

GRC g?({ Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
U prone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 40
jare-india.com: inf -indi

Website: htips.//www grc-indiacom, E-mail : |

44675

Test Report

Report Code: SW20231209-025(B) Issue Date: 09.12.2023
Issued To: [ndustrial Park Project by M/s Signature. Sample Received on: 04.12.2023
Global (India) Ltd. at Village-Shidrawali. Analvsis Duration: 05.12.2023 10 08 12 2073

Distt. Gurugram, Haryvana.
Sample Description: Surface Water

RESULTS
(Water Quality Analysis)

SAMPLING DET
Date of Sampling : 04.12.2023
Sampling Location 1 Sahibi River Upstream
Sample Collected by ¢ Mr. Maan Singh
Sampling Protocol : IS 1622:1981, RA 2019
Weather Condition : Clear Sky
Sample Quantity : BSL
Sample Packing & Marking ¢ Gilass Bottle & SGIL/DEC /SW-03

S. No. Parameters Units Results w*%Testr Method

L Total Coliform Organism MPN/100mI 1600 1S 1622: 1981, RA 2019

2. Fecal Coliform Organism MPN/100m! - 1600 IS 1622: 1981, RA 2019

**End of Report **
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An 150 9001:2015, ISO 14001:2015 & ISO 45001:2018 (OH&S) Certified
NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological)

Recognized by Ministry of Environment, Forest & Climate Change (MOET&CC, GOI),
under the E {P) Act, 1986

Head Office: F-375, Sector-63, Noida, Gautam 2udh Nagar, UP - 201 301
Phone No.: 0120 - 4044530 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Wehsite: https:// ndiacom, E-mail : lah@ge re-india.com: info@ercindia.com

Report Code: SW2023 1220-024(A)
Issued To: Industrial Park Project by M/s Signature,
Global (India) Ltd. at Village-Shidrawali.

Distt. Gurugram, Haryana.

Test Report

Sample Description: Surface Water

Issue Date: 20.12.2023
Sample Received on: 04.12.2023
Analysis Duration: 05.12.2023 10 19.12.2023

RESULTS
(Water Quality Analysis)
SAMPLING DETAILS i
Date of Sampling : 04122023 i
Sampling Location ¢ Indori Nala Downstream
Sample Collected by ¢ Mr. Maan Singh
Sampling Protocol : IS 17614 (Part-1):2021 :
Weather Condition : Clear Sky !
Sample Quantity : 5L
Sample Packing & Marking :  Plastic Bottle & SGIL/DEC /SW-02
S. No. Parameters Units Results Test Method
I.  Color = | Hazen 7 153025 (Partd): 2021 = |
2. Turbidity NTU 4 1S 3025 (Part-5): 2018 ‘
EN T e [ % T i D el v |
4. | pH Value S i 778 IS 3025 (Part-11): 2022 ' !
5. Dissolved Oxygen o mgl 32 RS g bn g
6. Biochemical Oxygen Demand (BOD) mgl 8.6 1S 3025 (Part-21): 2009, RA 2019 j
1 3Daysar27c S AT e B e i PN 5
i Chemical Oxygen Demand mg/] 245 I8 3023 (Part-23): 1986, RA 2019
8.  Total Dissolved Solids - mg | 950 1S 3025 (Part-32)- 1988 . RA 2010
9. Total Hardness (as CaCO-) i mgd | 370 4500F-D, APHA 24% £d. 2023 7
10.  Total Alkalinity (as CaCO. ) mg | 463 IS 3025 (Part-40): 1991, RA 2019
il Chlorides (asCl) myl : 140 1S 3025 (Part-46): 1994 RA 2015
12, Fluoride (as F ) me'l 0.7 IS 4500F-D, APHA 24th Ed 2023
13.  Calcium (asCa’) mg/l 89 IS 3025 (Part-34/Sec-3): 2021 |
4. Magnesium (as Mg™) mg/1 36 3120-B. APHA 24th Ed. 2023 (ICP- ;
_OES) e i
15, Sodium (as Na) mg/l 192 3120-B, APHA 24th Ed. 2023 (ICP- ,
QES) '
16.  Potassium (as K ') mg/l 225 3120-B. APHA 24th Ed. 2023 (ICP- ,
OES) [
17. Sulphate (as SO, ) ; mg’l 113 [S 3025 (Part-24): 1986. RA 2022 i
JRC-LAB/OF-039 i Aav €1 issue Date: 02 .67 2018
Note: Lrhe tosuitsindicated only refer withe testod sams asand listed p o
Z This i T ! o7 tary
lerce i L Qour . £ poior veritles consen: of the laboratory

i2vs (rom e date of issue of the reparr unless specilied ctherwise and sample for bivicgival testing will be destroyed atter 7 daysofe
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A LUTESS ROOLIS Research & SEEEEE R R2EE
An IS0 9001:2015, ISO 14001:2015 & 1SO 45001:2018 (OHZ&S) Certified
NABL Accredited Laboratory (A Constituent Board of QCT}, TC 7501 {Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),

under the E (P) Act, 1986

Head Office: F-373, Sector 63, Noida, Gautam Budh Nagar, U.P - 201 301

Phone No.: 0120 - 4044630, 4044660, 4323120, Fax: 0120 - 24065 19,0120 - 4044475

Website: https. //www.gre indiacom, E-mail - ub@yrc-india.com: info@erc-india com

Report Code: SW20231220-024(A)

Test Report
Issue Date: 20.12.2023

18. Total Kjeldahl Nitrogen (as \) mg'l 42 IS 3025 (Part-34/Sec-2): 2021
19.  Free Ammonia (as NH.) mg/l 1.6 [S 3025 (Part-34/Sec-2): 2021
20. NiTrare (as NUs) me/| 128 [S 3025 (Part-34/Sec-3): 2021
21. !Sika@sSio,) - mg/l 22 4500-8i0, (C/D). APHA 249 4.
2023 :
22, Phosphate (as PO, ) mg/l 3 4500-P D, APHA 24th E4.2023
2 fron (as Fer mg/| 0.89 3120-B, APHA 24th Fd 2023
b [ S (ICP-OES)
24, Aluminum (as Al mg/l <0.01 3120-B, APHA 24th Ed.2023
¥ e (ICP-OES)
25. Boron (as B) mg’l <0.01 3120-B, APHA 24th E4.2023
(ICP-OES)
26.  Copper(as Cu) mg/l <0.01 3120-B. APHA 24th Ed.2023
2 e et A S o HACPOES) e
27.  Manganese (as Mn)  mgl <0.01 3120-B, APHA 24th Ed2023
: o (CPOES) &,
28. Zinc (as Zn) mg/l <0.01 3120-B, APHA 24th Ed.2023
Sk i, (ICP-OES) :
29, Selenium ( as Se ) mg/| <0.01 3120-B, APHA 24th Ed.2023
5 : LT ((ICP-OES)
30. Arsenic (as As) Rt mg/1 <0.01 3120-B, APHA 24th Ed.2023
o e i B o L Do e
3. Cadmium (as Cd) mg'l <0.001 3120-B, APHA 24th Ed.2023
. B e : PR e S 4 Ly 1S S &
32, Total Chromium (as Cr") me/l <0.01 | 3120-B, APHA 24th E4.2023
,,,,,, I ey e e e . R e
33.  Cyanide(asCN) mg/l _DO1 | 1S3025 (Part-27): 1986. RA 2019
34, Lead(as Pb) mg/l 007 3120-B. APHA 24th £4.2023
: e S ((ICP-OES)
35. Mercury (as Hg) mg/l <0.001 3[20-B. APHA 24th Ed.2023
_ (ICP-OES)
36.  Nickel (as Ni) mg’] 0.01 3120-B. APHA 24th Ed.2023
) (ICP-OES)
37 l'otal Suspended Solids me/l 396 1S 3025 (Part-17): 1984, RA 2017
38, Sodium Adsorption Ratio 32 IS 11624: 2019
39. Phenolic Compounds (as C,.H:OH) mg/] 0.07 IS 3025 (Part-43/Sec-3): 2022 .
40.  Anionic Detergent (as MBAS) mg/1 0.08 IS 3025 (Part-68): 2019
41, Specific Conductivity uSem 1425 IS 3025 (Part-14): 1984, RA 2019
** End of Report ** )
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s~g@ GRCINDIA TRAINING & ANALYTICAL LABO ORY
(T e ®
#'..“f"t.%.u?u\kﬁ L 4y fGrass R Res h & Creation Indi Y7
Save G ObP An 150 9001:2015, IS0 14001:2015 R 1SN 45001:2018 (OH&S) Certified
.-‘%m NABL Accredited Laboratory (A Constituent Board of QCI) , TC 7501 (Chemical & Biological)

> Recagnized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),
under the E (P) Act, 1986

GRC gd Head Office: 5-375, Sector-63, Noida, Gautar Budh Nagar, U.P - 201 301
SHUT Phone No.: 0120 - 40446230, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Website: https://www.grc-indiacom, E-mail - Riorei

Test Report

Report Code: SW20231209-024(B) Issue Date: 09.12.2023
Issued To: Industrial Park Project by M/s Signature, Sample Received on: 04.12.2023 ‘
Global (India) Lid. at Village-Shidrawali, Analysis Duration: 05.12.2023 1o 08.12.2023
Distt. Gurugram, Haryana.
Sample Description: Surface Water
RESULTS
(Water Quality Analysis)
SAMPLING DETAILS ‘
Date of Sampling : 04.12.2023 |
Sampling Location : Indori Nala Downstream }
Sample Collected by :  Mr. Maan Singh |
Sampling Protocol : IS 1622:1981, RA 2019 \
Weather Condition ¢ Clear Sky
Sample Quantity 5 U35 ‘
Sample Packing & Marking : Glass Bottle & SGIL/DEC /SW-02 |
S. No. Parameters Units Results Test Method ‘
B Total Coliform Organism i MPN/100ml 1600 IS 1622: 1981, RA 2019
2 Fecal Coliform Organism MPN/100ml 1600 IS 1622: 1931, RA 2019
** End of Report ** R e S
\
|
\
8>
L5 AV
b Rev-00 ssue Date: 9207 2018
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e GRC INDIA TRAINING & ANALYTICAL LABORATORY
"“,t-*- '7‘-::,?*” [ A it of Grass'Roots Rese Croatio dia
Save 3(‘-.-!c;be An [SOGON1:7015, IS0 1100112015 £ IS0 45001:2018 (OIILE) Cortifind
L T tas S5 NABL Accredited Laboratory (A Constituent Board of QCI), TC 7501 (Chemical & Biological) it

NPT 2 Recognized by Ministry of Environment, Forest % Climate Change (MUEF&CC, GOI), s

D under the E (P) Act, 1986 A %
GRC g sy Hiead Office: F-375, Sactor-63, Noida, Gautam Budh Nagar, U P - 201 301 p &
¢ SHUQ  Phone No.: 0120 - 4044620, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675 5 :
Website: hittps:// -i .3 wh

i C E-mail : lab@grc-india.com; info@gre-india.com

Test Report
Issue Date: 20.12.2023

Sample Received on: 04.12.2023
Analysis Duration: 05.12.2023 10 19.12.2023

Report Code: SW20231220-023(A)
Issued To: Industrial Park Project by M/s Signature,
Global (India) Ltd. at Village-Shidrawali,

Dist. Gurugram, paryana.
Sample Description: Surface Water

SAMPLING DETAILS

RESULTS
(Water Quality Analysis)

Date of Sampling 04.12.2023
Sampling Location : Indori Nala Upstream
Sample Collected by : Mr. Maan Singh
Sampling Protocol : IS 17614 (Par-1):2021
Weather Condition :  Clear Sky
Sample Quantity : 2L
Sample Packing & Marking :  Plastic Bottle & SGIL/DEC /SW-01
S. No. Parameters Units Results Test Method
A Color Hazen g IS 3025 (Part4): 2021
2. Turbidity NTU 18 IS 3025 (Part=3): 2018
3. Temperature Sl s ' T 187 (Si0OsPurioy A RA T
4. pH Value = 1 Tame e e e Sy B
5. Dissolved Oxygen T mghl 38 153025 (Part-16): 2023 g
6. Biochemical Oxygen Demand (BOD) mg/1 23 1S 3025 (Part-21 1 2008, RA 2019
. (IDeENiC = T 0y LI SRR
y 3 Chemical Oxygen Demand mg/1 22.8 IS 3025 (Part-23): 1986, RA 2010
8. Total Dissolved Solids s mg/1 040 IS 3025 (Part-32): 1988, RA 2019
9. Total Hardness (as CaCO) mg/l 367 4500F-D, APHA 24" Ed. 2023
10.  Total Alkalinity (as CaCO-) mg/l 160 IS 3025 (Part-40): 1991, RA 2019
1. Chlorides (as CH mg'l 138 IS 3025 (Part-46): 1994, RA 2010
12 Fluoride (as F ) mg/l 0.7 [S 4500F-D, APHA 24th Ed.2023
3. Calcium (asCa’) mg'l 38 [S 3025 (Part-34/Sec-3): 2021
4. Magnesium (as Mg™) mg 38 3120-B. APHA 24th Ed. 2023 (ICP- :
g ©ES)
15.  Sodium(as Na ) mg/l 190 3120-B. APHA 24th Ed. 2023 (ICP-
QES) =
16. Potassium (as K") mg/l 204 3120-B. APHA 24th Ed. 2023 (ICP-
: OES)
17 Sulphate (as SO, ) my/| 110 1S 3025 (Part-24): 1986, RA 2022
Note: l!t!x_-;:mr‘;!i- luln;m"m”:xer) the tested sampis and fistod parametens ind 46 not éndome amy praduct e, she Dace: 0247
prtibeats shall not e reprodced wioly.or i pact withous peios swrtten consent of boramn,
<ertificate shall po

T media or
rdestroyed after 30 davs from the

“as evidence in the court of Law

.,

date of issue o the repoer unless specified otherwise and
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GRC INDIA é\ \INING & ANALYTICAL LABORATORY

reh & o tinon India (P} 1

(A uni Research & Creation Indi y1.8l)
Qave Glob An IS0 QDO1:2015, 1SO 14001:2015 & lso 45001:2018 (OHLS] Cortified
L . . NABL Accredited Laboratory (A Constituent Board of QCI}, TC 7501 (Chemical & Biological)
3 - d “ Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),

S under the E (P) Act, 1986
GRC J@d Head Office: F-375, Sector-63, Noida, Gautam Budh Nagar, U.P - 201 301
“f  Phone No.: 01 71“ 4044530, 4044660, 4323120, Fax: 0120 - 2406519, 0120 - 4044675

Website: E-mail : ab@grc-india.com; info@gre-india.com

Test Report
Report Code: SW20231220-023(A) Issue Date: 20.12.2023

18. Total Kjeldahl Nitrogen (as N) mg'l 3.8 IS 3025 (Part-34/Sec-21: 2021
19. Free Ammonia (as NH;) mg'l 1.3 IS 3025 (Part-34/Sec-2): 2021 1
2 20. Nitrate (as NO ) mgz/1 12.6 IS 3025 (Part-34/Sec-3): 2021 §
21.  Silica(as SiO-) mgl | 19 4500-Si0- (C/D), APHA 247 Ed. ‘
2023 3
= 22.  Phosphate (as PO, ) mg/l BT | 4300-P D. APHA 24th Ed. "D" |
23 Iron (as Feg) mg/l 0.87 3120-B, APHA 24th Ed.2023 ‘
| 7 (ICP-OES)
24, Aluminum (as Al) TEED e <001 3120-B, APHA 24th Ed.2023
E - _ (ICP-OES) ;
23, Boron (as B) mg/| <0.01 3120-B, APHA 24th Ed.2023 ;
(ICP-OES) : |
26. Copper (as Cu) mg‘l <0.01 3120-B, APHA 24th Ed.2023
e : _ o S R T (1CP-OES) :
27 Manganese (as Mn) mg/l <0.01 3120-B. APHA 24th Ed.2023
5 | P (ICP-OES) ;
28.  Zinc(asZn) mg/l <0.01 3120-B, APHA 24th Ed.2023
B SEe g e TSP _BHCPOES)
20.  Selenium(asSe) mal <0.01 3120-B. APHA 24th Ed.2023
R B N P ST MO = o b
30. Arsenic (as As) mg/l <0.01 3120-B, APHA 24th E4.2023
- , = kA Sy R e
3. Cadmium (as Cd) mg/l <0.001 3120-B, APHA 24th Ed.2023 ;
oo R e . ey
32. | Total Chromu.fm(abcr ) mg/l <0.01 3120-B, APHA 24th Ed.2023 1
i T HOPoEsy . 6
33, Cyanide(asCN) [ mgA | OBl ISiexpandy) (06 RA 09 ||
34, Lead(as Pb) me/l 0.06 3120-B, APHA 24th Ed.2023
o - (ICP-OES) |
33. Mercury (as Hg) me/l <0.001 3120-B, APHA Z4th Ed.2023 ‘
L (ICP-OES) |
36, Nickel {as N mg/l <0.01 3120-B. APHA 24th E4.2023 i
IE( P-OES) ‘
37.  Totwal Suspended Solids mg/l 382 1S 3025 (Part-17): 1984, RA 2017 _ ‘
38. Sodium Adsorption Ratio - 31 IS 11624: 2019
. 39 Phenclic Compounds (as C,H,OH) _ mg/| 0.06 IS 3025 {Part43/Sec-3): 2022
40.  Anionic Detergent (as MBAS) | mg/| 0.07 IS 3025 (Par-68): 2015
41, Specific Conductivity . iSem 1410 1S 3025 (Pari-14): 1984, RA 2019
** End of Report **

|
-
LRC-LAR/QFED39 By 1301 !
o

: Issue Date: 0207 2018
Note: 1 Tas results indicated onby refe- to the tested samples sod lisced parimeters and do not endorse soy pros

2 Thiseertificate el not be reproduced whetly or in part witiiout prior wit msent of i
3. Theseartificate shall a0l e used in any savertising media aras evidence m the court of Law wil

4 The samples received shall be destroved after 30 divs fram the date of ssue of the

ratry
WL Prior written consent of the laboratory,
repertunizss specified ntherwise and samole for tiologicst weting will be destroved after 7 dave of testing.
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INDIA TRAINING & ANALYTICAL LABO RATORY
NIt I TASS I s Research & 1 edlion in 2
An IS0 9001:2015, ISO 14001:2015 & SO 15001:2018 (OH&S) Certified

NABL Accredited Laboratory (A Constituent Board of QCI}, TC 7501 (Chemical & Biological)
Recognized by Ministry of Environment, Forest & Climate Change (MOEF&CC, GOI),

under the E (P) Act, 1986

Head Office: F-375, Sector-43, Noida, Gautam Budh Nagar, U.P - 201 301

Phone No.: 0120 - 4044630, 4044660, 4223120, Fax: 0120 - 2406519 0120 - 4044675 4 L\
Website: m»,u;ggmm E-mail : [ab@grc-indiacom: Info@grc-india.com "‘";‘. 301

Test Report
Report Code: SW20231209-023(B) Issue Date: 09.12.2023

Issued To: Industrial Park Project by M/s Signature, Sample Received on: 04.12.2023 ﬁ
Global (India) Ltd. at Village-Shidrawali, Analysis Duration: 05.12.2023 15 08.12.2022

Distt. Gurugram, Haryana.
Sample Description: Surface Water
RESULTS
(Water Quality Analysis)

SAMPLING DETAILS

Date of Sampling : 04.12.2023
Sampling Location ¢ Indori Nala Upstream
Sample Collected by : Mr. Maan Singh
Sampling Protocol : IS 1622:1981.RA 2019
Weather Condition ¢ Clear Sky
Sample Quantity : OS5 E
Sample Packing & Marking ¢ Glass Bottle & SGIL/DEC /SW-01
S. No. Parameters ~ Units Results ' Test Method
3 Total Coliform Organism _ MPN/100ml 1600 15 1622: 1981, RA 2019
4 Fecal Caliform Organism MPN/100ml 1600 1S1622: 1981, RA 2019
“*End of Report ** : : > 2
RC-LAB/QF 039 v Re o
Note: i el s the testc samplcs and lstet parametess and db ot eedore we Date: 42 0720

¢ be repro

ly o i part withaut prior w *itten co
T he dsed Ty ddvartsing media ar as evidence in the court of Law withor

PR writen consent of the abaratory
o sl e destroved afler 30 days from the date af iccie oF . fragdi e
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SIGNATURE®
GLOBAL

MAKING INDIA AFFORDABLE

AN 1SO 001 2015; 14001:2015; 45001-2018 CERTIFIED COMPANY

CERTIFIED TRUE COPY OF THE RESOLUTION PASSED BY THE PROJECT COMMITTEE OF
SIGNATUREGLOBAL (INDIA) LIMITED (FORMERLY KNOWN AS SIGNATUREGLOBAL (INDIA)
PRIVATE LIMITED) (“THE COMPANY”) IN ITS MEETING HELD ON WEDNESDAY, 1sT
NOVEMBER, 2023

“RESOLVED THAT in relation to residential project proposed to be developed over land
admeasuring 14191425 acres situated at village Sidhrawali, Tehsil Manesar, District
Gurugram, Haryana, the consent of the Committee be and is hereby accorded to apply for
approvals specifically related with Environment Clearance, Forest Clearance, Aravali Clearance,
Height clearance, clearances/NOCs from Haryana Shehri Vikas Pradhikaran Development
Authority ("HSVP") / Harayan Urban Development Authority (HUDA), Fire Approval, Electricity
connection and service estimates.

RESOLVED FURTHER THAT Mr. Sanjay Kumar Varshney, COO of the Company be and is
hereby authorised to verify, certify and to execute under his signatures all documents including
forms, letters, affidavits and to file application to get approval/ No objection certificates,
specifically relating to Environment Clearance, DTCP, Forest Clearance, Aravali Clearance,
Height clearance, clearances/NOCs from Haryana Shehri Vikas Pradhikaran Development
Authority (“HSVP”) / Harayan Urban Development Authority (HUDA), and also authorised to
appear before Department of Mines and Geology Haryana, appropriate Departments related
with Fire Approval, Electricity connection and service estimates with respect to
aforementioned land only and to do all other acts, deeds and things which may be deemed to be
necessary to give effect to the said resolution.

RESOLVED FURTHER THAT Mr. Lalit Kumar Aggarwal, Vice Chairman & Whole Time Director
and Mr. Ravi Aggarwal, Managing Director of the Company be and are hereby severally
authorized to give certified true copy of aforesaid resolution on behalf of the Company.”

CERTIFIED TRUE COPY
For SIGNATUREGLOBAL (INDIA
(FORMERLY KNOWN AS SIGNA

(INDIA) PRIVATE LIMITED)

—
LALIT KUMAR AGGARWAL

VICE CHAIRMAN &WHOLE TIME DIRECTOR
K DIN: 00203664

ADDRESS:AASHIRWAD PALAM FARM 6
SALAHAPUR BIJWASAN SOUTH WEST DELHI
110061
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SIGNATUREGLOBAL (INDIA) LIMITED
EFORVI!’.RLW KNOWN AS SIGNATUREGLOBAL (INDIA) PRIVATE LIMITED)
CIN: UT0100DL200OPLC 104787
Regd. Off : 13~ FLOOR DR. GOPAL DAS BHAWAN, 18 BARAKHAMBA ROAD, NEW DELHI- 110001 Phome: 01149281700
Corp. Off. : UNIT NO.101,GROUND FLOOR, TOWER-A, SIGNATLURE TOWER, SOUTH CITY-1 GURUGRAM HR- 1220081 Phone: 0124-4398011
E-mail: compliancs’d@signatursglobatin, Websnc www.signsiureglobal in
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REALTY. RELIABILITY. RESPONSIBILITY.

AN 150 9001-2015; 14001:2015; 45001:2018; 27001:2022 CERTIFIED COMPANY

Date: - 27.08.2024

CONSULTANT AUTHORIZATION LETTER

[, Mr. Sanjay Varshney (Authorized Signatory), on behalf of M/s Signatureglobal India
Limited had hired M/s Grass Roots Research & Creation India (P) Ltd, an environmental

consultancy organization, which is QCI/ NABET accredited for Environmental Clearance.

The consultant was authorized to take care of all SEAC/SEIAA submissions, meetings and
all other required correspondences from time to time for the construction of Industrial
Park Project is to be developed by M/s Signatureglobal India Limited is located at Village
_Shidrawali, Tehsil ~-Manesar, District -Gurugram Haryana.

For M/s Signatureglobal India Limited

Name: Sanjdy Varshney

Designation: COO

SIGNATUREGLOBAL (INDIA] LIMITED | CIN: L70100DL2000PLC104787
HI - 110001

37 FLOOR, DR. GOPAL DAS BHAWAN, 28 BARAKHAMBA ROAD, CONNAUGHT PLACE, NEW DEL
E TOWER, SOUTH CITY-1, GURUGRAM, HARYANA - 122001
1-49281700

REGD. OFFICE: 1
CORP. OFFICE: UNIT NO. 101, GROUND FLOOR, TOWER-A, SIGNATUR

WEBSITE:WWW.S!GNATUREGLOBAL.IN | EMAIL: COMPL\ANCE@SIGNATUREGLOBAL.IN | PHONE: 0124-4908200, 01
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National Accreditation Board for Education and Training

¢

NABET QI
QCI/NABET/ENV/ACO/24/3338 * Aug 12,2024
To

Grass Roots Research & Creation India (P) Ltd.,
F:374 & 375, Sec-63, Noida-201301
Uttar Pradesh

Sub.: Extension of Validity of Accreditation till Nov 11, 2024~ regarding

Ref. 1. Certificate no NABET/EIA/21-24/SA 0211
2. Request e-mail dated Aug 09, 2024

Dear Sir/Madam
This has reference to the accreditation of your organization under the QCI-NABET EIA Scheme, the
validity of Grass Roots Research & Creation India (P) Ltd., is hereby extended to Nov 11, 2024, or

completion of the assessment process, whichever is earlier.

The above extension is subject to the submitted documents/required information with respect to
your application and timely submission and closure of NC/Obs during the process of assessment.

You are requested not to use this letter after the expiry of the above-stated date.

With best regards.

(A K Jha)
Sr. Director, NABET

Institute of Town Planners India, 6" Floor, 4-A, Ring Road. I.P Estate, New Delhi-1 10 002, India
Tel. : +91-11-233 23 416. 417, 418. 419, 420. 421, 423 E-mail : ceo.nabet@qcin.org Website : www.qcin.org
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| Indian-Non Judicial Stamp
A Haryana Government Date: 23/12/2023
!
| Certificate No.  GOW2023L1192 S Doty Pt S48
i (Ra. Onty)
GRN No. 110811418 Penalty : 20
(Rs. Zarc Only)
[ Name : Signatureglobal India Ltd
| H.No/Floor : Na Sector/Ward : Na
City/Village : Gurugram District : Gurugram

Phone : ggeren2

Purpose : AFFIDAVIT to be submitted at Others

The authenticity of this document can be verified by scanning this QrCode Through smart phone or on the website https://egrashry.nic.in

AFFIDAVIT

I, Sanjay Varshney S/o Shri H.B. Varshney of M/s Signatureglobal India Limited having its
Corporate office at Ground Floor, Tower-A, Signature Tower, South City-1, Gurugram, Haryana -

122001 do hereby solemnly affirm, declare & undertake as given below:

e That we are going to construct Industrial Plotted Colony Project at Village -Shidrawali,
Tehsil -Manesar, District -Gurugram Haryana.

e No untreated sewage will be discharged in public sewer till the time external sewer is laid;
we will make our own arrangement to dispose the surplus treated effluent as per the

guidelines of SPCB & MoEF&CC.

e That we hereby undertake that no ground water shall be extracted for the purpose of

.construction.




e

That we hereby undertake that treated water will meet the effluent standards as per IS
456:2000 for reinforced concrete.

That during construction and operational phase of construct Industrial Plotted Colony
Project at Village -Shidrawali, Tehsil -Manesar, District -Gurugram Haryana appropriate
safety measures will be taken to prevent any electrical hazards.

That the permission for fresh water supply from GMDA will be obtained.

That during construction phase, water requirement will be met from the GMDA treated
water from STP.

That ultra-low sulphur diesel (0.005%) will be used for D.G. sets in construction and
operational phase of the said project.

That proper welfare, safety, health medical plan, safety policy, occupational diseases
mitigating measures will be provided during material handling for the workers during
construction phase as well as to the residents during operational phase.

That the appropriate norms of ECBC will be adopted during construction phase of the
above project for thermal insulation.

That during the construction phase, no groundwater will be used, and water requirement
during the construction phase will be met from the safe water zones only.

That we will abide by the ruling given by the Hon’ble Haryana High Court with regard to
the extraction of groundwater.

That new scientific measures will be taken to reduce the consumption of water during the
construction phase such as curing.

That the operational phase will start only when the permission of water supply has been
obtained from GMDA

The data and information given in the application, enclosures and other documents of
Industrial Plotted Colony Project at Village -Shidrawali, Tehsil -Manesar, District -
Gurugram Haryana are factually correct.

That no occupation/possession will be offered till the time actual water supply and sewer
connection is given by GMDA.

No Revenue Rasta is passing through the Project area and no construction activity will be
undertaken on surface or below or above surface of Revenue Rasta passing through the
project area. '

No ROW for H.T. lin/p%hrough project area will be kept as per Electric

e
% p,?‘.‘f GO
Act/DHBVN by electri€gpmpany. 0
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e A

e No distribution of untreated water or other solid waste in the nallah will be done.

e Any type of construction will not be raised over the nallah.

e No obstruction in the passage of the natural Drainage will be ensured.

DEPONENT p
Name Sanja rshney

Designation: COO

VERIFICATION:-

VERIFIED at .......... on this ........., 2024 that the contents of this affidavit are true and correct to

the best of my knowledge and record. No part of it is false and nothing has been concealed

therein.
DEPONENT
Name Sanj rshney
Designation: COO

ATTESTED
RAM NI

NOTARY. BURUGRAM (HR.) INDIA

il
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% Indian-Non Judicial Stamp

= Haryana Government

Date: 11/04/2024

Certificate No.  GOK2024D1245 ||||||||||m Stamp Duty Paid : ¥ 101
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Name : Signatureglobal India Ltd , : :
H.No/Floor : Na Sector/Ward : Na Landmark : Na
. CityNiIIage: Gurugram District : Gurug;r‘l@m : '-:Ek--..._'_gsta_th;:_E_‘;Haryana

Phone : ggrehy

Purpose : AFFIDAVIT to be submitted at Others 4 | ;

The authenticity of this document can be verified by scanning this QrCode Through smart phone or on the website https://egrashry.nic.in
AFFIDAVIT

[ Sanjay Varshney S/o Shri H.B.Varshney of M/s Signatureglobal India Limited., having its Corporate office at

Ground floor, Tower-A, Signature Tower, South City-1, Gurugram, Haryana-122001 do hereby solemnly

affirm, declare & undertake as given below:

1. That we are going to construct the Industrial Plotted Colony Project at Village -Shidrawali,
Tehsil -Manesar, District -Gurugram Haryana,

2. That the company has not commenced any construction work at the project site we shall
commence work only after obtaining the Environmental Clearance and receipt of all applicable
NOC'’s/permission from the prescribed/ competent authorities of state and Centre Govt.

3. That we will abide by the ruling given by the Hon’ble Courts with regard to the extraction of
groundwater in the notified areas of Haryana.

4. That new scientific measures will be taken to reduce the consumption of water during the
construction phase.

5. There is no litigation pending against Industrial Plotted Colony Project at Village -Shidrawali,
Tehsil -Manesar, District -Gurugram Haryana by M/s Signatureglobal India Limited.and that for
any such litigation what so ever, the sole responsibility will be borne by the project proponent.

DEPONENT
Name: Sanjay Varshney
Designation: COO

VERIFICATION:-

VERIFIED at .......... anithis s 2024 that the contents of para no.1 to para. No 6 of the above undertaking
are true and correct to the best of my knowledge and records. No part of it is false and nothing has been
concealed therein. ‘

DEPONENT ~ /3] \Q b
Name: Sanj shney
Designation: COO




	f7b161bb1a6e1fef8c9ada06d62a4f6186e83d956ad781e7b1610f54168603dd.pdf
	New Doc 09-26-2025 11.09
	f7b161bb1a6e1fef8c9ada06d62a4f6186e83d956ad781e7b1610f54168603dd.pdf
	New Doc 09-26-2025 11.10
	f7b161bb1a6e1fef8c9ada06d62a4f6186e83d956ad781e7b1610f54168603dd.pdf
	New Doc 09-26-2025 11.11
	f7b161bb1a6e1fef8c9ada06d62a4f6186e83d956ad781e7b1610f54168603dd.pdf
	New Doc 09-26-2025 11.12
	f7b161bb1a6e1fef8c9ada06d62a4f6186e83d956ad781e7b1610f54168603dd.pdf

